
Start B w  B u m  (Gauhati); Will tt 
fee laid now, Sir?

Mt. Oqmt7< S r«k « : Yes, the Mem-
ber can get it as soon as he wants.

Skit O. C. Patnaik (Oanjam): Under 
Buie 187, I beg to call the attention 
of the Minister of Defence to the 
following matter of urgent public 
importance and I request that he may 
make a statement thereon:—

"The reported purchase of two 
squadrons of Sea Hawk jet fighter 
aircraft from Hawker Siddley 
Group of U.K.”

The Deputy Minister of Defence 
(Shri Kaghnramaiah): I beg to lay 
on the Table a statement m regard to 
the reported purchase of two squa-
drons of Sea Hawk jet lighter aircraft 
from Hawker Siddley Group of U.K. 
[Placed in Library, See No. LT-1633/
*§J.

STATEMENT RE: BHAKRA DAM

The Minister of Irrigation and 
Tower (Balls Mohammad Ibrahim):
Sir, I am glad to inform the House 
that, according to a telephonic mes-
sage received from Nangal, a gate was 
successfully dropped in the cable gal-
lery at 815 hours this morning. Ex-
cept for a small leakage the gate 
has practically stopped the flow of 
water into the power house through 
the cable gallery. The flow from the 
cable gallery has now been diverted 
into ttie spillway through the two side 
openings made earlier. The water 
level in the power house is reported 
to be below the generator floor. The 
diverted water passing through the 
two holes made in the wall of the 
cable gallery is going to the river 
downstream the dam.

The project authorities can now go 
ahead with the erection operations 
•long with- salvaging of equipment in 
the power house.

iU M lni.
MOTION RE: WHITE PAPER ON 

INDO-CHINESE RELATIONS
Mr. Depnty-Speaker: Shri P. K. Deo 

might now make his motion. I must 
make it clear that the time we have 
got at our disposal is live hours. That 
has to be taken by aD the parties, and 
a large number of Members are very 
anxious to speak on this motion. I 
would therefore request hon. Mem* 
bers to condense their remarks in as 
little a time as possible. I will give 
the sponsor twehty minutes, I sup-
pose.

Shri P. K. Deo (Kalahandi): Thirty 
minutes.

Mr. Deputy-Speaker: That would be 
too much.

Shri P. K. Deo: That is the usual 
practice.

Mr. Depnty-Speaker: Then I will
have to disappoint many Members on 
this side as well as on the othei side. 
He might have twenty-five minutes.

Shri P. K. Deo: Mr Deputy-Speaker, 
Sir, I beg to move:

“That the White Paper contain-
ing Notes, Memoranda and Letters 
exchanged and Agreements signed 
between the Governments of India 
and Chma, during 1954-1959, laid 
on the Table on the 7th Septem-
ber, 1959 and the further docu-
ments in continuation thereof laid 
on the Table on the 10th Septem-
ber, 1959, be taken into considera-
tion."

Sir. while initiating this motion, at 
the outset I congratulate the Prune 
Minister for his statesmanship and for 
his firmness and at the same tine 
for the extraordinary patience which 
he has shown in conducting these 
prolonged negotiations, Sir, the situa-
tion is very delicate and at the same 
time it is potentially dangerous. It 
would have been much better if the 
Prime Minister would have taken this 
House into confidence. He should have
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apprised this august House of all the 
developments from time to time At 
long last the Prime Minister comes 
forward with the White Paper.

This White Paper comeg as a very 
big surprise to the country We find 
that it would have been much better 
if the Prune Minister would have 
acquainted us with all the various 
facts from time to time

In this connection 1 beg to submit 
that the Chinese are m occupation of 
a part of Kashmir since the last two 
years They have built there high-
ways, they have constructed their 
military establishments and the> have 
been hitting below the belt of India 
since so long

Thu White Paper is a very sad and 
bewildering document of these pro 
traded negotiations

Since the dawn of history we have 
been finding that China and India are 
traditional friends Though they 
had years and years of cultural con-
tacts, trade relationships and religious 
association, wc find in the pages of 
history that they have never ciossed 
swords Each country had emtched 
the other’s culture by its contact and 
association It is only for the first 
time on the 25th and the 26th of last 
month that bullets were exchanged 
And, Sir, it was all possible only 
when the Communists came to power 
in China and when they forcibly oc-
cupied Tibet

Thu White Paper is conspicuous by 
the regular reference to the principles 
of Panchsheel At the end of the last 
paragraph of every communication 
that has passed between India and 
China, stress has invariably been laid 
on the principles of territorial in-
tegrity and peaceful co-existence Sir, 
I am not sure if there is any sincerity 
on the part of China in those principles 
osr it u  only in words and not in 
actipou Now Paaehiheel is m the acid 
tect, and that too between the two 
OMIBtafes who have first initiated this 
*Nat doctrine. Mr. Chou En-lai, the

Prime Minister of the People’s Re-
public of China has invariably endors-
ed the principles of Panchsheel in the 
Bandung Conference and similar 
conferences, but he has thrown the 
principles of Panchsheel to the winds 
m dealing with China’s great neigh-
bour, India

We find that the first agreement was 
signed in 1954 between the Republic 
of India and the People’s Republic of 
China It dealt with all sorts of 
thing* It started from trade agencies, 
market places, to places of pilgrimage, 
various trade routes and procedure for 
visa and travel papers But it was 
conspicuously silent regarding the de-
finition of our common border In 
ISM »e  were in a much better bar-
gain.ng position and we could have 
made it clear bv defining our border 
at that time Anjwav, the basis of 
the 1954 agreement is stated to be 
‘ mutual respect for each other’s ter-
ritorial integrity and sovereignty”  I 
fail to understand how territorial 
integrity could be guaranteed when 
there has not been a properly de- 
maicated border The Government 
of India should have taken the 
earliest opportunity to define our 
border categorically and >t should 
have found a place m our first inter-
national agreement with Chi".*

Tibet under the peace-loving Lamas 
never created an> problem for India 
because the natural and geographical 
featuies coincided with tradition and 
the various international agreements 
confirm our well established burder. 
The great Himalavas which so long 
protected our northern frontiers are 
not ui a position to do so due to 

. scientific advancement Things are 
different when the Tibetan adminis-
tration has been under tbe direct con-
trol of Communist China

The lapse on the part of the Gov-
ernment of India in not bringing in 
a definition of our border line in our 
first agreement with China is due to 
lack of foresight. The Government of 
India were completely disillusioned. 
If the Government of India could have
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anticipated beforehand these things 
that-are to come, then, their repre-
sentative the Jam Saheb of Kawa- 
nagar would not have expressed his 
pious hopes in the U.N.O. in 1950 
that every Tibetan problem would be 
settled by peacefui means and would 
not have moved for tlv,' adjournment 
of the Tibetan, question in the General 
Assembly of Ihe U.N.O. in 1950.

We find that the Chinese brutal 
occupation of Tibet has brought the 
Communist menace to the door of 
India and has threatened not only 
India, but the whole of the demo-
cratic world. First of all, we saw 
the cartographic aggression of China 
on India. We saw the various pub-
lications of maps in 1956. Later, in 
1958, in the July edition of Pictorial
China, we saw the Chinese territorial
aggression claiming N.E.F.A., Bara 
Hoti, large portions of Ladakh, Sik-
kim and Bhutan. They claim those 
areas as fingers of the great palm of 
Tibet. First, the plea was taken by 
China that these maps were repro-
ductions of the old pre-liberation
maps of the Kuomintang days, and as 
no survey was conducted and the 
concerned parties were not consulted, 
they were not going to take any ini-
tiative of their own to change the 
boundary line. But, in the latest 
communication of Mr. Ch'ou En-lai of 
the 8th of this month, he has cate-
gorically stated that these .Chinese 
maps are true reflections of the actual 
situation of the traditional boimdary. 
You can very well understand how 
they have been changing their argu-
ments. We have experienced the 
venom of the Chinese anti-Indian 
propaganda branding us as expan-
sionists and imperialists. We be-
long to the great country of Mahatma 
Gandhi. We belong to the great 
country of Buddha. We never had 
any such design to aggress or to ex-
pand our territory at the cost of our 
neighbours.

Let us take the questions one by 
one. So far as Bara Hoti or Wu-Je is 
concerned, from the correspondence.

it seems that the Chinese authorities 
have absolutely no clear idea where 
this Wu-Je lies. Sometimes, they say 
it lies to the north of the Tunjun La 
pass, the traditional and firm border 
'of India and China. Sometimes, they 
say, it. lies to the south of the pass. 
Counsellor Kang has clearly stated 
that Wu Je or Bara Hoti portion which 
is in dispute, lies 12 kilometres to 
the north of Tunjun La pass. But, 
Bara Hoti lies to the south of the 
Tunjun La pass. This unnecessarily 
created tension. As soon as we 
pointed out this fact to the Chinese 
authorities, the Foreign office at 
Peking contradicted it saying that 
Counsellor Kang was not clear about 
the geographical position of Wu Je. 
But, still they claimed Wu Je as part 
of Chinese territory.

We find that the administration in 
that part of China is very primitive. 
They have not got the latest maps. 
•No survey operation has been done in 
that area. They have not got any 
record. They only rely on hearsay 
evidence and the old maps of the 
Kuomintang Government. Now, Mr. 
Chou En-lai calls the posting of our 
troops at Bara Hoti as an invasion of 
Wu Je. It is a regular feature of our 
troop manoeuvres at the borders that 
every year, we post • 'our frontier 
guards at Bara Hoti. There is nothing 
new about it. Up till now, the 
Chinese Government have reconciled 
themselves to this position. It is only 
today that they come forward and 
say that there has been an attack on 
Wu Je area of Chinese land.

Coming to Ladakh, the Chinese 
provocative mood has been apparent 
by the latest stand they have taken 
by constructing the Sinkiang-Tibet 
highway and by capturing the Khur- 
nak fort and by occupying the great 
salt lakes in the Ladakh area. We 
find further that they have captured 
our reconnaissance party within the 
limits of our territory. The Chinese 
repudiate the 1842 Peace Treaty con-
cluded by the local authorities of 
Tibet and Kashmir ’on the ground

r

■ I

i
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that the Chinese Government did not 
•end anybody to participate in the 
conclusion of the treaty. It was not 
India's fault if the so-called Chinese 
Central authority did not send their 
representatives at the tune of the 
negotiation of the treaty. Why should 
India be taken to task? As a matter 
of fact, five years later, in the 
Chinese Government’s publication of 
China’s maps, in 1847, we find they 
have considered this territory as part 
of India and they have shown them 
m their maps.

Regarding the MacMahon Line, Mr. 
Chou En-lai, during his visit in 1956, 
has accepted the MacMahon line as 
the Sino-Indian border But, in his 
latest letter, he has completely lepu- 
diated it This line lies along the 
crest of the Himalayas and is the 
water dividing line and so a natural 
boundary between the twt> countries. 
This line has been accepted by the 
Simla treaty Our Prime Minister 
has rightly said that this line is firm 
by usage, firm bv tradition and firm 
by geography and that we stand 
by it. Mr Chou En-lai says it is a 
product of the British policy of 
aggression and claims 90,000 sq Kilo-
metres of territory, which according 
to him is equivalent to Chekiang pro-
vince which cannot be sold to the 
disgrace of China. We are surprised 
to find this statement of Mr Chou 
En-lai. It is a fantastic claim of the 
Chinese Prime Minister, . ..

Acharya Kripalani (Sitamarhi) 
Are you surprised7

Shri P. K. Deo:.........not befitting
the high position he holds. The 
Chinese never exercised any adminis-
trative authority in that part of the 
world.

Ever since the Communists came to 
power, for all these ten yean, they 
were reconciled to the fact that the 
NJCJT.A. belongs to India. Only the 
other day, on the 31st of March last, 
ft*  Government-controlled Peking 
•H I# agaounccd to the world that

(SAJCA) White Paper on 7996* 
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the Dalai Lama has entered India, 
when he crossed the MacMahon line. 
Today, most surprisingly they say 
that India should part with 90,000 sq.. 
Kilometres of land to the South ol 
thet line.

bo far aa the N E.F.A is concerned, 
it is an integral part of India. In 
this august House, there are repre-
sentatives of that area,—Shn Chow- 
Khamoon Goham, is one—who sit m 
t'iN House and participate m the 
debates, NEFA has been paying tri-
bute to country and for all pur-
poses it is part of India. The Chinese 
aggressive mood culminated lately 
Vi hen they forcefully occupied Longju 
and other frontier outposts of Kameng 
and Subanasin divisions by inflicting 
fatal casualties on our frontier 
guards

Regarding the Chinese border with 
Sikkim and Bhutan, we are more sur-
prised to find the latest stand taken 
by the Chinese Prime Minister. Sik-
kim for all purposes is a part of 
India, and so far as Bhutan is con-
cerned. we have guaranteed its terri-
torial integrity, and very rightly our 
Prime MinisUr has said that any 
aggression on Bhutan will be consi-
dered as aggression on India.

These incidents have clearly un-
folded the Chinese mind. The state-
ment of the Chinese Ambassador to 
our Foreign Ministry dated the 10th 
May, 1959. is most discourteous and 
provocative. I think before any 
negotiations start, the Chinese autho-
rities should withdraw that piece ot 
document, end then only can any res-
pectable negotiation or any settle-
ment follow

Unis clearly shows that they tudc for 
negotiations, but they are in no mood 
to negotiate. Talks across tine con-
ference table, I do not think, will 
serve any useful purpose at this 
stage.

China has committed aggrwminn on 
this country. Let China leave its 
forcible occupation by a certain datew

1881
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and withdraw its trtoops from Indian 
sail, and let an atmosphere of good-
will be created between these two 
countries, and then negotiations could 
easily proceed We have always taken 
that stand in the case of Pakistani 
aggression m Kashmir We have 
made it clear that Pakistani troops 
should first withdraw from Azad 
Kashmir, and then only we will start 
negotiations Similarly, we should 
take the same stand in the case of 
China also With nerves highly 
strung on both sides, there could not 
be any negotiation at this stage

It is a good thing that our bordeis 
are being left to the cere of our 
gallant soldiers, but at this time when 
the integrity and sovereignty of this 
country is being threatened by foreign 
aggression, it would be most proper 
if the Prime Minister takes up the 
Defence port/oho

Shri C D Fande (Naim Tal) He 
has already taken it

Shri P K Deo- Whatever Uttle 
damage has been done by the itsig- 
nation and subsequent withdrawal of 
the Chief of the Army Staff could be 
repaired if the Prime Minister takes 
up the Defence portfolio

Lastly I submit the Chinese should 
be categorically told that this aggres-
sion will be resisted with all our re-
sources, to the last man India has 
tremendous goodwill throughout the 
world, has influential friends who are 
all anxious to protect the sovereignty 
and integrity of the biggest demo-
cracy of the world So, I most res-
pectfully submit that our Prime 
Minister who has so long successfully 
guided the destiny of this country in 
days of trouble, should rise to the 
occasion and give a strong lead so 
that India's integrity would be safe 
for all time to come I sincerely 
hope that he will shed his policy of 
appeasement and resort to a policy of 
firmness and determination befitting 
this great country In dealing with the 

'Chinese. I am sure every patriotic

Indian will give his loyal support 
especially at this hour of need I am 
sure and I would like to make it 
known to everybody m the world 
that so long as one Indian is living, 
he will not allow one inch of Indian 
soil to be conceded

The Prime Minister has all along 
played the historic role of the media-
tor, and it is through his good offices 
that various big clashes have been 
obviated, and I sincerely hope that 
similarly the Prime Minister would 
use his good offices and will negotiate 
this question peacefully for a perma-
nent solution of our border trouble, 
so that not only Indie-Chma friend-
ship will be a permanent feature but 
it will also contribute to a great ex-
tent to world peace

Mr Depnty-Speaker: Motion mov-
ed

That the White Paper contain-
ing Notes, Memoranda and Letters 
exchanged end Agreements signed 
between the Governments of India 
and China during 1954-1959 laid on 
the Table on the 7th September, 
1959 and the fuithcr documents in 
continuation thereof laid on thi 
Table on the 10th September 1959, 
be taken into consideration ”

There are certain substitute motions 
tabled by Members

Shri Mohammed Imam (Chital- 
drug) I beg to move

That for the original motion the 
following be substituted, namelv —

"This House having consideicd 
the White Paper Containing Noto 
Memoranda and Letters exchanged 
and Agreements signed between 
the Governments of India and 
China, during 1954-1859, laid on the 
Table on the 7th September, 1959, 
and tbe further documents 111 con-
tinuation thereof laid on the Table 
on tbe 10th September, 1959, 
regrets that the Government of 
China have keen making penbtant
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encroachments 'on the Indian terri-
tory since 1954 and have unlaw-
fully occupied regions in the States
of NEFA, Utter Pradesh and Kash-
mil' in total disregard of the princi-
ples of Panch-Sheel and Sino-
Indian fricndship and as this cons-
t itutr-s a grave threat to the integ-
rity and the solidarity of India and
the Indian n-ation, this House is of
'opinion that the Government of
India do take immediate and effec-
tive steps to make the Chinese
withdraw from thc regions forcibly
occupied by them," ( 1)

Mr, Deputy-Speaker:
Motion No, 2 by Sh ri Bruj
I would 110t object to its
ity .

Substitute
Raj Singh.
adrnissibil-

Shri Bra] Raj Singh (Firozabad):
Th-ank you very much,

:Ur. Deputy-Speaker: ' .. ". but my
on ly poin t is that if we enter into
these grounds, perhaps the main issue
may be left aside, and the time might
be spent in deciding whether the
Government was right in saving this
or whether the party should defend
its posit ion just now.

Shr i Hraj Raj Singh: I have to pro-
test 'against such a sort of note.

Mr. Deputy-Speaker: That he can
do. He has got another substitute
motion also, but more emphasis should
not be laid OIl this. because today we
have got really the Chinese incur-
sions on our territory, and that should
be the point that should be discussed
and not the side issues that might
have arisen consequent to that.

(1) Shri Braj Raj Singh: I beg to

That for the original motion, the
following be substituted, namely:-

----J' "This House having considered
the White Paper containing Notes,
Memoranda and Letters exchanged
and Agreements signed between
the Governments of India and
China, during 1954-1959, laid on the

White Paper on
Indo-Chinese
Relations

Table on the 7th September, 1959,
and the further documents in con-
tinuation thereof laid on the Table
on the 10th September, 1959,
disapproves the manner in which
paragraph 5 of the note of Govern-
ment of India dated 30th April,
1959, was written and protests
against the expressions used there-
in and asks the Government of
Iridin ·to publicly apologiso to the
Social ist Party for the injury that
the said note has done to it and
directs the Government not to re-
peat such mistakes in future," (2)

(2) That for the original motion,
the following be substituted,
namely:-

"This House having considered
the White Paper containing Notes,
Memoranda and Letters exchanged
and Agreements signed between
the Governments of India and
Chino, during 1954-1959, laid on the
Table on the 7th September, 1959,
and the further documents in con-
tinuation thereof laid on the Table
on -tlw lOth September, 1959,
reaffirms its complete' faith in the
principles of peaceful co-existence
and assures all concerned that it
will lYO{ depart from them but doc-
lares unequivocally that India will
not tokrato any aggression on its
territory and will under 'any threats
not surrender any of its territories,

tha-t India holds firmly to the
Mac Mahon Line which henceforth
shall be rcnamed as Gandhi Line
or if China so agrees. Panch-Sheel
Line, '

that China should withdraw its
forces or personnel stationed in any
part of India's territory all along
our North-Eastern borders, failing
which this House directs the Gov-
ernment to push back the said
forces and personnel from our
territory and calls upon every citi-
zen of the country to be prepared
for -any eventuality that may hap-
pen. and directs the Government to
initiate negotiations for settlement
of our border problems with China.
if China so agrees." (3)
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Skr| Naldsrgkar (Osmanabad): 1 
beg to move:

That Ibr the original motion, the 
following be substituted, namely:—

“This House having considered 
the White Paper containing Notes, 
Memoranda and Letters exchanged 
and Agreements signed between 
the Governments of India and 
'Chine, during 1954-1959, laid on the 
Table on the 7th September, 1959, 
■and the further documents m con-
tinuation thereof laid on the Table 
on the 10th September, 1959, 
agrees with the policy of the Gov-
ernment adopted with regard to 
the frontier problem existing bet-
ween the Governments of India and 
Cl\ine and endorses the view and 
stand taken by them m connection 
•with this problem.” (4)

Shri Vajpayee (Nalrampur) I beg 
*to move:

That fbr the original motion, the 
-following be substituted, namely —

“This House having considered 
the White Paper containing Notes, 
Memoranda and Letters exchanged 
and Agreements signed between 
the Governments of India and 
Chine, during 1954-1959, laid on the 

‘ Table on the 7th September, 1959, 
and the further documents in con-
tinuation thereof laid on the Table 
on the 10th September, 1959, 
is of opinion that—

(a) more effective steps should be 
'taken to meet Chinese m roads into 
Indian territory, than hitherto, adopt-

ed , and to this end—

(i) China be asked to vacate 
aggression by a particular date-
line,

(ii) China be informed that 
negotiations in respect of any 
border adjustments can be held 
only subsequent to such vacation, 
and that too only on the basis of

rthe MacMahon Line, and

. (ill) circulation of Chinese maps 
which have falsely depleted parts 
of India as Chinese territory, and 
at Chinese magazines, or other 
literature, which have been pub-
lishing such maps, be banned in 
India, and
(b) immediate steps be taken to re-

inforce our northern defences aad 
develop transport and communication 
facilities in boqler regions for better 
protection of the area.” (5)

Mr. Deputy-Speaker: Shri Yadav.

•ft m a  (JIFWtf) : ^
trv  I  f a  if  5T aft

*ftaPT fonr «rr 3 *  *  $
“deliberate” and. “irresponsible”

5 i *  *rr?T5  faff *r
fr f o m  for t o  # i

xwiww s »t

m w  4 TI5T jr
wftRT IT 51®* *f 3ft* M  3TW I

Shri Yadav: I beg to move:

That for the original motion, the 
following be substituted, namely:—

“This House having considered 
the White Paper containing Notes, 
Memoranda and Letters exchanged 
and Agreements signed between 
the Governments of India and 
Chma, during 1954-1959, laid on 
the Table on the 7th September, 
1959, and the further documents 
m continuation thereof laid on 
the Table on the 10th September,
1959, condemns the policy of the 
Government of India in keeping 
the House in the dark about the 
facts and developments concern-
ing territorial violations on the 
Northern border, reminds the 
Government of India of the warn-
ing given by the Socialist Party 
of India in its Himalayan Policy,
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as early as 1947, and directs the 
Government of India to make 
suitable amendments in its foreign 
policy in conformity with the 
policy followed by the Socialist 
Party of India.” (0)

Shri S. L. Saksena (Maharajganj): 
I  beg to move:

That for the original motion, the 
lollowmg be substituted, namely:—

“This House having considered 
the White Paper containing Notes, 
Memoranda and Letters exchang-
ed and Agreements signed bet-
ween the Governments of India 
and China, during 1954-1959, 
laid on the Table on the 7th 
September, 1959 and the further 
■documents m continuation thereof 
laid on the Table on the 10th 
September, 1959, is of the opi-
nion that in order to maintain 
cordial relations with China, the 
Prime Minister of India and his 
Government have shown the ut-
most patience and forbearance m 
spite of the gravest provocations 
from time to time, so much so that 
they did not even inform, as was 
their dutv, the Indian Parliament 
of even the gravest of these Chi-
nese aggressions against the 
Indian border, out of sheer anxiety 
not to give them a publicity, which 
would have done grave injury to 
Sino-Indian friendship, and in the 
hope that the Chinese Govern-
ment would settle these border 
disputes through friendly nego-
tiations, and while the House app-
reciates this anxiety of the Prime 
Minister and his Government to 
maintain and strengthen Smo- 
Indian friendship, it is of opinion, 
that, while attempts should con-
tinue to be made for settling 
these border disputes by friendly 
negotiations. Government must 
take adequate steps to defend and 
safeguard its Himalayan border 
right from the MacMahon Line to 
'the traditional border in Ladakh ”
m .

Relations 
Shri 1 illadhar Kotoki (Nowgong): 

I beg to move:

That for the original motion, the 
following be substituted, namely.—

“This House having considered 
the White Paper containing Notes, 
Memoranda and Letters exchanged 
and Agreements signed between 
the Governments of India and 
China, during 1954-1959, laid on the 
Table on the 7th September, 1959, 
and the further documents in con-
tinuation thereof laid on the Table 
on the 10th September, 1959, 
takes serious view of the situation 
arising out of the Indo-Chinese 
border disputes and approves *>f the 
firm stand taken by the Govern-
ment of Indie in this regard.” (8)

Mr Deputy-Speaker: The substi-
tute motions and the original motion 
are before the House for discussion. 
When I said that hon- Members 
should condensc their remarks within 
ab'out 25 minutes, I heard voices 
from the left that that was impossi-
ble I have no objection if the hon. 
Members want to take more time, 
but then now there are eight substi-
tute motions to the original motion. 
Members who move their amend-
ments desire to speak, and then there 
arc eight groups at least, and every 
group, however small it might be, 
wants to place its views before the 
House Then, m this discussion at 
least the Congress Members also de-
mand th8t they must have equal 
opportunity This is not a discussion 
in which only the Opposition is in-
terested So, I hope that it would be 
appreciated that the time would be 
divided equallv, at least equally, 
between the Congress and the Oppo-
sition So. they have two hours at 
the most I am being rather indul-
gent in giving them two hours, and 
when they have two hours, they can 
see how many can be accommodat-
ed. and how long each individual 
Member can speak.

Shri Dange.
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wants to criticise me, therefore he 
will speak after me. Let him have 
the last chance.

Shri C. K. Bhattacharya (West 
Dinajpur): The Chair called upon 
Shri Dange to speak.

Mr. Deputy-Speaker: I have called 
upon Shn Dange to speak.

Shri C. K. Bhattacharya: Then, -why 
-does Acharya Kripalani rise?

Mr. Depnty*Speaker: Perhaps Shri 
Dange does not want to speak

Shri Dange (Bombay City-Central):
I am prepared to speak at any time.

Mr. Deputy-Speaker: But I had
called him Then, he might speak.

Shri Dange: He is on his legs Let 
him speak

Mr. Deputy-Speaker: All right.
Acharya Kripalani.

Dr. Bam Sabhag Singh (Sasaram): 
On a point of order He should not be 
called later on because we are not 
called again once we refuse to speak.

Mr. Deputy-Speaker: My difficulty 
is this Ordinarily if a Member is call-
ed to speak and he refuses to speak, 
he cannot have a second chance, but 
now Shn Dange is not refusing to 
apeak He says he has no objection 
if Acharya Kripalani wants prefer-
ence and wants to speak in the first 
instance. That was my trouble; 
otherwise, I would have warned him 
that he would not be allowed another 
opportunity.

Shri Dange: If you want me to 
speak first, I am ready

Shri C. K Bhattacharya: Sir, we 
should go by your choice. We want 
your choice should stand. Shri Dange 
should speak first.

Mr. Deputy-Speaker: Acharya
Knpalani.

Acharya Kripalani: It is a very 
serious matter we are discussing

hei£ today. You will not therefore, 
rfijwd, if I make constant reference to> 
my notes.

I have been speaking upon this topic 
inmde and outside the House since 
IMP In connection with Tibet, in 
1950, I said:

“Our Government's attitude is 
understandable on the assumption 
tpat Tibet is a far off country, 
afid none of our business. But 
supposing what has happened In 
Tibet happens to Nepal, supposing 
tfie Chinese liberation forces come 
t(> Nepal, then, I am sure, we will 
fight, whether we are ready or
n °t”

>gain, in 1954, alter signing of the 
Ind°~Chinese agreement, I said that 
the destruction of a buffer state was 
an unfriendly act, and was dangerous 
for the security and safety of India. 
Many nations have gone to war on 
that issue I am not saying this to 
rei<und the House that I said so We 
ha^e more serious business than that

VVhy did I say all these things? It 
wa<? because I had taken note of the 
scr)Ous nature of the revolution that 
ha<) taken place m China. Our Prime 
Mifiisior while speaking m the Rajya 
gapha said that “the revolution was a 
majoi factor m history, and anv 
appraisal of the situation neglecting 
the fact of the revolution would be 
utterly wrong; and many of the 
troubles in the international world 
were due to the fact that a deliberate 
attempt was made not to recognise 
thi major events in human history”

j entirely agree with the Prime 
Minister I may submit that if some 
countries in the West have failed to 
recognise the significance of the 
Chinese Revolution, I am afraid we 
have done no better. This Revolu-
tion ^  whatever name we may call 
it, has established in China a totali-
tarian government Such a regime 
ca(t only be a military regime It is 
framed upon power and force. Its 
appeal is to authority and not to rea-
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son. It does not believe in co-opera-
tion but strict obedience and regimen-
tation. All education is turned into 
propaganda. Truth 13 subject to party 
loyalty Such a regime is fanatical 
It pays no regard to the purity of 
means. It is controlled either by a 
dictator or by a self-perpetuating 
janta of politicians Whatever such a 
regime may do at home may not b  ̂
the concern of neighbouring countries 
But it is a concern of every peaceful 
neighbour to see what its inter-
national policv 1.1

The foreign policy of a totalitarian 
government cannot but be expansion-
ist. It is natural Power, if not 
increased, will fade away Therefore, 
if we are really to take note of the 
tremendous revolution that has taken 
place in China. we must not forget its 
aggressive nature

History has also proved that what-
ever effect a revolution may have in 
internal politics, it does not change 
the foreign policy of a nation. The 
French Revolution did not change th*» 
foreign policy of France initiated by 
Louis XIV The Fascist revolution 
in Italy and Germany did not change 
the foreign policy of these countries 
Bolshevik Russia follows the foreign 
policy of Peter the Great and the 
Czars of nibbling at its neighbours 
We see today China is following the 
expansionist policy of its predecessor 
imperial regimes There is nothing to 
wonder at that

I submit 'hat if some Western 
nations have o ve r - emphasised the 
totalitarian and militmst and expan-
sionist character of the Chinese 
revolution, we it' India have mminvs- 
ed it. May 1 submit that if there is a 
choice in intemat'onal affairs, it is 
better to over-emphasise danger than 
to under-emphas se it’  If we do the 
latter, we shall bp caught unaware 
and unprepared and our people will 
also be caught so

So, we had the taste of this new 
totalitarian regime in China Imme-

diately after the Communists had 
established their rule on 'he main-
land, the old imperial policy was fol- 
23S LSD—2.

Indo-Chinese
Relations

low^d in Tibet, a helpless an a dis-
armed country While the former 
imperial regimes in China were cjn- 
tent and were satisfied with the 
exercise of suzerainty, the new regime 
waiUed complete control of Tibet. 
They would have nothing less than 
that

Again, we had other md cations Of 
the character of this regime. In Octo-
ber, J949, ln reply to a telegram of 
congratulations from the Indian Com-
munist Party on the success of tlM 
Communists m China, Mr. Mao Tse- 
tung gert ;hc following telegram:

“I firmly believe that relying on 
the brave Communist Party of 
Ii\dia and the unity of all patriots, 
I»ldia will not certainly remain 
long under the yoke of imperil- 
ll^m and its collaborators Like 
China, India will one day merge 
ir\ the socialist democratic 
family*.”
It is family indeed, for there is one 

and the same family for communists 
all over the world, wherever they 
may be born

Further, in Chinese ejes, and un-
fortunately m the Communists' eyes 
here, we were not free even in 1949, 
and our Government was a collabo-
rator Our Government was collabo-
rating With Western imperialisms. I 
suppose in the eyes of China and in 
the eyes ^f some of our own country- 
nieh, we do not seem to have achiev-
ed our freedom yet. liberation is yet 
to come, and, therefore, we see the 
maich of Chinese armies on our bor- 
deri( and they are liberation forces. 
Thfa tdea that we were stooges of 
Western imperialism was again made 
defer to us when instinctively, oar 
F îme Minister protested against 
Chmese excursion m Tibet He said, 
“it was not quite clear from whom 
the Chmese were liberating Tibet." 
H^tory has given the answer Every 
fanatical creed, whether it be religi-
ous or political, undertakes to make 
people free from themselves, and 
m^ke them happy against their will 
thi-ough fiw and sword. This is, there-



I o n  Jtfotbmi*: SBPtKUEMBR ti, tft8» Whfe* Paper oe In**- &|tf
CMnex* Relation#

[Acharya Kripalani] 
fere, no new phenomenon in the 
world. We are familiar with it. This 
•part, we got a prompt answer to our 
protest; we were told that we had 
made our protest because we were 
stooges of western imperial Powers. 
In fact, the language was more vulgar. 
This vulgarity has continued all 
through the years. Our Prime Minis-
ter has politely called it the language 
of the cold war. Instead of resenting 
these insults, we merely submitted to 
them and recognised Chinese soverei-
gnty over Tibet. This proved to the 
Chinese that we would submit to their 
bullying tactics. I am afraid we have 
been doing so throughout these years, 
lie hn.

Some people have asked: What
could India have done? Could it have 
gone to war on the issue of Tibet? It 
need not have But while recognising 
the de facto sovereignty of China on 
the mainland, India should have refus-
ed to recognise Chinese rule in Tibet 
It would have put Us morally m the 
right We do not recognise the right 
of France over Algeria. Are we, 
therefore, at war with that country7 
Do we not have diplomatic and 
friendly relations with it? By 
submitting to the rape of Tibet, I 
am very sorry to say, that the Prime 
Minister has repudiated what he has 
often said, that wherever there is 
injustice and tyranny, India shall not 
remain neutral; it will always stand 
for justice and fair play. It is but 
fair that I remind him of these words 

I want the House and the country 
to know and to mark that China m 
her internal and international advance 
is even more quick and thorough than 
Russia Russia began its expansion 
only when its revolution was 23 years 
old, and even then when Europe was 
m the throes of the world war. China 
began its campaign as soon as its 
power was established on the main-
land 1 want the House to mark that 
difference between the two regimes.

I have talked of the totalitarian and 
military character of the new Chinese 
regime. This fact comes out more 
Clearly more recently. In a statement

of the Chinese Ambassador made to 
on*r Foreign Secretary as late as. Hay 
this year, he says:

''China will not be so foolish
as to antagonise the United States
in the East and again to antago-
Jrtise India in the West."

This, Sir, reminds me of Hitler’s 
thftory of war on one front. But 
strangely enough, the Chinese have 
chosen not the eastern, but the 
western front___

An Hon. Member: For the present.
Acharya Kripalani: ...which they 

haVe done in spite of the fact that in 
aw east, xtte territory tint mun 
to liberate is undoubtedly Chinese 
territory and the people are also 
Chinese people and not foreign peo-
ple Of course, they tried the eastern 
front a couple of years back when 
they attacked the off-shore islands 
under the sway of Chiang Kai-shek.
It should not have been difficult for 
the Chinese to take possession of 
these islands. They were not useful 
to the United States or to Chiang Kai- 
snek But the U.S A resisted the 
atUck on these islands which were not 
of much use to it. The late Mr Dulles 
made it plain that Communist will 
moVe out of the mainland only at the 
expense of a third world war For 
thift, Chma with her population of 600 
million was not prepared They were 
not prepared for a war. Therefore, 
what remained for Communist China 
was an incursion in the west, on the 
Indian frontier They think they are 
avoiding a second front as Hitler did. 
But who knows one day they may 
haVe no choice but to fight on both 
the fronts?

In 1954, we entered into a treaty 
with the Chinese Government. I am 
sorfy to say that by that treaty, we 
recognised not only the suzerainty, but 
also the sovereignty, of China over 
Tibet If we did that, it was very 
necessary to try and settle the borders i 
with China. All along, we had com-
mon borders with Tibet. Now, these 
were turned fat* common borders
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with China. We are told that there 
was some talk of borders at the time 
the treaty was signed, but nothing 
was decided. Later too, there was 
some talk about that in 1950 when 
the two Prime Ministers met here, 
but there was nothing in writing. We 
knew, or ought to have known, that 
between China and Burma, there are 
border disputes and they have not yet 
been decided, and the Chinese Gov-
ernment has not been able to carry 
out its own promises. This, 1 quote 
from the Prime Minister. In Inter-
national dealings, treaties or other 
documents, it is dangerous to leave 
matters at the level of talk without 
any signed documents. It is best to 
have everything in writing. Even 
when there is a talk, the notes of 
the talk must be accepted by both 
parties and signed. This seems 
not to have been done, in spite of the 
fact that semantc difficulties were 
felt by both the parties, as we are 
told by the Trirro Minister. Our 
Prime Minister is too shrewd a poli-
tician not to know that in interna-
tional intercourse, words have today 
ceased to have ordinary dictionary 
meaning. Therefore, it was the more 
necessary that everything should be 
in black and white. Even then, there 
are apprehensions of misinterpreta-
tion, but the field of misunderstanding 
is narrowed down. At least, the 
neutralB can see what is right and 
what is wrong in a document.

Some Members in the Rajya Sabha 
said that the Chinese had become wild 
with us after the grant of asylum to 
the Dalai Lama and the Tibetan 
refugees. The Prime Minister seemed 
to endorse this view. It may be that 
their wrath has increased after these 

" events. But in this too. the Chinese 
are different from the Russians: the 
Chinese are more unreasonable. The 
Hungarian refugees sought asylum in 
many European countries, but Russia 
has not on that account indulged in 
border aggression against those coun-
tries. However, the Chinese aggres- 

» sion began earlier. According to 
Dr. Kunzru, aggression began in 1952. 
Xa 1954, we had a treaty with China. 
This treaty enunciated the famous five

Relations
principles of peaceful co-existence. I 
need not discuss here these principles 
except to say that all these principles 
are based upon the maintenance of 
the status quo, however cruel and 
inequitous it may be.

The principles were enunciated la 
order to put a seal of approval on tbe 
sovereignty of China over Tibet 
Therefore, on one occasion, I was con-
strained to say in this House that the 
Panchsheel was bom in sin. In spite 
of the agreement and the Panchsheel, 
aggression on our borders began three 
months after the signing of the treaty, 
as pointed out in the White Paper. 
It has since been going on and it has 
been increasing. It would appear as 
if the Chinese were waiting simply for 
the signing of the treaty which recog-
nised their sovereignty in Tibet 
Every time they have indulged in the 
aggression, they have blamed us and 
drawn our attention to the Panch-
sheel. I am reminded of a Hindi pro-
verb which I need not quote here. It 
has something to do with the Koswal 
and the danda. (Interruption).

Our territories have been occupied, 
our people have been kidnapped, our 
guards have been fired at, taxes have 
been collected, roads have been built 
<tll lead'ng towards India; check and 
observation posts established along 
our borders and even, as the report 
says, trenches have been dug in many 
places along the frontier. In I«adnkh 
a regular motor road has been built 
and it is said that an aerodrome has 
been established in our territory.

Sir, much as I dislike Chinese 
aggression on our borders, I am much 
more concerned with what our Gov-
ernment has done or proposes to do 
about it After all. the Chinese, as 1 
have said, are working in consonance 
with the genius of their regime and 
in pursuance of their international 
goal. But. whatever aggressions have 
been there so far. I regret to say that 
the country has been kept in 
ignorance of this aggression for a lwig 
period, even though many notes, 
through the years, have passed bet-
ween the two countries. The Parlia-
ment itself has been kept in ignorance. 
Information about aggression has been



*01* M m * r *  W ^ * a w m t 9 4 *  f e u
Chtatt* Jtetstfon* '

CAohary* KripaUaij 
ettdted through questions in this «nd 
the other House. No information m  
even given voluntarily. Even then, 
it has been meagre, and, often, the 
acts of aggression have been minimis- 
ed—may I say almost excused. Some- 
times, it would appear there has been 
special pleading for the Chinese.

Recently, Sir, when there was a 
on about the road built by 
in Ladakh, the House was told,

11 I remember aright and speaking 
subject to correction, that it was not a 
regular road but stones were keot to 
mark the passage. But, now, we know 
St is a motor road. No mention was 
made of the aerodrome built in our 
territory. We were told that the ter-
ritory was mountainous—where 
nothing could grow, not even a blade 
of grass—and no people lived there.

There are places in Rajasthan today 
where all these conditions exist. May 
I know what the Government would 
do if some of those parts are invaded 
by Pak'stan? (Interruption.)

Sir, then, another question arses 
If these places are so uninhabitable 
for man and vegetable, then, why do 
the Chinese want to occupy them? 
It is a strange thing that they should 
earn the ill-will of India and occupy 
portions of territory that are of no 
use to them. Our people have a 
shrewd suspicion and it is this that 
these uninhabitable places are occu-
pied to as springboards for
future action A springboard has not 
to b? grtv'n nr copulated Our people 
are not thinking >n terms of a few 
mile*! of barren rock They are think-
ing in tc’-ms of the honour of the 
country which has some meaning for 
them. Apart from that, they are 
thinking of something more and it is 
th>s that Ihev are thinking about the 
safety and the freedom of their 
country in the near future. Here then 
lies the trouble which people with 
their horse-sense are able to sense.

The explanations given by the Gov-
ernment for their silence are too halt-
ing. They are unconvincing. The

pity of it i*» while there are acts of 
aggression on our territory, While 
violent and angry notes are sent to vm, 
on our side we are satisfying our-
selves merely with sending bads 
polite notes or protests. Also, all the 
time, what i* mor* painful, our peo-
ple are being encouraged to keep mi 
repeating the mantnm: ‘CMni Hindi 
Bhai Bhai*. This, I am sure, makes 
our people, if not our leaden, lode 
ridiculous before the world. Such 
conduct lowers our dignity of which 
we are reminded so often by our 
Prime Minister.

Sir, I also do not understand this 
over-politeness of ours. After all, in 
ordinary conversation, we regulate the 
pitch of our voice according to the 
hearing capacity of the listener. If he 
is hard of hearing, we raise our voice; 
if a man does not understand polite 
language, we may not abuse him, but 
we must speak in plain and unvar-
nished language. Nobody would he 
more polite and courteous than 
Gandh'iji. But many times, he had to 
use hard and harsh words against 
British Imperialism On one occasion, 
I remember he wrote an article in 
Young India with the caption Shaking 
the Mane of the Bntuh Lion. It form-
ed part of the prosecution which he 
had to face and for it he was awarded 
6 months’ imprisonment.

Same Hon Members: Six years.
Acharya Kripahuil: Six years. Sir. 

we cannot be more polite than the 
Father of the Nation when dealing 
with aggression It is natural for u-> 
to be anxious to avoid a major com-
plication which may precipitate a war 
A war between the two countries is 
bound to develop into a global war 
whether one likes it or not But we 
cannot 8void war through appease-
ment. Appeasement is always at the 
expense of one’s honour. It has also 
never saved peace. It did not save 
peace in Europe in 1989.

Mr. Deputy-Speaker: The hon
Membr has taken half an hour.

Acharya Krfpalaal: Sir, I will finish 
soon.
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Anyway I wtrnld like to know what 
the Government proposes to do under 
the present circumstance*. 1  have 
read the Prime Minister's speech in 
the Bajya Sabha several times. I am 
•(raid, I And no indication ot this in 
the Prime Minister’s speech. Is there 
any idea to throw back the Chinese 
out of the territories they have 
occupied? As their aggression is 
described by our Communist friends 
as merely 'border incidents', so will 
our action in turning them back be 
a 'border incident’. When we have 
cleared'our borders of aggression, we 
can, then, think in terms of negotia-
tions, but always on the bas>s of 
MacMahon line. The maintenance of 
the status quo can only be when 
aggression has been stopped and the 
territories occupied by the Chinese 
re-occupied by our people. Our 
Prime Minister has as a last resort 
proposed arbitration. It is not usual 
to submit the cases of national terri-
tories to arbitration. National 
territory belongs to the people of the 
country. (Hear, hear). It cannot be 
the subject ot arbitration. Apart from 
th-s, who can arbitrate in this case? 
What country except Russia will be 
acceptable to China? Ali other coun-
tries, whether they are capitalist or 
soc alist, m the world are capitalist 
and as such imperialist! Even com-
munist Yugoslavia, if it is not 
capitalist, is a stooge of capitalists and 
the imperialists, though it may call 
itself communist or Marxist. How-
ever, all this can come after our 
territory has been cleared of aggres-
sion.

During the course of his speech in 
the Rajya Sabha, our Prime Minister 
has, in answer to Dr. Kunzru, said that 
there could be no change in our 
foreign policy and that it stands as 
Arm as a rock though today even the 
Himalayas are shaking. I am afraid 
that, when the Prime Minister says 
this, he is thinking merely in terms 
of the basic principles of our policy. 
What are theue principles? India 
*tends for peace. India stands for dis-
armament. 'India stands for non-

Relations
alignment w ith  the power blocs. That 
is not all. There is a furthersome 
thing. India also stands for inter-
national justice and fairplay. The 
Prime Minister him^lf has often said, 
that in the case of injustice and 
tv a’l.ij, India will not remain neu-
tral I am afraid we have not acted 
upto this principle in the case ot 
Tibet

In this House talking about ou r 
foreign policy two years back, I have 
said that it is a mistake to suppose 
the foreign policy of a country con -
sists merely in enunciating abstract 
and basic principles. It must Also 
think in terms of appropriate strategy 
and tactics, through which these 
principles are to be given effect to. 
We have failed to embody our princi-
ples into appropriate strategy and 
tactics for effective action. It may be 
that in evolv.ng these, we may h ave 
to modify our principles to some ex-
tent. There will always be a g u lf 
between principles and practice, bet-
ween th«* ideal and the actual. That 
cannot be avoided in this defective 
world I submit for the consideration 
of the Pnme Minister that we have 
failed m our foreign policy at th e 
level of strategv and tactics. Herein 
some modification is surely necessary 
if we are to be effective.

Sir m conclusion, I would beg of the 
Government to be firm. Their vacilla-
tion and the Prime Minister's varying 
statements confuse the public minds. 
A confused people cannot be ready 
for an emergency. Even in his Press 
interview yesterday, the Prime Minis-
ter talked of restraint. Restraint 
without action is meaningless. I can 
quite understand that there should be 
restraint in giving expression to the 
feelings when our people go and 
demonstrate against an Embassy. 
That is not desirable and I am one 
with the Prime Minister when he con-
demns these things. But how are the 
feelings of the people to get expres-
sion unless there is action behind 
what they want to be done? Talking 
of this restraint is just like talking 
of restraining a horse and tightening 
the reins and having control over It
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when the damn horse doe* not exkt, 
X can assure the Prime Minister, it he 
need* any aariunmee, that the country 
will be behind him to a man—and 
even to a woman if he takes effective 
action against foreign aggression.

Ot. Bam Sabhag Singh: Sir. I was 
listening to the debate very carefully.

Mr. Deputy'Speaker: I hope the
hon. Members would also exercise 
restraint by limitng their remarks to 
fifteen minutes.

Dr. Bam Sabhag Singh: It is a fact 
that China has been our traditional 
friend and in recent years due to the 
efforts of our great Prime Minister 
that friendship has all the more been 
strengthened. But while we were 
twalring efforts to strengthen that 
frendship, China was slowly and 
slowly intruding upon our territory 
and it encroached upon not one village 
or two villages but it occupied 
thousands of square miles of our 
territouy. (Interruptions) . At the

time our treaty was concluded m 1954 
with China, as Acharya Kripalaniji ha* 
Just now pointed out, no mention was 
made about any border dispute nor 
was it mentioned in 1955. But 
strangely enough, Shri Chou En-Lai 
has written in his letter:

"The Tibet local authorities 
themselve3 later also expressed 
their dissatisfaction with this line, 
and following the independence of 
India in 1947, cabled Your Excel-
lency asking India to return all 
the territory of the Tibet region 
of China south of this illegal line.”

I do not know what is the position 
of Tibet so that the Chinese Premier 
has written this letter to our Prime 
Minister Because, when it suits 
China, Tibet is a province of China 
as any other province. I do not know 
what is the content of the cable re-
ceived by our Prime Minister. When 
it does not suit China, Tibet Is

immediately given a different status. 
I am doubtful whether we were right 
In recognising the sovereignty of 
China over Tibet. SarUer the practice 
was that we recognised the suzerainty 
of China over Tibet and that practice 
should have continued. The Chinese 
Premier has himself mentioned hex* 
that it was the Tibetan authorltiea 
who raised that question. If it if so, 
then we should also state firmly- that 
we will discuss this issue with Tibetan 
authorities. During the pre-Indepen- 
dent period, there used to be a British 
resident arid his assistant used to 
exercise control in Ladakh and Gilgit 
and all the other border areas. At 
that time many hunters used to go 
towards the region which has been 
occupied by China at present. The 
British resident or the Government of 
Kashmir used to issue permits to go 
up to that boundary and we were also 
having our Consul at Tashkent To 
say that this is a very d.fficult and 
inaccessible area is, to some extent 
acceptable, but I am not going to the 
extent of accepting this theory that 
m no case it is possible to go towards 
that region. Thw area has been under 
the control of our Defence Ministry 
•n some way or other. It may be 
that during our preoccupation with 
Pakistan or during the efforts which 
we were directing towards maintain-
ing our friendship with China, China 
tried to take possession of that terri-
tory. They have not built just onr 
road there but they have built feeder 
roads and a first-class road has been 
laid connecting many other villages 
with those feeder roads. It is also a 
fact that they have constructed an 
airport in that region So, I would 
like to know what information we 
received in those days from our 
Ambassadors in Peking and whether 
the Defence Ministry was in a posi-
tion to produce any record or any 
information. Or, did it care to gather 
any information from that region? 
When the treaty negotiated in 1954, 
it was on the basis of the existing 
status, and to charge India of 
imperialism, expansionism is utterly 
baseless, because, we have been res-
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pecting not only the boundaries of 
our neighbours but also the boundaries 
of Goa. It is to the credit of the 
Prime Min st&r and this Government 
that they did not allow anybody to 
enter Goa when the people were ready 
to march into that territory. But at 
that very moment, the Chinese pene-
trated into our territory and they 
occupied such a big region. They did 
not stop there, because, recently it 
has been mentioned by Kushak 
Bakula that the Chinese have been 
propagating an idea that we want to 
take possession of the entire Ladakh 
area, and we ought to be alert about 
that. Besides this, they wanted to 
create further trouble and it has been 
mentioned in the White Paper that 
their plane came to the Himachal 
Pradesh area-—^Chamba and Spiti—and 
also to the Punjab area and to many 
other places.

The trouble about Bara Hoti is also 
there. Now, the Chinese are claim-
ing the NEFA territory. Regarding 
Bara Hoti it has been stated in the 
White Paper that it has always been 
our territory. Once we declare any 
place as our territory, it should always 
be our effort to maintain it as such. 
After having declared it as our terri-
tory and then later agreeing that we 
will withdraw our civil and military 
authorities from there does not make 
much sense. Therefore, I think that 
we should change our position when-
ever we go to discuss it at interna-
tional gatherings. In the White Paper 
it is mentioned that it was first our 
asking, our proposal; we first said: 
“Let us withdraw our civil and mili-
tary authorities” . It was our External 
Affairs Secretary who himself pro-
posed and they agreed. But soon 
after that, the Chinese penetrated into 
that territory. Now, the position is, 
our military authorities are not there. 
Therefore, I suggest that it should 
always be the effort of the Defence 
Ministry to study all our border pro-
blems and to study all the strategic 
positions and to establish their check- 
post.

For instance, Khurnak Fort and 
Spanggur are just on the Indua valley 
road, and to allow others to occupy 
these places is something which is 
hardly understandable. In NEFA, we 
were having our check-post at Longju. 
In that connection, Mr. Chou En-lai 
has said in his latest letter that some 
have been advocating “provocative 
actions on an even larger scale such 
as bombarding the Chinese territory” .

I may point out that on the 28th 
August, the hon. Prime Minister was 
good enough to disclose in this House 
that Longju, our check-post, which 
lies within three or four miles on this 
side of the international border, in our 
territory, had been occupied by the 
Chinese forces and that they over-
whelmed our forces; ‘Our forces’ 
meant only eight or nine persons. 
What I said in the House was:

“Regarding the check-post the 
Prime Minister said that it is very 
difficult to drop paratroopers. May 
I know whether it is possible—I 
do not want to suggest that it 
should be done straightaway—to 
bomb that area in order to extri-
cate it from Chinese hands?”

So, to say that somebody advocated 
provocative actions on an even larger 
scale such as bombarding the Chinese 
territory is something which is neither 
based on facts nor on any reasoning, 
because Longju does not lie in the 
Chinese territory. It is in our terri-
tory, and if anybody comes to occupy 
that or if any force has occupied it, 
it is our inherent right to oust that 
force by any means. If we are not 
succeeding in ousting that force or if 
we have not succeeded in sending our 
troops or sending reinforcements by 
road, it is our inherent right to bom-
bard that territory. I repeat it and 
I will go on repeating it for ever.

Acharya Kripalani: They will not 
be there for ever.

Dr. Ram Subhag Singh: Yes; they 
will be removed soon. In connection 
with the procession in Bombay, I



802I Motion re: SEPTEMBER 12, 1959 White Paper on Indo-
Chinese Relations

8022

[Dr. Ram Subhag Singh] 
deprecate that we should be so much 
agitated and we should take out any 

■ procession and insult any Head of a 
State. Mr. Mao Tse-tung has been 
and is one of the most respected 
leaders of Asia and the world and I 
highly respect him. If anybody had 
insulted his photograph it was very 
deplorable. But to characterise the 
whole procession as ruffian, is very 
wrong. It is not at one place but at 
so many other places they have used 
he word. In that connection, they 

have said:

“Such a matter of huge insult 
to the head of state of the People’s 
Republic of China is what the 
masses of the six hundred and 

, fifty m'llion Chinese people 
absolutely cannot tolerate, and it 
must be reasonably settled, other-
wise the Chinese people cannot 
come to a stop with regard to the 
matter. In case the reply from 
the Indian Government is not 
satisfactory, the Embassy is 
instructed to make it clear that 
the Chinese Government will 
again raise this matter to the 
Indian Government, and the 
Chinese side will never come to a 
stop if without a satisfactory 
settlement of the matter, that is 
to say, never stop even for one 
hundred years” .

An Hon. Member: Language of
peace!

Dr. Ram Subhag Singh; In this con-
nection, I say that the 400 million 
people of India also would never stop 
unless and until the Chinese are 
driven out of our territory.

Here, I want also to give a small 
warn ng to our draft-makers. I hold 
no brief for the Socialist Party and I 
am ready to oppose them like any-
thing. But to characterise, on behalf 
of the Government, any party as a 
group of “ irresponsible persons” does 
not appear to me as a correct thing. 
Therefore, I am pointing out this 
matter. There may be some irres-

ponsible persons, but all the people 
are nowhere irresponsible.

Some people are trying to link the 
incidents with the givinjg of asylum to 
the Dalai Lama which is considered 
as a provocation to the Chinese. I 
wish to categorically repudiate such 
an assertion; because, thousands of
square miles of our terr.tory in
Ladakh were occupied by Chinese
prior to Dalai Lama’s arrival here. 
Perhaps, at the time when we were 
negotiating the treaty they construct-
ed all these roads and forts.

Then there is the question of
Bhutan. But here also much will 
depend on our Himalayan policy, 
because so far we were not worried 
about our frontier on this side of the 
country. But now it has been en-
croached upon and nobody is in a 
position to categorically state in how 
many places the Chinese are in.
occupation. Perhaps, in all the passes 
they are there and they have en-
croached upon our territory. There-
fore, I shall point out here that it 
should be the business of the Defence 
Ministry to properly watch the situa-
tion and send parties there to push 
them out of our territory. But it has 
not been done so far and it is a matter 
of great .regret to me that we have 
not been alert enough to protect our 
frontiers.

Shri C. K. Nair: Why should you 
isolate the Defence Ministry?

Dr. Ram Subhag Singh: Because
they are in charge of our defence. It 
is not the responsibility of some other 
Ministry. It is the Defence Ministry 
which is entrusted with the work of 
defending our country. So, it is not 
a question of isolating anything.

Then, regarding Bhutan and Sikkim, 
a little portion of Bhutan has been 
mentioned in this ''ATiite Paper. It is 
stated that Bhutanese couriers have 
been arrested and they have not been 
allowed to go back to their territory.
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Mr. Chou En-lai has been one of the 
chief arch'tec ts of the policy of Panch 
Sheet. But he has violated it like 
anythng. He haj violated the treaty 
regarding passports and visas and 
now the Bhutanese people are not 
allowed to go back. Therefore, if we 
do not firmly statu our position and 
if we do not take a firm stand on 
these issues, wo will be creating an 
impression in Bhutan, Sikkim and 
even in Nepal that we are not very 
Arm. Therefore, I earnestly appeal to 
the Government, and particularly to 
the Pr me Minister who is very alert 
about all these matters, to see that 
our interests suffer no more. I would 
also appeal there should be a re-
appraisal of our entire policy.

Raja Mahendra Pratap: Will you
allow me to say a few words?

Mr. Deputy-Speaker: I am not
allowing.

Rajs Mahendra Pratap: They are
exciting us............

Mr. Deputy-Speaker: I am not
allowing him for the present.

Shri S. A. Dange: The problem that 
is before us is certainly very serious 
from all po.nts of view and, therefore, 
our first attempt should be to see 
that the seriousness does not evolve 
into a disaster for either country, 
either for us, or any other country, 
or for the world. Therefore, the 
approach to the problem must be one 
of settlement and not that of whipping 
up a war atmosphere. I think that 
there should be a general agreement 
amongst all of us here, except perhaps 
some people who want to open two 
fronts against China Of course, I can 
imagine those who want to open two 
fronts against China—one by the 
Americans and the second led by the 
Government of India, or by the 
spokesmen of that party at least. 
They think that we should tcach China 
a lesson.

•An Bon, Member: Why not?

•tai S. A. Dance: “When Dulles 
them a lesson, why not Nehru
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teach them a lesson? When Dulles 
took a firm stand, the Chinese retreat-
ed. So, if we take a firm stand, they 
will retreat” this is to be their two- 
pronged attack.

What do they want to achieve? Is 
it a problem of border for them? Is 
u a problem of the territorial inte-
grity of our country? It .s only a 
label for some, not all. The problem 
is, as put very nicely by them that 
Communist Ch na has come near our 
border...

Shri Tyagi (Dehra Dun): Offer them 
tea.

Shri S. A. Dange:.. by taking Tibet 
under its influence—not this border 
question but the other question. 
Therefore, Tibet must be liberated so 
that Communist China remains that 
"ide and we remain this side and in 
between the buffer State of Tibet

Shri P. R. Patel (Mehsana): What 
about the area they have occupied?

Shri S. A. Dange: You can have that 
ambition, but what I meant to say 
was this This would not be a proper 
approach for both tbe countries to 
accept, the language of war, the 
language of hysteria and the langu-
age of two-fronts from some of our 
friends here, and a language whicb. 
wants alliance with Dulle3 and all 
that sort of thing.

Acharya Kripalani: The Chinese 
ghost is there.

Shri S. A. Dange: So far as that 
alliance is concerned, I do not want 
to go into h story, because 1 do not 
know what happened to that firmness 
when the Americans entered the Yalu 
river, had to retreat back and see the 
Chnstmas in America in spite of 
Dulles’ strength. So, let us not have 
Hie talk of two front alliances against 
China. Let us stick to our problem.

An Hon. Member: Let us welcome 
them here.
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Shri S. A. Dange: Our own problem 
is the problem, not of relations bet­
ween two countries which are hostile 
to each other, but the problem of two 
countries ,vho are essentially allies 
and frie!1ds. 

An Hon. ::\Iember: Allies! (Inter­

ruptions). 

'.\Ir. <>eputy-Speaker: Order, order. 
I wouid advise hon. Members to hea,· 
the spe:ikcr very patiently. 

Shri S. A. Dange: They are afraid 
of being convinced by my argument. 
So, :t is a problem between the coun­
tric:, -_,·:10 have got a standing agrec>­
rne:.t of [riendship. It may be 
that ,or�1c· people think that it 
shoc:!d •:,e brnken: that is anc,ther 
ma'. '.e::·. But today our relations with 
Ch;nc·,e and the question of border 
ca!�not be treated as if it is a ques­
tio;; bet\Yeen ourselves and Pakistan, 
t'.10�1g:1 c,,·c•n with Pakistan we do not 
and shou Id not take the language of 
wa,·. Th2.t is why I broadly and in 
e,:::::•nce agree with the approach 
which h'.1, been taken by the Prime 
Mini�ter. 

Acharya I{ri1>alani: You have new: 
become hi., ajmircr, but not in the 
case of Ke!·ala. 

Shri S. A. Dang.e: On that we 
differ. But on some points we agree. 
I do not follow a whole hog poiicy 
like ;:ours. a consistent policy of 
enm i ty towards everybody. I do not 
agree. 

Shri P. K. Deo: They have joinect 
other" in Kerala. 

Shri S. A. Dang.e: Therefore, my 
poi1�t is that with the approach we 
agree-\,·c may have some difference,; 
here and the,·e-but with the broad 
approach we agree-no hysteria, no 
questions of war, but, at the sam2 
time, dcfon.ding the integrity of the 
country and its frontiers. Now, thi� 
approach. 

Acharya K1·ipalani: How? 

Shri S. A. Dange: How? 
self has enunciated it-the 
of negotiation on both sides. 
up Pancli Sheel. Sertainly 

He hirr.­
approach 

For ex­
delineate 

Acharya Ifripalani: After the abu­
sive Jetter. 

Shri S. A. Dange: Mr Chou En-lai 
wrote to the Government of India 
on September 8th, and I may say that 
if he had written it earlier perhaps 
the tension would have been less. But 
it could not be written earlier for the 
simple reason that both sides were 'l 
engaged in the Tibetan question and 
the Dalai Lama. 

Therefore, I want, first of all, to 
endorse the approach which the Pnmc 
Minister has t<iken, and it shonld !Je 
taken by all countries of the world 
,,·ho subscribe to peace, and that ap­
proach is simply: "no war, no hyste­
ria; let u" sit down and argue." 

Now comes the second problem. 
vVhat is the essence of the problem·, 
I think the essence of the problem is 
sometimes missed. The essence is 
supposed to be only the question 
of border. But, in my opinion, it is not 
only a question of border and recti·· 
fying it, hut it is a question of politi­
cal approach and friendly re . 

lations. These political •:e. 

lations have been to a certain 
extent distnrbed. Let us recognise 
that there has been a disturbance. I 
am not saying whether we are i·ight ..- .;
and the)' are wrong or they are right 
and we are wrong (Interruption). But ::'J 

the disturbance exists. 

An Hon. Member: You ·will not say 
that. It does not suit you. 

Shri S. A. Dange: I am talking of 
political questions. I am not taJl{ing �.

· of the border just now but I am tan:­
ing of political relations. On the 
question of politics there has be211 a 
disturbance in our relations, as the 
hon. P!'ime :Minister has himself ad­
mitted that may be, the Tibetan 
e\·ents ha\·e coloured the views ot , 
the Chinc�-e, have soured them anct ,. 
have perhaps made them somewhat 
bitter on the question. I am referring 
to thcit political question. 
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Therefore the essence of the pro-
blem is not only the question of bord-
ers. It ig not a question of map*. We 
have had here the debate on maps 
many a time. Now, here if the que*> 
tion is of maps and delineation and 
the boundaiy is fixed, then the ques-
tion will arise which is aggression 
and which is not. Therefore the first 
problem would be to settle the bound 
aries and delineate them. Demarcate 
them. (.Interruption). Having done 
that, take the problem whether we are 
on the right side or they are on the 
right side. Now can we do that? We 
can do that The position today ezuts 
that this problem can be solved in a 
calmer atmosphere, except for those 
who do not want a calmer atmosphere 
Therefore on the map« also

Or. Bam Sobhag Singh: They do not 
want to be Chinese agents

Shri S A Dange: Who0

Or. Bam Subhag Singh: Others

Shri 8. A. Dange: We shall 'ee a' 
to who »s whose agent That not 
the problem here (Interruption).

Mr. Depaty-Speaker Older, order 
I would again appeal to the lion 
Members to hear h*m with patience

Shri S. A. Dange: I wa<« not pleading 
for the Dulles line So. I do not know 
who was whose agent (Interrup-
tion)

An B o b . Member: You can only
plead for China

Slui S A. Dange: With regard to 
the question of maps, what is the 
position? The Indian position is 
that—on this there should be no 
doubt—the MacMahon line was once 

*11 settled Oh that question we 
beve no doubts. The other side says— 
at»d it is said that their statement «
• new one—that the MacMahon line is 
not the final one and was not finally 
•otUed. Therefore what can be the

Relations
position? The position is that T*<»» 
can argue on the basis of the 
Mahon line and the Chinese can argue 
that it 1% not correct, and at the 
time after argument (Interruption) a 
settlement can be had, which is not at 
all difficult.

An Hon. Member: What were the 
actual (Interruption).

Shri S. A. Dange: Because comrade 
Chou 'En-lai himself . (Interrue. 
tion).

Mr. Deputy-Speaker: Order, order. 
Hon Members shall have their 
chance

Shri S A. Dange: I cannot hear
(Interruption) We should ask

Shri Kalika Singh (Azamgarh): 
What is the stand of the Communist 
Party on the MacMahon line’

Mr. Depuly-Speaker: If we wait
now and listen, perhaps that might 
be clear We ought to exercise pati-
ence and allow the hon Member to 
continue Perhaps we might see what 
their position is But why get im-
patient4

Shri S. A Dange: The stand of 
the Communist Party on the Mae* 
Mahon line is very simple: India has 
taken that as it* line so far.

Acharya Kripalani: What is your 
line?

Shri S. A Dange: So far it was
not

An Hon. Member: You are not an 
Indian*

Shri S. A. Dange: 1 think if people 
want to be insulting by calling me 
unlndian I will question something 
about them also Let it be remember-
ed

Acharya Kripalani: Oh! yes.
Shri S. A Dange: Let them remem-

ber that. (Interruption). No, no. He 
says 1 am not an Indian 1 cannot 
tolerate that kind of insult in this 
House
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Shri Siirendranath Dwivedy (Kend- 
rapara): I have not said that. When 
Shri Dange said that India has taken 
that as their line I said, “Are you not 
an Indian?” I have not said that.

Shri S. A. Dange; If I am challeiig- 
ed that I am not an Indian, I shall 
have to say something. (Interruption).

Shri Surendranath Dwivedy: I have 
not challenged that. I repeat {Inter-
ruption). On a point of personal ex-
planation, Sir. I have to say that I 
never said that Shri Dange is not an 
Indian. When he said that, I question-
ed, “Whether you are also in India 
and whether you accept that border 
and MacMahon line” . . . .  (Inter-
ruption) .

Mr. Deputy-Speaker: No hon. Mem-
ber should challenge that.

Pandit Govind Malaviya (Sultan- 
pur): Being an Indian he may have 
anti-Indians in mind.

Shri S. A. Dange: Now, I am quite 
prepared to answer all the questions. 
Only thing is, let them come one by 
one. That is all.

Shri P. R. Patel: What about 
territories occupied by them?

the

Shri S. A. Dange: So, here the
question is, if you wish to'argue on 
the basis of friendly relations with 
China—-certainly India will be justi-
fied in taking a stand on the Mac- 
Malion line and ask them what they 
have got to say about it.

Acharya Kripalani: They have said.

Shri S. A. Dange: What they have 
said perhaps has not been read pro-
perly. But they themselves have 
said, “We do not accept it in princi-
ple.” They have given a long history. 
We may argue about the history. That 
is not the point. The point is that 
we are realists, we knov/ what is hap-
pening and we today certainly for the 
sake of amity can sit down and settle 
the problems. This is the position 
that China has taken in its letter. 
Therefore it rules out questions o f 
war for the sake of settling the bound-
ary. That is all that I want to submit. 
Those who want to create the war 
atmosphere, it is another matter for 
them.

.. I.

> i;

So far as the MacMahon line is 
concerned, my stand is very simple. 
Certainly, it is not for one individual 
or one party to take a stand. It is 
an overall standpoint of the country. 
Tliey are the borders of a country and 
not of a party, neither of the PSP nor 
of the Communists or the Congress. 
They are the borders of a country. On 
that W e should be clear.

Therefore the point is that we as a 
whole so far had accepted the Mac-
Mahon line as our frontier. Now the 
hon. Prime Minister himself says that 
it is not demarcated, it is not deline-
ated but there is a general contour. 
The general contour is accepted but 
the delimitation and demarcation 
does not exist. The moment demar-
cation does not exist, disputes about 
villages, grasslands and all that, 
which are there in the White Paper, 
are bound to arise.

An Hon. Member: They should 
allowed to remain. ‘

be

Shri S. A. Dange: But so far as 
these two people and our country is 
concerned, the position is simple. In 
the letter which is given here they 
say, “We are realists; we want friend-
ship and therefore there cannot be a 
question of war. Though we do not 
accept the MacMahon line yet there 
has been history. You accept it. All 
right. Let us sit down and discuss 
the whole question.” Certainly, India 
could be justified in starting nego-
tiations on the basis of the MacMahon 
line. On what basis can they argue? 
They cannot argue on a basis which 
does not exist or both cannot start 
arguing on some boundary which is 
neither this nor that. Any two covm- 
tries, when they argue questions of 
border, always have their two posi-
tions because that is why the trouble

i
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arises. That is why the difEerence 
arises. If there had been no question 
of the boundaries at all then the 
differences would not have arisen. 
Why is the argument there whether 
Longju is south of Migyitun or whe-
ther it is north of it or whether it is 
on the level of it? It is because there 
was formerly no problem of hostility 
between the two countries. Formerly 
there was no problem there.

Somebody has asked; if a land is 
graasless whether it should be neg-
lected. No. If a grassless land is cer-
tainly occupied by the Pakistanis you 
will have to take note of it. This 
land will have to be taken note of. 
This problem is forced on our atten-
tion now. Why? Because of the Tibe-
tan events.

Several Hon. Members: No, no.

Shri S. A. Dange; Because when 
the Chinese took their sovereign 
rights in Tibet and occupied Tibet 
there were protests (Interruption).

Shri Braj Raj Singh: When was the 
road in Ladakh constructed?

Shri S. A. Danger There was a ques-
tion of passes. There was a question 
of routes. Naturally these questions 
became a question of delimitation, 
demarcation and later on a question 
of politics. Therefore that I think is 
the fundamental problem. If it is a 
problem of border it can be resolved. 
I thought, after the statement which 
the hon. Prime Minister has made 
here, in the Press Conference, after 
the statement he has made in the 
Rajya Sabha and after the receipt of 
Mr. Chou En-Lai’s letter on the basis 
of Panditji’s letter of March—if these 
four are taken together there is a 
basis for settlement without going to 
war or talking about war.

Acharya Kripalani:
about war? ■

Who talked
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Shri S. A. Dange: Because in the 
first place it is a question between

two friendly countries. I need not 
repeat that the offer exactly exists 
and when that exists there should not 
be a war hysteria so far as this ques-
tion is concerned.

Dr. Ram Subhag Singh: Occupa-
tion?

Shri S. A. Dange: Occupation can 
be studied as occupation only when 
you sit down (Interruption).

HTTTUJJf 5i'3Tifr ) :
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Shri S. A. Dange: I am always an 
advocate of no-war with anybody, not 
so much an advocate........

Dr. Ram Subhag Singh': Silent ob-
server.

Shri S. A. Dange: If some people
do not like the foreign policy of this 
country or if some people are aller-
gic to the hon. Defence Minister— 
that is not a question to be discussed 
in this connection. (Interruption). It
has nothing to do with it. The pro-
blem of foreign policy, of Panchsheel
and the problem of the temperament 
of the hon. Defence Minister or other-
wise need not be brought into the 
question of settling the border issues 
with China. But they are being 
brought. (Interruption). They are 
being brought in, why? Because there 
is essentially a political problem 
also. On that our country has got to 
find a proper approach; the grounds 
of it exist. But, certainly, as the 
Prime Minister has mentioned, the 
Chinese do feel sour about the Tibe-
tan issue. Apart from the Tibetan 
issue, India has got the right to give 
asylum to anybody—there is no doubt 
about it. Nobody feels sour about it. 
But we certainly have not got the 
right to give asylum, to feed the per-
son with money, to let him function
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{Shri S. A. Dange] 
sometimes as the Government of the 
other country and also to make a re* 
presentation to the United Nations 
which amount to demanding an in- 
vansion of Tibet in order to liberate 
it from China, to submit a memoran-
dum that there has been genocide in 
Tibet and thus conduct operations 
from the Indian soil. If that gentle-
man does it from anywhere else, let 
him do it. What I am troubled with 
is this that he cannot conduct these 
operations from this soil, and, there-
fore, certainly, some gentlemen felt 
very irritated. (Interruptions).

Acharya Kripalani: I would be en-
titled to remind the Chair that this is 
a free country where everybody can 
express his views

Mr. Depnty-Speaker: I would again 
appeal to hon Members that occasion-
al interruptions might be tolerated; 
sometimes, they might be welcome as 
well But continued interruption is 
not fair and the hon. Member should 
be allowed to proceed

Shri S. A Dange: Sir, this is a very 
beautiful statement and a serious 
statement, but since it receives the 
clappings of the House I would like 
to draw attention to it

Is it the right of a free country to 
allow another person, or group of 
persons, to call themselves a Govern-
ment and propagate war against 
another country and involve this 
country in it’

Acharya Kripalani: You will ex-
cuse me: these people call themselves 
Gods also. What is this about?

Shri S. A. Dange: Fortunately, Sir, 
in this country at present Gods are 
not commanders of armies, nor are 
they politicians. So, here it is not a 
problem of Gods, but of gentlemen 
claiming to be Gods. Can we in a 
free country like ours allow on our 
•oil, with the subsidy from the Gov-

ernment of India, a person to prop** 
gate war against another country and 
involve this country in it? (Interrup-
tions).

If he goes to Afghanistan it is his 
affair. The question was very simply 
and nicely put. If that gentleman’s 
request is to be guaranteed by UNO*, 
where will the troops go through, ex* 
cept through the Indian passes? 
Where will intervention come from, 
and where will our neutrality be? 
The position is that India is a neutral 
country, a non-aligned country. If 
some people want to take 
the position: no, we are •
free country, we can allow others 
to carry on war, it is their policy. As 
far as I am concerned, even as a free 
country, we do not allow people to 
propagate war against each other, in-
cite war between two countries or to 
help them in doing that That is what 
I understand So, talking about a free 
country, if that is the conception of 
a free country of some people, I am 
sorry for that 

Acharya Kripalani: We have not 
the Chinese concept 

Shri S. A. Dange: Therefore, what 
I was saying was that the irritation, 
the sourness, arose out of this pro-
blem and that problem attracted the 
attention of the Prime Minister. On 
that point also I agree with him in 
the sense that if the Dalai Lama stays 
in this country, the gentleman can 
have asylum We have a right to 
give asylum But he should not carry 
on propaganda which is likely to in-
volve us in unfriendly relations with 
other countries. I need not quote 
those paragraphs m the Prime Minis-
ter’s interview and so on. But he 
has taken that position. He says that 
he gave his advice to the gentleman 
not to go to the U.N. and Invite their 
intervention; in the first instance it 
would not come. and. in the second 
place, even if it comes it would be 
embarrassing for us and we cannot 
take that position. But he says that 
other people advised him and he ac-
cepted that advice. Well, we can
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imagine who those other people are; over this country, because of Panch
way be successors of Dulles both m Sheel (Interruptions)
America and here So that is not the
point. * Mr. Depnty-Speaker. Order, order.

Therefore, what I am saying »  that 
the position today with regard to this 
major dispute on boundary questions 
can be solved by peaceful means 
Similarly, our relations with China 
can continue, do continue and will 
continue on a friendly basis Some 
people do not like it Some people 
want to blow up the Panchsheel, and 
ui order to blow it up they are creat-
ing all sorts of crises So we must 
be on guard Against what9 Both 
against the violations of the integrity 
at our country, no doubt and against 
war hysteria The question has been 
asked here whether we resist aggres-
sion On that the standpoint of the 
Communist Party is very clear We 
resist aggression If anybody invades 
us we fight against the invaders, there 
is no doubt about that

Shri Subbiah Ambalam (Rama- 
nathapuram) How do you justify the 
Ladakh invasion9

Shri S. A Dange: There is another 
question also The gentlemen who 
want an assurance—I do not know 
why they should ask for it—must also 
give an assurance that they will not 
incite invasion from Indian side What 
about that7 That they won't give 
Certainly the Prime Minister has 
given it that we are not going to make 
aggression against anybody But 
then some of the gentlemen have 
quarrelled with that policy and they 
say, “go and liberate Tibet.’*

Shri C. D. Paade: Why not’
Slurl S. A. Dange: Yes it is good, 

correct for you We, Sir, on behalf 
of the Communist Party can say that 
we shall not side with any aggres-
sion m the name of liberating Tibet 
whosoever it may be That is very 
clear We shall not tolerate any 
question of anv invader com-
ing here We will fight against any 
invader. At the same time the Com-
munist Party firmly believes that 
«*we will be no invasion, from China

Shri S A Dange I guarantee that 
there shall be no invasion—as far as 
the Prime Minuter is concerned he> 
has said so—with the samp confidence 
I guarantee that there shall be no m- 
\asion as far as China is concerned. 
I c-annot talk about others

Shri Raghnnath Singh (Varanasi): 
How can you speak on behalf of 
China*

Shri C. D. Pande. Have you receiv-
ed a Utter7

Mr. Depnty-Speaker Order, order 
If the hon Member wants to give a 
guarantee, why should hon Members 
be afraid*

Shri S. A Dange* From this shout-
ing therefore it should be clear that 
behind this whole problem a third 
point arises, that it j s not only bound-
aries, it is not only Tibet, but some 
people have a problem about us They 
want to think how to suppress the 
Communist Party

An Hon Member Wh\ should they7

Shri S A Dange I do not know

Shri Braj Raj Singh* It shall die its 
own death

Shri S A Dange We hdvo cheated 
\ ou for forty years b> not dying our-
selves, and we shall cheat yoa more. 
Don’t worry about ft Sir, they say 
we are dying ourselves We are not 
d\ ing Sir That may be \ ery visible

So the problem is, in the name of 
v. ar h) steria in the name of shouting 
slogans, which are not justified, 
against us, an attempt is made in 
order to isolate the Communist Party, 
to overwhelm it and ban it Why 
such a great fear about it7 We are 
after all a small party and we have 
no following' Why this fear7 Are 
they so panicky about the next elec-
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Hons that they want to Van us tin this 
score* Why this hysteria? I could 
understand hysteria on tfiher prob-
lems, not on this

So, the third problem is that it is a 
political tactics that is being followed
10 blow up the peace policy of Panch 
S h e tl, to involve India and China m 
war . ,

Aebarya Kripalani. To ban the 
Communist Party.

Shii S. A Dange: and to ban the
Communist Party and then introduce, 
TrtA a taanocnfac but mftrtaxy rule in 
the name of war hysteria This is the 
object This attempt is seriously being 
made China and the border are just 
excuses for some people and for some 
parties. Especially for the P S P —I 
name it—the mam question is not 
-whether the border is violated or not 
To them it is the question of two 
fronts liberation of Tibet, war hys-
teria, blow up of Panch Sheet, blow 
up of peace, then, blow up of the 
Defence Minister—I do not know 
where he comes m, and then ulti-
mately come* in military rule for 
v.hich they have a few general* read} 
m their pockets, I am told This policy 
the Communist party is not going to 
tolerate It certainly stands for the 
mtegrit) of the countr> It will cert-
ainly defend the country agamst an\ 
aggression But we are not going to 
tolerate also aggression from our side, 
whichever partv wants it In the 
present situation I am sure the Gov 
ernmcnt of India does not want it 
Tbercfote mv quarrel is not with the 
Government of India on that question 
As i* is visible in this very debate, 
these gentlemen also have no quarrel 
with China as such But, for their 
internal political reasons, the whole 
thmp has been whipped up

Therefore, my last appeal to all 
would be, play down war hysteria. 
Attark us as much as you like; we 
have freedom, no question. But do 
not have war hysteria Do not blow

up Punch Shetl. Certainly delineate 
the borders; certainly have our bor-
ders in the way they should be and 
ought to be Certainly argufc. Argu-
ments can settle because there is • 
position of settlement by '  argument 
on both sides. Firm frien dimes must 
persist Mistakes are there on both 
side*.

geveral Hon Members: No, no.

An Hon. Member: The cat is out of 
the bag

ghri Badfcelal Vya* (Ujjam): He 
should point out the mistakes on our 
side

ghri S. A Dapge: I am telling with 
regard to the political problem again.
I consider that our debblmg with the 
Dalai Lama problem as a political 
problem was a mistake I am not talk-
ing about the other question Why 
are they hurrying it up’  I am only 
referring to the political mistakes I 
an» not talking about the borders and 
integrity of our country Therefore, I 
support the general approach that is 
there in all th* letters and I appeal 
fof a peaceful settlement We are cer-
tainly agamst aggression There can 
be no doubt about that At the same 
tune, I am quite sure, neither they 
nor we want to go to war on any bit 
of territory as Shn Jawarharlal Nehru 
himself has s>aid With that position, 
3 have madt mv ooint of view veiv
d e a r

jfifrrsr, >t f ?t ^  %
$  «rnr r*r firvnr ir

f  w  *
35 t  I nft I
dftfa tsrw fair ft i TTT̂ f %
&TT TUT 3ft % ^  ^

*nr ^

s ilt*  nft fv  firapk v f c  ^
T̂Tjr ?fnpR# ^  ***1?
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*n«mT fa n *  % fa* 
n w  f a r  t f r  ftrcr %

«Hpr %  f a f f  %  snrr*r*fr iffr *fter 
IrtV  q*t, * *  m  ift  g*rft 

fftar **r * t  * m  *t*tt t 
*ft %  * m r  %  jw J t  Jrm fw  v r  W w r  
ftaT pmnftrv $ 1 % m -

* T e i *w y*fr

«jmT | 1

$  3 *  h < w \ h  %  q r  f  * t  f a #  

« i$ t  %  rsr t o  *  s t t t t  t t  « tw

fcr s r rft  tftm  «rtr faro* TT 

s w  t t %  ^  j s w -w  *5f*n  ̂ *r 

firw «?r itof *w^hr f f  |f ^ r  w  
wm ft **r *fa stair «rr ftt ?*r srcrtt
*ft*»T %  n fw  T t *nft a r  $ 5  *ft ?r^f

*  1 *rf?r «pw t *ft«r » r m  

3 * m  T iit  <r 1 if  i  ^  u m  *  
jftp flrr *nm m  %  w%z « r  sfcMt gtr 

t * t  «rc f r  fipm w  ^ r 33ft *taTT w r 

fippft twt tt*i *r t o  | 1 *jt
*ret% ^  *r t?  f%  s t f s s p - T t  w tr %

frtft «nr»w*r Tt s ir o  ̂  It t
t o  fn w  * *  «rrcr T t ijtft *  zm fa n  
*nrr «tt 1 «tt *rnr |  1 « jk

s fc ftfr a tf  T t  |  "fc: s m  

5 « ? r  w w "  «wfcr ^ r t  * r  *  (ft s $ t  

>fr tw %  <n: ?ft « t  *w 1 5 * 5  t t  

ijh t  ire r r  «r*r a r  *rr s te  «rw ?rt 3 %  

*|TfTjirr«i#*pnR*iT*Tf$T 1
|  ftp t #  fip ft T t  »r? T ^ m  

ffrn m  *r f t  * w  f r  “*n*r h »t « t*  

jf«rr, $% *rrc fm t ” 1 f *  *  «rnr 
* r  ir o n *  ?rt Pmrr *»# «flr arc 

w* m*r *prn f *w ** 
wr t  * ^  3?**t ^  ^
M m  far f*r fn*r «prm — ?w ?w 
mm WT ft WTfT *r f t  ^TR 1

wr a *  % t o  ftwre ^ *nr?r 
w f t  %  w w  n

S 3  I-.SJD.-3.

Relations
* * t ^  ^  q ftv r  h  sqrw  n v  v r  
art fTTnrr ftq r w i w  » « «  *flw 

n r t  «fhrr^ % W f :  wfr
* xm ^STP- Jffit »W«TT I ffTW^W T  

ftrSr if w r z tft  mf*m 
H Htan, f?* T m  sr̂ ar n ftr=^t «ftr 

»i3nw %  »pr»rsT fa %  ^  fro ft ^rpr 

%  *t* ^  f?r  $  art «mfr *if 

| , ^ p i v V i i K  4 5pr*r*FTJtT 
« ih  wnpfifcr 1 5 ? f w w ,
HV3 *r ?e; pysr, ?JV Jflsfr
■sttt * t£ r ^nr t o k  «ftf%»r ^  wnsr 

tfhr ^ t r  %■ srM n fw T v t  <p^ft<T 

^rcfV 7| t  1 ^ r  %  t f u p i w r finanr 
% it gm 1
jfrf^r -3̂ t % arr< ifV ?» srnt, \ vct 
v t ?mprp- ^  ftr%5r iprm «r 

f̂r gfl T̂fT=rr *rr w  n  ^ rr |W V
t t  fsrr. f in  1 1 5»t h  55? 3ft w ?r 

«P( fen  w  nV  ■sft
s t w 7" T t ^ft srf?m  *re5T v t  Jra «n: 

Twr ni %  <pmp~ %% <raft t t

«TKH SWRfVT » ?5T %% qxt H ^ ?C
%**r t c t  fft?rt % »r* ^  * I  *ftr ?fta
*pft ^  ^!T TT fkST'T T*T % ,3»9P8 f*Ml
*r«rr % 1 f»ft %  p t  ftraq t  T t

»mwi 3fT »TTfTT t  I ^  W T ftcft TT 
4 < h  ^ tt^  ^st T t *fon ^ w r  ^ 

Kt̂ T ^  VFTf w q r?ft *ft*T

| aru w r  W,oo« *5^ ^  
3PT>f <n; sr̂ T T if  m vt^t ^  M tw  

^ H T T * n » i t » a m r f t  

?ftn ĉar f ir s ^  T t errs 

T**T t  I »TT5  feaRT 5ft*l 
ift  5w  w  t t #  ?r «mt |  fft ^gr t ^  

*TSRtf I T T 'H 3 PT’T I'^ ^ t « t T 1 1

3ft in m  ftraps h w  %■ 

wsr t ,  %  *it ttt* t ?rtt fraw ^  
i i r  t  1 t it  *n[ fa  ftiwra «6t ^t*rf 

T  « R T  ^ t  «TWt %  tfW Writ
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g A  W W r f A f ]  
tf?  w f k f f f  A  'f t r i ’ %  fa $  W  * * ! %
€  WWT *T% *  \ *(fa w  W*& t  A f  
W "* «n|V T̂F, wr: t  «*«%  *  fa  m  
w  * r  t f fw w t  ih r  |  A t  t o  A  A r t  
It «p*t 1 1 fafari ww A fn A  *  fawnr 
* t  qfirwnt fiwT mr #  ftw A  *rtw 
wifc A t  s f a A  A  fr *> t w t  A t  
t o  «it u fa frt A  **rf<w vwnr wt t̂ i 
fffft wnr *w | fa  ̂  f tw A  wfavrft 
fipff V  •T R  « t A  $, tpt f *  t n fa fW , 
sr% **  «ifaff *  tttot % nttf w t o  
w iA  % wmT |  A t  
fc «in: «rm  srrcrr f  f t  «w y refrr 
mrrorft *mk *5n% #  «n $ « frfa«r
$ 4  foff &, STW? filfoff »nw fc %  
**tr ir^t, «w w r  * A  w  tA  
A  f a  * *  * t A  f $  f a f f  I f  f t t f  * u  q r r  
A * f t  *«rrc *  #**r fa*rr ^prtt «rr A t  
A  fawnr % A«r *rter A  spw; *n?r 
$ to  % qitrA* A  arhr «r»̂ T?r firar 
«r?TT«Tr i t o  «*ro fir*w % vfinrrftA 
A  A t jt? t o  *<r?rorr tot «rr 
fa  %fa A  $ f jp  5TT * ?  *n ?^Tt A t  
fT TOW $ l* f  % * f  TK1 $?mr 
q T T O d * t ,  h u r t  * r A  sror * r A  A  

f  f A W  t o  *  «mr A f  ^ 8i 
w w  ?i^r $ 3i?t V 4 wx wfiiftrct -qr 
«% » isftw gftnrr % At Ir ^r «fi

% #<TFT f t  r̂ T3T?T f t  lit  I
# fiw  «nr ?t?rr w r $ ’  * ?  s *  vr *r* 
%t r t  f t  w?r w  #
f w r w | f f  tn Rrfw t, « u  vt 
^ r  ^  f  9  # t o  lr ift w  ^«r
fMr w npr * t t o  <rc «rfiwtn: 
t t  ftpn *w f*n^ ^f*w « w  «n

*  ?w w m  »rr# t m  i p r  
%  fiw w  ^  ?€X<M C f t  vfwft %  
t o  *  itffere *r $  «mr^r iftr 
9t*rvr iiwt «rnw wwft *rc A  f»*(T 
*prw ^  itfw r vt swf«i < rc fim

4m ifr % w# vwr wr i ♦ m 
Wit I  w r  w  *riVw w w  *if( 
u  frwrr 9  t w i  v w t  w  ?inxr 

*wf*r w ti WTf rc ift 
% fmSr frar Tfj-1 , f5*nft f*r ^ « r ^  
fisrfiw  «*r ^  ^  vm  fiwrr 1 1  v r

s*w  ^ ^  «rwr Pp t«rrft #  
^  vt sw rc  ^ n ?  v t h t w  
>pff ftm , m  w f ftWT f% s *  %n*

vt ^«r sflp w  ? i f f  
^??r 3ft<r <rr fiprr arnm grfftr 

<Rf f*rrt hr «rr ̂  w t  wt i w  fwnr 
?  « f  MiT'A # *ftanr *ft 
vt r̂r%̂  A  i w  % fa*r 
U x^ % *? *mr5n r̂?r t?t «n

«ww, u u  w  w*rt t  w  
^  t  ^  «r* ^  % » a r  ^  ^  awnr 
f̂ TT qr :

“A few soldiers probably stray-
ed into the Bara Hoti plain due to 
ignorance. They were asked to 
leave the area and did so"

«

*rwt n t y  % ir»rfr ^ r  tfr  <vr A t
I W  *  v fr  t o t  | Pr wnr^ # iw«fr 
lr m w  ft<r <wfo T̂wfirwT ng A 
Pp *? «t>t arTJT fsr vt A t A* finnt 
<pt «iff «t$  ̂w  r̂«r«r * A $*rr* 
^  11 stpt % ̂ ?rt n *n*rAir jtuk 
A f t  ^  <p ?t  «rr f a  ?*r w if t  # «rt 
tm  ffirA A  sfA t«  mi 11 
irtr W in *wr?r (  fa  vgm m * n
«v$r t  i u *rr  inr u . * « «  A «  A  
<wTf «rt vt if A $f*n?
l« t  U$ m  t  I OT t  TC ’W*Tt' 
fiPfBR S ? |i pi*&  ^V (W
^  t»A wrff̂  i fa^ww, 
torrfa wnr A  »nf»r A^* * ftw*** 
A  i m A  % f  A » i A  >  « w  A  A t  i
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xm tM &
" f t  t  i f w  t  wifcrff

* a t  9h ft *far f f w f  #  «rr

wk t o t  v t  farr < ^  fwnr i  #  
%<%i< If wptt*r vrsrr *rnpn Jf ft* 
*nst «rr * *  «ffe* * Y  *vm it arrqft 

■’?pm a rm  i «ptc ^ r r  
jflff $tarr |  ?ft «tvc<t h t fw * * r *w  

?* rrd  %*rr artf t o *  f r % 4  i 

f a t  w m w  jtift %  5? * t  «FTT «R , 
* t f %  { c ,« e o  3h(rT $  nnr 

ffRft a *  arret $ i qfk
^ « w  forr «rr i ^  <t t  wrenftcr 
| i *mT̂ V % n̂p *farr t t w t  f*n#r
?rtft $  ftHT* fW *  JfTF p r t  cTP «T$W
1 1  ^ n r w  wr a w ra  firo fa f w r  wwr 

’inf** , to  *rn^r r?  w a r
|, «n: v m fr  i

<nr an€f n *  wnfar *rosrr
%  w it n M ipT «rar s* n t * rm  n *  
o t  t o  «mrr $ f% s*r « m  
tfffrwr % f i t  *  «  t o  ^sraf i

voprr 3ft *w*r sfst T t̂ $ * *  
v  t o p t  **r % **» « w r  t o  1 1  wf 
t o  swisf *pft % f*rar #?jw *  
ftv rra $ » * *  % *  gmt t o  m
5»par fT%cT t  I fcfwsr ScTO *rppft* 
m i  *r iff veto ?r arm $ fo  
t o * *  *  ** $ a  era fpppr? vT?ff *n» 
<̂ <rra i enft ^ r *r  % *rw 
firm  f t  *rtr i itft to B t  *  war % 
qpfr OWW W T *<fr IfiT | f »  *t 
W it  fiW Rft *fr*Rr fiWRfr t  W  ^  
* f* t  ptw  fvnrm vrr f t  i *ng

tpf WRJ*2 *Kt ̂  t*T W
m s «nfr qfr

% »n w  Jrfir
i f a m  4fT fttfl w  fWW 1 1  w -

t o t  w n  i  iftr * & !*

TOT ’HWT f  fiir w  t*  wit fF 
w si * » f $ « 4  twr tw
v<?»f f  %  V f  *̂rier sr̂ ff % ftt # 

fat ^ f*nt i!H ^  w«t ̂  
f t  f*n % ju t | W w  v$ * fs
f t  w  prr | ^  ^ar ft wthw-
’j m  | i

«wV fm ^ ww ift?: ffir iw r m
<t WiT t̂ 5 inrzr RSTt »n{ <n rWVr 
fv *n*r "^fw?i¥?r f̂orr̂

“5«r»r $1  sfirfa”  «tt «ftr fanw 
f«p f t w t  % TC
irwm% wit f̂ for arc? vRfrrniKffr 
arrf orr «rvfr |, «r?rft»T frfli 
tfrfc i «r*r wfi' wr w  % »£W fewP«r

| ̂  *PT ̂ SWrT «p^  *r%»
fv ^n% q̂ Pw€yr * tf arw i 
^ sr*nrarr g f% w r  w?r *r?«f <r  ̂ t r
W ITFTPTRT % « w f  ^  «9̂ ftRT «WWr
«pt ̂  ?r> €T<n̂ 3fftwf »r r̂t w  
w z  % yc $t srŵ T i p̂r qr nwi 
?wr «rw«wf ornrtt ?rr*r *rc
q y rn l arT ?PP;fr I  « fk  ’Ssnft IF*
wr^r^ ffiw w  ^  ?̂r*r ^  ^  wefir 
f  » wr sjt sm f̂t jfjrtt fa r o  iftawr 
^  1 ?w% wfirw srwfinseiT

*HTVf ffy «ft̂T*T r ih ^ i lf  & p f 
w m  v t  fr srpfV i

$ # w ft  w d  w*r ^ irartlf % 
jrrr^fr *? m  *r ftr*
fiwfr«rr i ^sr  'JnrM r t  3 t̂sr *  
jrtfpr *if>w ̂  i# $5 mwraw ̂
W 1 1  «w i im w ff  im <W t 
I, ^  *8* *rt a  f «  *̂ r **»t f i p  
l»f^r «»fr P«pdr «rt w  <̂nt sNrt 
rflr 5*T«r awrtbs ^ »it w sfir Rp»»r If 

ftrwrar *  $ «  *
ijarTwrw
<vnr % f t i  ?«nt îr % twst | «(*
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{«fr*W ft| r]
1 1  awr w rc IW t  ?rtt%  %  

focftr f t n ?  n f  a t  f r w  *  jt? *t **n  
£  wjwr i wrwr t o p :  

■ f t l*  * t, ?fta W t %  m  srcwr arc |

%  arrow  aftr q ftv ft  w*nra 
mi «tt w&  w f  i m  
wfr *  irt w  v r  *<rc *r »T»rc 
4 t ait* * j  » « r  fo rr *nrr an f»  ip r o  

%  fw i »r* t t  « ?a f  tfterft q 'w ffa  
*tarcr « ▼  a r m  w* «rriMt i u *  *r* <rt 

vfr arm #<ft %  »rcra * ro jr  |  ftp 

t o  w  »rf |  vfo. f im fts r r  an Tjrr $ 1 

^ t * n s - s r u ^ - a n ^ 7 | f t .  * ? f  
**n f arr x ft  $ aft* &twt *<r ?fta<t 

«nrc*fto jftajsrr 3  a r m  * tr  i 

w r  i *  « t ?  *ft ftrftrsTcrr s*n* fcr %  fan  

«fowtor |  t o t  f ir  a rro r arc aw f*  

awrr v r e f  a n t g f  1 1 fsrfa q ;*  

i n r s  ^ n :  % vx*i r̂rgFrrr g 
f*  « ? iff % fMrf*  * t srariwrr *t anar 

w w < i fnm T arra ?rt ftrfarCt
aftPw # %  5 TTT w tr T™T«> fo tr*To *

* m  ^Jft apniff % irrr 3*r » r f v r  
fsprfor v p t t  i

y r e t  arm «r*rrrar«T *rfta»r ^«r jt j  
w f t  | fa q ftv ft f iw s  % SWFW *T 
i j i r a p w j y r #  f i R T O f w  $arf *  frc r 
*j*r #  f^ a iqrw  «*rnrrr faft $  i 
w ift ?ro a rro w t m first* '( ff  aftr 
tfawiY fnuRT a *  f t  dVflra v r  fe fo r 
«w  * ?  f w t f  «rff <r* »rtftr?r ?nff t j  
*w r  |  *fa rr * *  f w t *  « w  <rfa<pft ftr® n
#  4t< v  *w r  |  w  ** « T » r w t  <ftr
^ N V  zni ' t o  T f r  |  i
w %  fwn t n w t  *rw  ft*rr  %  *n ft  
finf ^  iw w  3ft *  w ih w  
v  f »  w  f i i » w  #  aft ^  *fin r r < t t  
w j W  irro r i r t w r  » t  ftwrr m 1%  u n w  
tr « w % w  ?M  *rft ♦ » « [  *rc*

<rthrt v t i  fr itto «rt *r
art* <Prtfv #  iw ft  far̂ y rft «^f 
« w t i ^ « rf< frrftw 5> ffr |ft ffftq T  
fkftr «Rrwrr«r | ifrc i f  ^*n#
^afr f t  Jlft 1 1 a[#

*  f r a  aft ̂ f w t  fiw t (  tR ^nr
«f?r v t  ^<ft #Pt* irrt (  i arwwff 
?f i f  <rc <i«t fw r  | fawfr 
f%  aratf lr  ntf v r  « rrn r fin rf <r 5«r 
$ « n rr  1 1  w  m  v t *mpr ft*rr f r  

ftrwRr It aft jir f t  imcrft«r wt»ff v i 
• rn iT ftw rt^  fT ^ rfS sre z irl-^ rT l i 
*wPi w #  v  ffw  a^
# »  v m  «f aftr waft v w  wr « r p t  
^ f?r  aft «rrrrft «nst ^  ^  ^  »w f  %  
*m  fwr t c  «w  v*  #§ 5 i awwrrafte, 
jrrf^wi, *rwTT, 'swr, ’Tthsnnwi *r iro itv  
<1* afi g fsv it v t irftnrr %, «r<w 
<ra#t ?W v tf  ai|T«TR S|ff fWT ?̂ *T
*t<w %  vrw r aw# «r<f %  fnr^ 
fSwsr t |  i  «At *nyt arfawrfr<ff * m  
«rT̂ 5T % finrr $  Pit *sr aft ^rw tart 
arr<T *rf f̂Wt arforvTfoft *rcr «nrrf«r<r 
I jp r ^ ^  *rr »rrn f?jn  v't ̂ t «t amJ aftr 
W ?t  arar? ?t « r m  firsrf*  s«r ft  
<rtrT 1 1  >r? ^ fi? f «  T ft »ifr
m  «TWTT 5«T or ft aftr 
firfe n  f*r v t f««f3t m m  t t  fa*x 
#r̂ t Tf«ff anfwj i w  amra %  
« tr4 79 ?m wr « rm f |  ft: aft p rrt 
fan^f %ft\ ^ P ft ajfPTrtt *ft«T qfiWflt 
fwam *3rr «i#f firaaw %  « m R  «n: P m

fw ? w r a*nrw «pt arw t 
«t«w t ¥ t  5^ %  ¥ t  « w t  v> arw
jnr ̂  ̂  «ftr a^t «r«fr«c<n tr W

af « n  ? so t t  arT%tf i

iftartt «frc a jfcm  wrs aft w t « w  

*# ** , #  wm  % am* W w
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■»rj*rr * t  t  i to r  f c  $3 
«nr ft? jw w  *nfV %

f ir  ^ ja r  *  %tm f w m  T*fr t  

%fiw r A ^  w  * p rti %5tt «n?pn i  i 

^Nrf fv  <r*fr r*  wsr * i& r >ft snror

f t  armr fr fv  f *  *  *5*t % w tf *rcfar 
5 *tprV ^ft n r*  %  fc8PRi»r sr$

^T»ft «fr< w fr *  ?* n %
«pr$fiw %**T «ftr $  * *  VT™T 

■ot «rc w ith ?nfO fo n  rtr znrft s *  

< w rw R t * t * * *  *r *z n m  &ri* 
$ w  %  f a w  * %  £  i <t*r > j w  sw *r

* t P f W W  fo»T fc fa  TT 7TWT
w m  «f«nfrnria rw ft t o  fa p m  fir

1RTFTW SJf JW ftp aft p t̂X 57=n% <PT%
*nai *  w  *w | ,  *13 wf 1 ?!%  qpsr r fn
^ t %frr writ %  4TT̂  -R $\
*ror, m  r& v t fcg raw  ^
■̂ iiftjU i jpr * rt n W t «rt *tpt v*sfr 
wr^T» f t  *tt*  jtt<t  v t  «ftr  * n t  
*5* tw t « w « n  Sftt %  i?m  *  *  

* m  4 *r *«Kr *  **n %  *  « ?M  * ifa - 
v r ftv t  h  *rro a r m  »|* «rc* gm  s  %  

f t a r  |  s ir  a f a r  $  M r  & 3 *ft 

tustt ^ n r *%*r *t tfr f w t  
W W  t  f^ p n v ra ^ T , v n rtr «ftr 
=**rtt*f m aft t*tw t fr * F  q r qfrsfr 

fam  * h t *rfp[ $ » m  *mr*r 
Ht wmf^r t*r *r*t*a *r? %  w *tt i jg*nft 

unf^v sw rt i*Vt ^ t t ,  

sw pn^ «rtt tppn^ rom  #  i
< w p r « s r w ^ t  — “cirTTf'T T$txrfvr, 

*p$t fw w fr ”  irfiw?
^t»W  |  *PTt IT  ^

w  ir ^  «Pwr ft  i w « ww fcr 
w m  5w t | f¥ arijt fqrft

w o  fnT WVK f  *PCC <TTwT WWW
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*r ifV «ftrv to tt j f r t  i

Sbrinaii Icn k a  Bay (Malda):
Since independence we have faced 
many complicated situations, and I am 
speaking of situations arising in our 
relationship with other countries, but 
I think that this House or the vast 
majority m it will agree with me that 
no situation that we have faced has 
been as serious as the present one. 
When independence came, it came 
with the division of the country, and, 
naturally, therefore, the question that 
at that time Pakistan, a new territory, 
might try to get more than her due 
share was an understandable thing. We 
were alive to the issues, and we 
knew where we were Bitterness was 
there on both sides, and we knew 
where we were

But, here, we are facing a very 
different set of circumstances Here is 
a country whom we have befriended 
even at the cost of our being mis-
understood by certain other countries, 
to whom we have held out the hand 
of friendship and have continued to 
do so, as the White Paper and other 
papers that have been laid before us 
show Even when they have disputed 
our own territorial integrity, we 
have done so, we have gone tar ffce 
limits Our Prime Minister who has 
always been in favour of the friend- 
ship between India and China, of 
which all of us are tn favour, has 
gone to the limits in trying to bring 
about a conciliation, so that they 
would take a reasonable attitude in 
the matter But it is because he has 
failed to succeed that he has now been 
compelled by circumstances to place 
the whole matter before Parliament 
and to affirm clearly and definitely 
that it is not possible for India to 
tolerate the encroachment—or what-
ever word one may like to us—into 
our territorial boundaries.

Other hon Members have spoken 
about the White Paper, the yellow 
paper and Mr. Chou En-lai's letter. X 
do not want to enter into waj fray
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«v*a a* the «oet <4 lp fe* mini n g  
stood by other nations.

(Shrimati Rspuka RayJ 
with S u i S, A, On|% bieiase ob- 
vfoiurty, be has placed the cu e  of 
China rathqr than that of India be-
fore this riouae, but he said that after 
l f e  ChftU Srwlai'B tetter; it should be 
d|K  that China seeks our friendihly.

From what the Prime Minister aaid 
the ethe* there was ioine doubt 
at least, sox%e “shadow" to use his 
words at least during the last few 
months, when the reply to his letter 
had not oome. But I think the House 
wfll agree that there is now no sha-
dow of doubt as to what China in-
tends- and- what her viewpoint is.

We have been asking again and 
again about the maps which sllr-lias 
continued to print, and in spite of tfils, 
she was vague in her answers. In 
ifr . Chou En-lai's latest statement, 
there ts no vagueness left It is per-
fectly clear where we stand with 
than. He says:

"Mr. Prime Minister, how could 
China agree to accept under co-
ercion ..

—lie has used the word 'coercion’—

“ ...such an illegal line which 
would have it relinquish its right 
and disgrace itself by selling out 
its territory—and such a large part 
of territory as that”.

40,000 square miles of our territory, 
they say, are their territory today. 
As the Prime Minister said in the 
Bajya Sabha the other day, by land 
and by air, they say, it is India that 
has committed aggression and even by 
sea, for the matter of that So, we 
should now know clearly where ac-
tually we stand with those for whom 
we have done much and we want to 
do much. When India thinks that 
something is right, die abides by lb 
That does not mean that she wants

3, reward from China. But tbe

I want fro?n the Fgm* Mlnist y —  
who is not here at the moment- aft 
answer on one specific point, because 
I would like to know what the poaU 
tion is regarding this matter, la  Tfe* 
Stateman of the 1 1th September, it is. 
reported that some Chinese command 
dent have claimed Ladnm and 
in Northern Sikkim as an integral pact 
of the Tibetan region of China. I 
want to know whether there is any 
truth in it  Have the Government o£ 
India come to know anything about it? 
Again, there is an unconfirmed report 
of Chinese incursions in Northern. 
Bhutan from the Chumblai Valley, 
and of Chinese soldiers having game 
into that area. I would like to know 
from the Prime Minister, when he 
replies, whether that is a fact, and 
what the actual position in regard to- 
this unconfirmed report is. Both 
these reports were in The Statesman 
dated the 11th September, 1980, that i* 
yesterday.

Aeharya Kripalaai: It is a very diffi-
cult place; they cannot go there.

Shrimati Renafca Ray: I do not want
to go into the details neither would 
you give me so much time. But just 
to retrace the step, India not only held 
out the hand of friendship in regard 
to China’s claim for admission into the 
United Nations, but she relinquished 
some rights that the British Govern-
ment gave to their successor Govern-
ment in regard to their position in 
Tibet. If this was not proof of sin-
cere friendship, what else could have 
been? But no matter what wp have 
dime, up till today we have been re-
buffed and we have been insulted. 
In »  Chinese Ambassador's letter to th« 
Foreign Secretary is the w ont sort 
at insult that India could face.

I da not want to speak te the lan-
guage of blood and thunder. 1  w ou » 
merely say, tfeat Shri &  A. D a fft i* 
quite wrong, fadfc is not hy
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India is not pamc-stricken. Indian is 
ettlft 4b &e fae* « f this situation, 
bdik  will want the friendship at 
C tta , but only on honourable terras

Now, there is no doubt that all this 
as I said in the beginning, is a stab 
in the dark, it has been t  stab m 
the dark for the last few yean 
There are three points in this long 
herder between India and Tibet, or 
rather between India and the Tibet 
region of China, as it Is called, where 
they have entered, as other speakers 
have pointed out already There is 
the Ladakh region there is Bara-Hoti, 
called Wu-Je by the Chinese and the 
NXTA where they have come in and 
they have occupied Lotvjju

Lastly, Mr Chou En-lai in his state-
ment says that the MacMahon line is 
not one which he will accept cflthough 
when he had talks with our Prime 
Minister in 19S6, nothing was raised 
about it From 1952, it was not rau 
ed. in 1954, in 1956 and in 1958. all 
this was not raised There were bor-
der incidents as these are called, yes, 
they are border incidents, let us hope, 
even now, those border incidents will 
end.

India’s Prime Minister has made it 
clear in the last jcllow paper state-
ment that we are willing to abide by 
the status quo but the status quo must 
be the status q u o  that obtained before 
these encroachments took place He 
has even gone further and said in re-
gard to Longju which they have oc-
cupied, if they would go out, we shall 
also remain out, and then we shall 
settle this matter, but no settlement 
can crane a$ the Prime Minister has 
made it clear, by giving up any part 
•f the territory of India

Shri BraJ Baj 8iagh: He has already 
given up.

Skrteatt Banka Bay: Let it not be 
thought by China or by any other 
*atian, as thf Prime Minister has 

out, that because India speaks
* fefttf6 voice, therefore, she 

ha trtn. It may be that we
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have gone far, we have waited long, 
before We have taken or are willing 
to take any action, because we were 
hoping against hope and our Prime 
Minister was hoping against hope, that 
China would see reason Let China 
understand that India is a nation that 
has won its independence by follow-
ing the ways of non-voilence Let 
China understand, if she has not un-
derstood it, before that Inc^a wishes 
to keep to a policy of non-alignment, 
and that India wants to keep to non-
violence m her behaviour with any 
other nation, and that that will be 
her main approach Panchsfceel, to 
India, was all m sincerity, to China, 
it may have been a protestation and 
an expedient for the time being, but 
to India, it is something 'Very sincere 
and real That is why we have been 
caught napping perhaps But today 
the country is united Whethei it is 
any faction or any perSdn In this 
country belonging to any party or 
whether it is even Women who, as 
Acharva Knpalani says, are inferior 
beings—he implied that they are of 
lesser account—everyone is united 
There m3y be some people in this 
country who have extra-territorial 
loyalities But let the Chinese not be 
deluded by them, because those peo-
ple do not represent India today I 
will acknowledge that there ate 
amongst that party some persons who 
in the long past played a patriotic 
role in their individual capacities, not 
as members of that party But where 
do they stand today9 Where did they 
stand also m 1942 and where do they 
stand today*

When Shn S A Dange was speak-
ing, we were wondering—it is actual-
ly no wonder, we felt—whether it was 
the case of India that was being put 
forward It was the case of China 
that was being put forward It was 
the case of whether there were not 
some Indians who wanted China to 
be assailed on both fronts; that waa 
the thing that exercised his mmd. 
Here the borders of our country have 
been encroached upon by another na-
tion, a nation from whom we mt-
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pected something better That does 
not count with Shri S A Dange Let 
China not be deluded by it

Of course, it is difficult for us to 
apeak to the Chinese people because 
there is a controlled Press there But 
I would speak to the leaders of those 
people, Mr Chou En-lai and others 
and ask them to halt even now be-
cause, as I tetd, they should not think 
that the sympathies of the Indian 
people are with those few persons 
who have extra-territorial loyaties to 
their country We may tolerate those 
persons, we might even have expres-
sed sympathies even from this party 
with some of their economic policies 
which they hold along with us But 
when our country's honour is at 
stake, when our integrity is at stake, 
there can be no question about it, 
we cannot tolerate such things Those 
persons do not represent the India of 
today The India of today is stand-
ing behind the Prime Minister

It may be that there are some per-
sons here who feel that we have not 
been swift enough There may be 
some persons here who feel that Par-
liament should have been informed 
earlier These things aside, there is 
no doubt that today this country as a 
whole is standing behind the Prime 
Minister and the policy that India has 
now unfolded There can be no ques-
tion that the territorial integrity of 
India can be voilated under any terms 
by any country and that India can be 
deluded We have been slaves in the 
past, no doubt But we do not in-
tend to be slaves in the future India 
is free and we intend to nourish «nd 
nurture that freedom of ours We do 
not intend to allow anyone, howso-
ever he may talk in the words of 
Panchsheel. to go behind it and stab 
us m the back, as I said, to interefere 
with our freedom This is something 
by which all of us absolutely abide

Before I conclude, I have one more 
point to make We do not want any 
po*t-mortem in regard to the past.

But now of course, we shall be and 
must be very vigilant about our fron-
tiers In future, we must realise— 
which we have not done so modi in 
the past—that whatever be the 
friendship that has been extended m 
the matter of Panchsheel from China, 
it has its great limitations The limi-
tations are in Mr Chou Bn-lai’s letter 
Therefore, we have to be vigilant all 
the time We do not talk in terms 
of war As I said, we do not believe 
in a policy of blood and thunder We 
do not want war We feel that it 
would be very bad for the world as a 
whole if two great countries like 
India and China were not fnendly 
We feel it will be very bad for India 
and China if ttiev cannot remain 
friends We feel that m the interest 
of ourselves as well as of China, it is 
necessary that friendship is maint-
ained But that cannot be at the ex-
pense of our honour, as I have already 
said It cannot be at the expense oT 
our integrity

I sa> again whoever it be, whether 
it is a man r a woman who, a> 
Acharya Knpalant said is only o ' 
lesser account, any citizen of Indi i 
whose loyalties are to India first thev 
all together «tand behind the Prime 
Minister m th<* present situation

iTSto,
nr y m

ftr «nfT w t t

1 ^  $  fcrpr «mrr 
tit? j  1 rcm  v  ftpt «n: 

f*»rr 1
sffar wr nsjwr p 

infarr waft t t  w h n  v m
*TF3T

m  flBFTT «*T
ft? FTTVT ifrt *>ivrf %

*ror % aV a w
w  ^  m  fafftr fWt t * *
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iftfti «nc tftt 3*!% <
*  a n *  f t w r *  t r m  f  t t f i w ?
jftfn if f *  fto w ft %  t o  A 
* r a :  v *  f t r o *  « tt w t m  * ft  v m  f  i 
A <wpT *nnrT f  ftp *rfe rtot ftrtt 
*nnmrft t o  dtt nrpcer % tfftr* *  ftarr 

in % n̂ ?T f%»ft jArrfV 
t o  %ftx w m  % wro jfrrr, ^  
war to  TO* 5 ^  ^  ** ^
*wrf wrm '(rfjrf 1

< n u w < t  s *  %  " r s w n  m  
4pm *yr *ro to worm fftnr to  t ftp 
jw  to*  «r vtf «rn#r ajfar * arrar v*
I f f  W T T ?fa  S *  *  # T  ^  1?TT » r f a r  *TT 
ifcnr * w  * t * fl i7 ftn sr# v t  f a t o t  
- a r w m fe r c t  %  t o *  ft r r t  -m  fr o T  *  1 
*ffr arr =ft% ifttft fr *rr?r *t 
S t jf f  V*T $ ,  ’ TTTVT %  f f ^ r
%: t o r  * r  » t h f t  « *n r t m  
n  aft j p r  j v t ,  ^  *? sp n St w r  ft*fftr
xft ? to *  to  ^  t t s ^ t  f f j # « f r i

TOfr*PF 5r r e v f ! T  t o t  t o * t ,  v *  s t s t  *rr 
« rn rv  v t t  %  »nft »t f  « n * r e  
^  w r t  w  j i t  a m ft 5 — * V  ? rrft
*n ftw ftr $  t o *  *rat, t i t *  t o t  * * r

t o t  t o r  v t i  f  1

f W  ^  fflHRT WRT f l^ t  I
3rd' wm  *  TOt wnrr fr  wftrr ftn**r 
% » r r n 3t *  f * r ^  m  v r n v  f v m  1 1  
*rftr firsRr % s r̂cf q m  % s w  ^  
TOrrw to* * iM  ^  ***** ^  ,rRT
■ f N f  TWHT ?ft * T T * f a  W f f e  %  f f f l
1 1 f * * * ? T i i s f r » T T $  i ? * r m w f ^ r < r  
W  w m  v t  w r t t  % 1 ?ft % a w  %  *n*r%  
h ^ ^ v ^ ^ t im v r e m t . v N n  

^ r r  w r r n r  * f t  * t h t  P f  
^ T O  %  w t  ^<t*r ? * r  s n m r  t ,  t o t  
m  v n r o r f t  w  ^  ^ *r %  » t t t w  t

Actadons
t  fv **nf w»rr % tot m *  *w
^ r  y w T  'rfn sr? n  f & n  v t  $  m H  
v r  w r * m  ^ 3r ^  *rr 5?r T r f  ^  t r x  t r -  
^f’TV »?W% 3 t  f , *̂T ^STr ?sr IT =f^ 

f  1 ? *  f?raR r %  t m  i t t  « s t f  r n r -  
; f t f w  fsnwr ^  t o r t  ^  t t o t  
fpp f ir s ^ r  «rr *m r^ T  tnp 5 * ^  
TOT *ntr. f r o  v k t  % r « i  f5w r  1 
^  eft v tf «r̂ t s t t  *i$ 1

«nft f w f t  sft tt  vrm  fa  
n  arpr«  1 3ht v m
J r f t  * n m  m  #  « m ft « V  m
TTT̂  ft Gtf B̂TT̂T T̂ T f̂t
•!?t, fr  TO V^nft *Jf *ft% Vt UTOTSfT 
^  |  1 wrt *nr 3*jrt# to t “v f  
r e t e f r  t r T t r q r  1 "  4 *nm ?rT f  

m ^ r  v  “ « c t "  s p ?  ftrw r t o ^  
srm % t o  vt w r«i k  «rt av
wrar t  * *rtt H * t  wnrr ftr to
^ w t  ^4 jftfh $ 1 3^  vtf 
srar «rr w  *Rr?r %  *t p h  * j f t  
ftp firn% to  Pf to 
«mr ^  f , ?*r ^  1 wr to  ^
t  ftp f*  vt ^k»nr 7 3T̂  ^  
5̂ T t V U T  *5T f  ftp 5*TVt KTTOT ^pt m
^  ^ n j f t r  «rr « t h  t « r t  « f t r  
^ t r  f t o r m  |  ftF »rftr v * f t  m w w i  
| f ? f t  a w  * p p > m ? r  T ^ n f t ^ T O f t * r  
ifrn w  a* to  vtttt #t 1̂  T*r ’Jftr 
4t w r e r  % ^  s ^ r  3t h  %*rr—  
tot ?̂ ft % mu 4 to  ^  *nnrai |
ftp w i-¥ w t  ^ *fK *fter »ftsr TO 
*T*ft ^  ’ r r f ^  1 s w  Tsrsftsr 
^  feg R ft *r ftrwm ts rt  t- *rWt aft 
<.i *ro H?t f , wf^n *ra ipĉ : f , 

^ fawre T^t ^  nWt 3ft 
^ s r p r p & g ^ ’u f t l p r T O ^ j q  q #  

4m ?pt s h t  s r ' f«P aft »mft aft %  

f t w R f t  ^r, q f f S T  ^  f t r w ^ f  % , W ffiK
i n W f l
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w p r f  * * » $  t i t

$  ?  art q*ft jft frntr * jft f
« f c c  i f  n f  i f r  i j p r i t  j  f a  m r c  q i  i t  
*$  «* *pr f? w , «bw spwt * *wf 

$ t sw «ro $«r *rrar *t fftr 
sww »mft aft « t  ift | m rsr** 

p i* am $* %jwfflr wrf $, t̂ p ww  
|w  | «toc t?» fcr tr *rc i r w  
®bt i ,  ftm ^  gr*f prrft *rcf ?*rrft
ifcft t $  % ifa  faw « t  nwr f*r
flm m ft %— 5*# *n?rcf f , eft $  
*r to  ^ fwpjsr winra f, 3w ftr 
j v f t  qwflr sft *  *p$>*t *r
ity it fc  r m in tt *  v t itfc $m
f t ?  * f  * t* t  w ^  f r  f *  & r f t  *  

vrm trf vt *mr*ft tfr <tt wm*r *r 
f t r o r a r  ^rr$?t f  i fJT irr fiprarar £  ft ?  

fa s  ?ntf % jpr » f*  «nft i #  *rert <*t 
Ptott fi g»fV a rf it r*r wpt v f  *fr
fsnCT « # f  I VT* WWCTKIT ??r *T«T
^  f  fv  f *  vnrr wpm—-*rwr f*w  
*r ffW « V  fjpr fm w l  *t fit wt+T' 
*pc fair % v to it, f*r 

t  ftt *jtr i th r  f*w£ £, ^ r <r? ft 
T f  v r  c t  »r«rr JTt 

f i r a a v  i * m  fare<RT £  ft?  ?* r

a ft  %  — f m  i ?  f o r
vfre wk v f  ^pft i  ftp iif furcr 

«fr Atop* ft; f*r <f?r a*f *r 
$*F* srrcr t —ftvn«T to *t 'stth 
i f *  t i faro
«T f f *  iTT»PTt vt farcer f , 
^  ^ntf W  *nr«T̂ r it\ fir finer 
i r i f t  i

*W  B tn  h i  <CbinglepuW-Rewr- 
'• M c h . Castas): Mir. DeputyJStpeak- 
« l  ttr, aa I riaa to taka part in this 

X am ramtadcd of tta observa- 
be qu#*ciftea made ot the 

AadMdEtr. Be uaad to aajr

White Jayw oar o66t> . 
Indo-Chineae 

R eU O km t

Aat free and iodepeodsit India l̂ aa- 
got no othex* menace excejd the men-
ace frotsoi China. That it baa co bq *  
true and is coming true is a matter 
which shows that people, knowled~ 
gable and intelligent and of the calibre 
and type of Dr. Ambedkar have al-
ready foreseen the danger from this 
quarter.

I was listening very intently to the 
speeches of both Acharya Kripelant 
and Shri Dange. If it is a caw d$ 
precipitate action, no one, I supposê  
can improve upon the excellent speed 
that was made by Acharya Kripalani 
Some of the very good points he had1 
raised therein it would be difficult foe 
even the Prime Minister to get over.
If, on the other hand, it is a case for 
a meek submission, it is no question 
ot trying to impfove upon what Shri 
Dange said—I think the Prime Minis-
ter has already, from that point at 
view, a conciliatory approach towards 
the solution of this problem—I think 
the Prime Minister has made a good 
speech particularly in the Rajya 
Sabha. We should consider things in 
the new background. We are not 
dealing with old China, as we knew.
It is not the China of culture; it is not 
the China of philosophy; it is not the 
China of religion and morality. It is 
a new China, not even the China 
which was accustomed to opium-eat-
ing. We are dealing with a China 
which is new, a China whose popula-
tion is threatening to oust the rest of 
the world, very nearly running into 
a billion and a China which has got 
one language and* not fourteen langu-
ages that we have got in this country 
and a China with no community or 
caste and with no territorial divisions 
of the kind over which we are wrang. 
ling in this country today. What is* 
more, China is proud of her achieve-
ments. We probably fed  that we an  
slowly achieving and working our
various Plans in what we call the 
democratic ws<y. But China is l»w d  
of having achieved her targets radar 
the various Plans in her own way 
which is neither dictatorial nor dwna 
cratis butr-whioh I wpuld pnAar ^  
call—Chinese. Now China bn bain
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[Shri Siva Baj] 
accustomed to and is the product of 
year* of war. So much so, today, 
almost every Chinaman is tough and 
war-minded. There Is no doubt about 
that. Even the sober influences of 
religion and morality are not there 
now and I could never understand 
what relation there can be between our 
country and a country which calls 
Lord Buddha, the greatest messenger 
of peace and goodwill and-the greatest 
messenger of compassion, as a political 
rebel and says that he wanted aggran-
disement. . . .

Same Hon. Members: Shame 
14 hr*.
Shri Siva Raj: It is a shame no

•doubt. But at the back of their minds 
they had this unfortunate Dalai Lama 
and because they wanted to say this 
about the Dalai Lama, they started 
with Lord Budha, our messenger of 
peace. Undoubtedly, the Prime Minis- 
ter is known throughout the world as 
a person who stands for peace and 
goodwill and who wants to settle al] 
these difficult problems by the process 
of negotiations. 1 feel that in these 
discussions relating to the so-called 
tx>rder incidents, they do not take our 
Prime Minister seriously. They did 
sot believe Lord Buddha and now they 
do not believe the hon. Prime Minis-
ter.

Shri Dange was talking about these 
border incidents I think—that was my 
reading of history—that communism is 
opposed to nationalism. It is invaria-
bly called international communism 
'Communism being International, it has 
no belief in borders at all. That being 
so, nobody could talk that China was 
violating the borders . . .  (Interrup-
tions.)

Mr. Deputy-Speaker: Order, order. 
‘The hon. Member may address the 
■Chair,

Shri Siva Raj: I am addressing the 
Chair but I am being diverted through 
•nierrupiions. Now. that is the ap- 
r-roach. We an aaw my friend saying 
■fhia. But it is true that one can read

into these border incidents a picturaof 
the future prospect regarding China? 
Hitherto we all believed and said that 
the world was in the grip of the red 
fever but the fear now is that the 
world is now in the grip of the yellow 
fever,, Shri Raiagopalachari—who 
probably differs from our PrimeMinls- 
ter on every aspect—said the other 
day that he entirely agreed with his 
foreign policy, and very rightly so, 
and that is because of the non-align-
ment. He appealed to Mr. Khruschev 
to stop China from all these incursions 
in order to see that India was not 
thrown on the lap of the western 
democracies. But, Sir, my fear is 
that even Russia may be thrown on 
the lap of the western democracies 
on account of this powerful move 
from China.

I feel that in the present circum-
stances it is very difficult to say one 
thing or another about the action that 
has so far been taken by the Prime 
Minister and the attitude that he has 
adopted towards this. It is very 
difficult to say at what particular 
point in this continuing series of in-
cidents the Prime Minister should act 
There are cm the one hand people 
hustling him to act at once and on 
the other hand people asking him to 
keep quiet and rest on his oars. It is 
indeed a difficult matter. I would 
much rather at the present moment 
leave the entire business in the hands 
of the Prime Minister to tackle it in 
his inimitable way.

a^ iw rm  fag :
tn* fcir * *  iffcrt fewrf * Tft 
f  i f t r e *  *** 1*  Aw* ifr $ 3  vnrttv 

h <nm  w?t frn r tfr
fsrw f  n p n m i
vr smrvf | $

*r#r im rf swfr &
Ht <rr *wt

t , <wr ^  m rift tfr #
m v f t i l f c  spdvw
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<T TOf *«W W  ip p flH  1»T ««+m 
fa fr  y *  «m  it s*rcft t ,  *nr*t 
«nw fipfWR € t *«[f*rar q*#f im m  
'm qtot 1 f t w m t f a  vnjfat? ,n£f

f f  anas % vw rw r fan*n 
stfft 4, fa  v tf fsrar r̂*TT v ft  
w r r f  ^ ^ a r m ’P t  f a f ^ r  
*rqj w f t  % 5 *  « h w  «n% 
r |  i f*n? P ra $  fa ff %**nr t  fa  fip fP TR  
%5*#m»i«rwMnF 4fwsr 
£ a w ?  %  fa w  ^  v  a n *  ^  t. » f t  * p r j t  
f  faSfa*r vt *fr n m  *[**> i *r *t 
lit, **r u f «F?*rr ^  $ fa f^ m *  
n T f P C  « r fc  w t jt  ■rft * m f  * n *
Jtfff apjT arT?TT $  fa  W TfW  HT^T 
«TW* ^TT I  5ft7 -3*% v *  S* *ft Tlfa 
v t f  \* r  * m n  f . ?n  i* r  3 » fa t  a rcfa r  
*j# *t 3**% *rra *?rft $ i ,  fa 
f jf  <̂Y5T % m s llfim S iftr ffSfFTR
%  «rr*r ~?aFr 1 ^fa* ®np <*? ^
ST fa  ff « gWW ^t »rrVTT *5t 5THR % 
tn* jys f̂ar r̂ f t  jftfa H<mf antft ^ t  
$ { a*w * ffla  f*T S J ?  *t * *  * $ $ — ^  
* w  Jt *w »tr£, fa*r t o  fa  h m m - 
fa w n r  t t »  * ft  fa » r i« r  j o t  3*r %  
f jp r f n  <rt f f r f w w  « t v t t  ¥ t  « t r  
ft «n^»r , UK* ^  ^  ’rfr f^T 
m r ^ f r f a f m n « t R
<m »f a y  fa s T  «rar £  f a  * ?v  m  w t  
» f r a j f 1 1 w * f t e % < ? t tv to
f^T»WT^ —

**As the Chinese Government 
u e  aware, Government of India 
m  anxious to settle their petty 
frontier disputes".

ff lr r t t  3 0 r f t  *  * t  »ft  » to r  *  
« f v  <rer t f t  n f  a w t - a w  f a * 3} ?

« m  ffaror “tet wfanrc 
ff«a p "  rt vw wt f  fa  
W  <r « w r  5«^Nnw iftr:
^  ^  f t  m tff 1 ^

Relations

^  sw  ir*r vt «mr « r t  1 «w 
ir  m w p r  «^t arm |  f a  f * « | w w  

^ n f^ w n rr v t ,  f ^ w r * r  af*wr v t  
v tf  s r t  ?fV nt fa 5*rrft 

*ft» n  < r  ? * n ^  a r r i r  » p  ^  f t  1 1  
3  v&n ST??rr f  fa Ji? sr grffars

5ftf?r ^  f p ^ T R  T t 3R5TT %*
»n«T ift  *JTR ifFTT spt s t

« r * r  w *  ^ t f tr s r  arr T ^ t  |  \ 
w f a r r  f* T  f ^ f F c T R  spt 3R W T  %  
3Tfirfafa i  I f^=lTiT % f l i r  qr,
-iff f!*TT aftsr W  cT T̂ r TO vr 

f T  v V '  *pt ■3T?T3T *Ft
W T !T ? T »r , a r f j R [ f w T 3 r r j r f a  ‘ ^ t  
iFif^ rr  f«w p ”|» ^ «*nrar  ̂ fa *rf 
fv?ftT arrar  ̂ i ?*r «»nra
t  fa ins *f*r *rnftr s <r t  |, faw 
s»r  ^ t  ^ r  * t  s j ? r  «rw ftr  
anr *t ^JJT ^ T f?^  I

*n rr r tr  ^ r» -  ^ t  w
3nP. ’Tt fR «WTT T̂*TT fa 
^XVP" % stn «pt *nVR vt Wfe
>TTT <rtr fT ^ n r  ^  i t  f t f f F T R

*rr,FPr n 't  5ft Jfte w t r ,
« T C T H  * T  «PP ^  I S  * ^ t
n&Q |r fa r̂asfr s  ^
surraf%5r r ssn % n i  s ^ a ^ t r s n p i T  
fa  qf< *tor % ?ft>r v t Tfa«rT wpr 

f T  t f t  V t  T faqpr « 5  $ f a * T $  
1ft «TOT TFT v w  8 fa 
S ̂  ST̂ RT aFT JWFT ¥f^  ̂ T, faw IT
xtpt  ̂ fa arfif ^  P 1 ^  f*WT 
^ r r  S T f n  »rr ^  f n r p i  < « * «  
^ i t  ^  f a n  ^  f * n f t  r c a r f r f t  <n 
jspttt q m  fc, ?ft f *  'a w  v t  w ^ w  f i t f  
^ T  I agff « l W W  ^  ’B f l  V p fT  S fS T  
t  fa  fairtt’ ftfir S aif ww s fU p M t  \ 
^  Uf %  a iw  q v  3 * I 5 W  ^ 8  V C  
^ J T  f .  f a *  % * ?  ^
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fe jw w ^ fy  a rs  ir v o b ic

EtSfir ifr icjflf fa*ff «nr | %jt s w  
mrflRTfa*rc»rar1 1  ri4V«^tv|t 
wmf arcs fafl* «*rpr *nrfa?r faqr 
w  1 1  p r * f  ifr  nflr Tf*nr <«npf 
f a  <rw f*rrrt v f N  t t  w tf f t , f iir f t  
iftUT TT «| ftW f t t $  ft, f»r w  % 
srftr « t r t  fa rt*  s r e  t t ^  {  i «fcc 

<f c nr s i f t f t an| ? 
wm f t  « r tft  $  ?

BM  IiH lrt Ha|hi It Hu been re-
peated In iTCk ttie letters sent 'toy the 

’’-Government of Indie Protests have 
bean made.

*tl «w  tm  f a f : A * f  W w
VT5IT VfffT }J fa  «nft *t WT %

T ff»f£«r* iff$  i f*RTTfr«prr$"
* 2T5T « f € t  * f W r  f * F T T 7*T”  » T t *
q *  Sr *  t t  tnfar « r  pr jftor ??mfc 
Tt q f am*, tffa*r T ff «ptt sift 
fa  srt?*? v r  Tf ̂  i

if  * f  f a t o r  t t  t ? t  v r  fa  f»r m  
tm  t t  srm r *  t * , $fa*r $tft w i  t t  

srvtti eft ftaT wTfan, t *  *  t *  n*t 
n m r  t t  srw fa ?ft fta r  * rffn , f a s  t  

Vfx f t  f a  f*r w rft « t t  %  ifa rr  f  »

«fcc cr?r «ft, fa s  Tt «raf % swm 
*rtt *fftsw *  f?r fnr^ Tt fvsnw *  
^fanT,iwtoTtfawrar$»u?ffaqT I 
* ft  «tt vm  5$  w *  t| «Vt «*r t t  
T o !  fcr T$<rtr *r| t* t  omrr t?t fa  

»t#  w r * $ | » unpr 
jw  fa  w  m w  Tft?r % n fT  ffcir 
V W M  *HWfT f t  VT w  *> w  
« in ?  ̂ nt fm t wm* TiWT «tit 11
af Tf»TT WTfffT f  fa  qg fgV f t  fo>

wnsr ^ fw ft <^prw ftw -

* w  |r f a t  * 1  < w w : f s r t  
^wr wWw w i i i  
T t f  $ f t  c n r  ffe ft  t>  * t  ^ ra w p H w f 
%  w f a r  %  «w  wwr fw ft 1 1

tW , *  w tw w i f a  

^ ra w p t-w f *  t e r  *  w #  4 m  
^Htfinwn % fan, t of 4I* % fin? 
w i n  fin ^v r t w t  w <m i 

w f t a r m r  i f*r Kt ^ r n -^ r  %  h t t
T t  n r  t w  ▼n p r f  i f*r *jy 

WfaT TT*T f  i w fa r
^  'B̂ TWR ;*!Wi 'R  vrfm 

««ft ^rrfm , « r  ^  ^
u t w  |  ?  « w #  v n f n r  ^

f » n t  *  «p»r ejtrr m qrtar |  «rhn, 

t t ,  « f a *  p r  *  iftwr t t  fa fa z rt tr

« ! f  ^  Ttfawr f t ,  Tt
'U R m fr 'W  ¥ t T t f a w « r f t ¥ t  i f*rrft 

?ft tt* ttt ft  >î t T^t f  «ftr w n ft f»f 
snfar vfaraTT m n  ’r r p f  f  » iw  

wifw ¥ t iftftr t t  fa!<l fan sjft 
<nwr V f*  fa  ftfW H  % nw?r ^  
«rtr ^ T 3 w ^ -m f «f fa sft fa w  

TTT^n « <TTOTW TT ¥rM»lI TT—f I ’F l f57H

T t~ < fn T ff t t  fan. •rf’W  l*r wrfar p ?

fan ▼npr f  fa i f  fj?rtt Tmrr p i 
f  w fan f*r wfa T ^ n  ^  
f  i iHrvwRMftn fiw  mm u

, f v  %  wrt if  * » *  n * -* if htfjt 
TT*rm  ^  :

“ th is  p iece  o f  territory  corres 
p eod s in  s ice  to  th e C hekiang Pro-
v in ce o f  C hins and is as M f as
90,000 squ are kilom eters Mr 
P rim e M in ister, h ow  can China 
• gree to  a ccep t under coercion 
such  an i l t a f i l  Una? w hich would 
h ave it relin qu ish  its rights «nd 
d isgrace itse lf b y  aeilteg out itf 
terr it o ry  ■ w d  n e k  a h * f»  »*< « 
o f  terr ito ry  a t that**
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4f Opjfax V3R IPfR $ &F TO 
T *  TTCf % «*afi «l*t f*T * * *  | ,W  W
*ref aft wr «nft % <ftS Ht wwr aft 
f*r t»fr  t  fa  *R «t  srrt srantf *pr 
an? & w  *wr ̂ ftfcwuM % w  $
<ft i m  m m  n f  I  fa  arr ?Pr w  «nr 
% v t  iw fr *ntf fr, rffa *rcj lr arum 
siflfaiarrt, *T farf?r<nr%ir**t  
*pw# aft * tf *tftm * $  aft *it fr, 
*rr «nff *t t #  | «frr arrajir ^  

*rtfr *t | ^  *roiraT g 
1% art farfr *far fr, * f  3*rrcr *rgt $ i 
fjĵ K TM ¥t «nrff vt fas*
fipft vr *rr fas# mfrt <*t f t  gfafr*  
TfT |, sratr *r*ft *rf»ra $ t arrs ?fr 
*fr *1# *  *m«r fa*r t  «ftr 3*?r pt *5*
*► *fPFfrcf *T«wft *  >Tf 3fI»R ^t TfT 
ITT v tfw  ̂  ̂  fr  infer f^FTR  
% fa* *T*ft <P *ft* * ’fSŜTT TT f=WT |,
ar*T fr ft  «r ***r rr  f̂ nrr fr, *fat% 
<rt w rr fiwT $ jjt fa*ft van fts <rr 
fwtr f*wr fr, 3»tt **«F9 *  vwrf!ff?r 
*rr#f wt wr ? w  fr m a^ fan  fa 
^ f  nr rm  ft iftrew fr fa  * tf 
”*ft f**T fa*ft fa**T aflT f»<iW *ff ^  

*fa^ f̂ FT «TT f*l*T «FT% **rt
*** fiw i *tm | ^r% ssRrt fsnn 
trn?, fa* «r*f % nf *t**t *jt ftair 
*W[ t*% IT* *  *t ^  *%t *rar 
|  f i m  nr% fv  an**tar *ft srn* t 

mmm  g fa  ar# aw m f? ^  'nfasft, 
geAvTW *ft ?rt»r| % 5fr̂ , 

f»r ^eft irmftr % Jirt n vm  *frr % 
sr% «p w f ar ^  t  i 
1% fir tn fM  aft ̂ t  ar$ ^ ^n#n 
a w f ftf in #  flfw i qet h, 
♦  wnwrrg ftr $ *  ^  | *affft ^  
vtA  iftn f fn #  ai^arr Tfr 1 1  f*r 
* H # fl w  w ir  ftr f*r wr? ^ » 
t  IQ W & t %  w r Hflt f , far aif# 
%  ,wfirtr qgr fr f im  Iw arthr 4 *  |,

SUU&otu
f t w r  fa n  1  w fS r *
awfr «i<f |, f*r srrrf ^  aftar #
I  s f̂tsr ^ tftw r fa r
^TwrtV arraf ? f*r ^Rft
% # m r f ,  S fts r w  ? R f  %
vnw  *nff Tf | fir* ?rqj ̂  %  «frtr
*w fn#  ^Rft asww rm* aft vtftnr 
| i  t»vstte* a i m* w w W 
ftnrr *raT | firar % qm fa  far M t  
%  *iraf!r ft , ? *  M V  %  wsfrr f t  i 

»to Tf* ^un fa f ^t H VfT | ft? t*  
<npr %  «r t t  anrc vH[ f is  aFf?rr |  eft 

3 *  q r  tr?m 7 fa m  arraT |  f f t  ^  i 
f f f f H R  ^  a r m  m *  t ,  f ^ gw w  # 
fir e n  % i r ^ n r  t r  ft^T * w  v & r 
?n arfwrr fr fa  f*r t o  «jm , 
« m r  f t f i i i i  ^ r f f r  ^

a f«  ntfw r i w  ^fasr ^ r r  
s to r  ft*rr ^rrff# ^rr fa  ***i *  
| * n  «rr w V  *m ft w  fr*r I :  f t r r  ^r w w  
« w f p  f a w  » r t  fr m  # 9T f a  q f ?  v c  

f̂pft <r*Wt # 3TTTT f w  aror | I 
w r  spr?fr f»n >  € & ; ? ^ t 1 1

«ft v*  rw  A fM ?* TT*rr 
^rrrn f  fa  ff^FTR % f w r  % vr ck  

f ir  A r c  r  ftrarB  aftr âir #  arr 
< M t «  v  f t  jgfy n g w  ^  * $  %  

fsR Tfi x j r  f * r  srefiflr arnir 
S W C T  f #  y ?  i r f v R T  I  I 

^  * R m  j  f a  qforwr a?
*  aft jtctpt gurr ^  * t  

U IgfiR t  H , J j f  * r * h ?  % m  ^ f w r  ¥ t  
fiiti: |. TO’ir faitt |, ^Wt 

*rw t «̂ i ^ r  >̂ t ?ra^tr *nc 
? rt^ tw  aftr TJ*1 3(t fiw  atf tatapflw 
w 4  ^  ^  i W T t  *n ft *T R ^  f  i 
nt^iftw r q rff aft f t *  » f r  narr f a  

.  far fflaiit ^spr * i | f  ¥K a  t  » * f  m  
3 *rft |  t # f a *  h v#  * r f t  aim 
^ f  |  f a  ^  ^fr aft * W ! R  aft t f * s
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[«frww tnr f%r̂ |
% fiw  WJH ^  WIT f l  »*#hf fiWT
*cm t ,  fa *  w r c  #  fa t ff  w e  
fiwr *rar t  i ^  *rcnr $
fa**r «t?t tm rs fe frt^  fw ft 
f t  *nft *n*ri t  «nre t o  * 1

t o
*nff ?h«t ?pf w f t  <&iq̂  *>rro 
t<w arm  i

14.M his.
[Shri Bamman m the chair] 

fff^RTR *TTTTT f t  ?P^ Hr
V t vt  t opc  fiwr'wrarr TOvt ift
«rre t t t  *pr tftfatf, art tyra^ T O
ftptTI TOT $, TO*t g*  tftfw  I
ffS$F!TH *VG % TO*ft iTTf ^
«itwit f t  antft | fa  iroatar v  nror 
«sfTT «ttot | fa  ?rv ftn tostt $ %  
«mr tft f»r t o w  *i ? f  5 m 
'H fT tt*  w r t o f^ P if t % m r *far 
< r t f  f t  «rprfcf*t vt ir*r nr* n  ’  
f* ift  *t ?o trita, u x s  fftsrte
varr to t sft fa*f ?t *nj*r 
« w t t  |  « r t r  s p r r  > t * t  ?r * fr  ; * m r  * t  
* f t  A  t o w i t  g  f a  f t i  f t w  *  p W t  1 
t o *  *s$r tot —
"The Government at India 
would like to point out that the 
particular procession in Bombay 
referred to in the Chinese Em-
bassy's note was organised by a 
party called the Socialist Party 
which broke away some years ago 
from the major Socialist Party 
in India, namely the Praja Soci-
alist Party".

v m f  tn ri $  1 «mr
t o t  : -

"This ip] inter party consists of 
a small group of irresponsible 
persons who have bo  importance 
in th« country and do not in any 
way reflect the standard of con- • 
duct followed by the major poli-
tical parties in India. In fact it

is the definite programme of this 
party to indulg* in highly ohiec*

• tkmabla behaviour towards Gov-
ernment.”

JfPIT ff^TT J fa  fJppWPT V  

% «rnr* t  ■ w r
rr  STTTT TO WTfft f  V #  *$, ?ft
*j«r t o  »nc * t f  <$irmr *nfr #*rr > 
** writ t. fa  SifTHrtfafirarf, 
w W  f i  *  VTV ^IwnRfwT 
* f t  fta iw rrt 1 9 ^  ynffiwr
# f ,  ^FJ«r % r  ^  ^»r
^k’r i  h r  w  w*f ^  w  «rrpfr 
^  p? 1 1 ♦ *nfV «P|m ft? m  iW  
« }jt i f t  »nHrr frft *twt
»r$- t  1 A t o  ?r(tv t t  qarnr 
v»m  p, Tt irftVT t o w i mff t  » 
mr snrw *pft *rr <wfcr

v  fiw sir ^fs?r ht  fa **r
V VPST ^ f ^ f f t r ^ T ^ r n r -T r f f v  
*n^V ^  TOapt fil^sft S *TVT pp»ft 
*rvrr *r **rgnr arm fa q 5*r frnr *  
sft̂ r i  t f r  ~xr f i g  v  ?ftn if s  
*rniPTT f  fa fr»r<nM^r st?t Jfift fc 1 
fa’ft srrr ^  ^  m  «rtf ?r^far 
stm 1 ^  »rw rr f  s  w  ’tfti 
ir f fr  wmft f  fa  vrr irt Trfwr 
tm r t  wft¥Re ^t T rf^ r  

«nfn»ft |  f n w  
^  flrns #  u f ante tftr

5T F W  ant̂  fa  ifW lf  | , «t A "fTIPTT f  
fa  TO^t sTfr «̂ t w w s 4r vtfiwr 

ajpfr srffs  1 tot*t injtw
f t  W*X> ^ r ^ W p T O T l f a ^ v a r t  

w n m : s f t  TOWt ^
fa  wW t #  in^cr fa *  tms *  
fam amt 1 A srprr f  fa  'w r  
w*H n ti irofr f
f ,  f »  %  TOWf f t  t i t o *  1 *  w fr  
1 1 4  snpn y  fa  ««%  <t^ *t irrwT 
|, TOfft fra«# I t  ^  *
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Relation*

V f T ^ n r i i T  5  vs nr ?
urm t t  nrn fc1

V 5Ttar if *31 «FTT :—

“Groups of ruffians were allow-
ed to make provocations and dis-
turbances in front of the Chinese 
Embassy jv i  Consulates-GeneraJ 
in India, and there even occurred 
the grave incident of insulting the 
head of state of China”.

ST* % fate f W
* m T  1 A  m*rar f  ftr f r i z  * h t  

« t  1 i f f a *  * n r  ’ f t  t i t *  
f a  r f t  «n p rr * t  t ? t
|  ftp tfaam ! it  ifr *r*s *1 
wfr tftr wr? *ft n ?r ?r f *  *  * ? r

arm;, ?ft u f  sptptt fir irorft ait

|  5« A v m  ft  sftf* I ,

trfra fe  ft  sftfr w  sftfe
Hr w  f t  frit *«wt fc, t o  f t
iefirfV  ft  tw i ? t  *nft «n*ft $  1 w  

i  n f* * m  5 fa  *15 y f l yy*f 
*T fa *ft |  t i n  i * r t  t o  v r  *?rr $t 
srtft w rit fnr trr’ft n&T ^
*w% $ «t  4  sflft ^ n r  fa IF

*  r«WTO *nrrt if r  w rf^ i

*rr *nrfa *rmr f  fa  'fta 
wwrff

tfTo f  n n  fa<w i x if ip  tin ip rrft 
* T t ir  w w r fto r *  afr 35 fauT fc, 

*K Wft fw r  I  sw ift 3HVT W R

f « W  * n fiF  *dl *  ^
snffqf t «rc w t  f ?  irrc  w t fr  ft v m  
n tf intit *n % , *r?r <nr 55m* writ

W T^f
t o t  ir  f z m  ^  ^nfjw i «fwt 
s p m  g f t n f t  ?r * ? r  »p i t  * r  f a  
foftfw y w #  w r nv $  1

tror V  «rct * t  faraw c

aft « i M  »r* «rnrr |  « w fr H f  i 

a s  t jm __«

**ft ift fafarcr v r  St « s r

WTT ̂  ft> ^PT^T ?TTFT (17?
^  m*T?r ft 1 ^  *w?rr ^  f r  xtvy t  
art ^ rt  I  3H*r o t f t  *r>fr

«Ft n% fk$vm *nn 1% 
^ri7' fimmr ?t̂ V  ̂ 1 v» **xs 
t o  v  t o  »rtV h  fs r - f lR  «rra p ft  

v  f o r t  n  i f f r  f a s  «f p t  f t a n  |  « f t r  

?* r  f r  t ,  i f r  < ft»i 

i p r  f<pfr ^  w * r  f w  | , f in r r r

f » r  « f t  » w ? t «?, y f i  t i t  f ira r  &, < w * t  

« ? T * r ^ r «  u n v #

aft t *  p r r  v t  f t *  %  w *  

&r f i t  jtpi h t ^ t  ^  f t

n f  f t r  a f r i r  f i r e * ?  t »  ^

*fr ftit ft n f  f%

^ 1 fH w r w r t  $ r W t
«ptwr»T fip n  ifr* < t ^ ^ t f 5 r ^ >  ft 
* h t  1 o t  vn  tit wm *cft «r^tor 

? w p r  * m p r  * r * r  * r f f *  >ff 1 
*fnr jj^ tr - *nfr * iftw  ^  ait to t  

m a p  ^ f t  & 1 m  *tryr ? t  

^rnft ^Tf^f tit 1

n  fH*FT v v rr  ir ^ r r  j|  fv  f ^ 9 F r  

k  srwwr ipit f̂rr
ft*n*r v t  « w fr  sr t O  ^  

<r wwt jtr  ^ xftK w  w t t « n r  *nr 

’T-aV-an | w m
0  Tfi 1 1 «pt* v  ftraro
^ ?TT5 tt 3TOT «ftr »I?T ftffr ?ft 

*rn??| ^ fv  tnw f^TR T 'IT ^  
a m ^ r s r ^ n ,  J jp f W R

^  ?r^t «mn 1
ehro>r v t  iw  amft 1 1 

5W1H »Ht ^t JT? Win QlTTt I  I 
^T S jfw  ft  ^  WP5 **11X1 ^ t WPS!

1 1 wf*afinr %fr*yt*8 
^  t  ^  wnft s?i*  ?n ^  1 
n ?  s'Piprr P f ^ r  3  fircw s ^ P t »  
t o  vt siTg’ r ’f^t wa1 | i l f f ^
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[ft f t  m %*]
%  n n  t a r  ft  q ft  v r a w  ^  t w
«n #  1 1  arafc firc; tft f t t  $ 3  vnrr
$ n r  1 A f a t o r  v ^ r r  ^ t ^ t  p  f v  f» r  

a f t  « t t H ,  w r i t f * i #  i f # t r
*TPR ¥̂ TT Yrf̂ # ftp ft, *WT-
f fc r fa r  * n m  1 < fc r
f t  t f o W t f  »n ff «P?pTT | ,  %h

v g r r t f a  t a n ^ t « m p r * t » r r c f a m r  
«WC «ft* fatfwdfr 
* t  fiw rT  ^ f r %  ^  ^1  W^*TT
I  f t p  * f t w r f t  vr, *# i r  

fm  aft? * r  *nf v im  I , sn*TT 
|  f tp  w r o  * t f r * n  f i w r

3W v r  im ft r  m vr % w < n r ^  
a r r t f t  1 mr vr smr %  j w  f a # * *  * t  

*1$  |, 9nPff̂ 4f> f*rrft it?t
^ * n p f « r p m r | ,  ? n r  f a ?  m r ^ r  f f t  * r  
« r N t  f c  fc f t w  ? f lr  j t r  t f t ,  » r n ft  aft 

■ft *w t #  $  v^vt *nff* ft? w r  
w f r Mf r t  $ W r  |  ft &r mrm  *r 
tnft ran vr#  % fa^, q-qtft *jfa ft 
^RT^ft ^  q»T

* * *  Jr ft  W v w w « r  *ft 1
f #  < n w r  *KT f i R f t  T T  JT*RT

%  f i r ?  * » #  v p t j  i ,  s r f a r  
rsfiw  f  Pmw «rrffV

* r ?  o t w  i t  H f t  
f i rm  f  w t  f a j  j « r r  

t ,  ^n*r, faftawr *  mv k  vt f t  t o
( ,  f * J 7 *  f ( *  %  J T B T  * ? *  f t  T * T  t ,

* r w « f i  T T j ^ f o f  I, s p r w t  ft 
v m r  I « t  f t  * m r  |  ft* w  ? r ?  %  

trim s n f i r  4t mtt a n f p r  i f t  a rreft i, 
sn st*  «n: $  vt a n #  f

f r ^ f t  ■>fV ^  p * r  ^ fr f « F f ^ r  fi  sr?*r 

ftwrr vr «»?rr 1 1 f ir 'fo r  vt tfi torn  
*rr1tf 1

4  % 5w w  % * m  **ft % f t t w
*!«Rr % f*  ^ffdwR: q^f %

^  w R ^ i r  f 4 f i  v w  t jt  f f r c  w t  
^  f t i  « r w  ^  w ftf  « r f w w  f w t f l r  

i  f t  w t  f t K  « rr
r f n f t f — i p n t t  m f t  W  f t  u r n  « n ff 
| ,  « rtn r  » n r  M i r  %  i j t  a m { f t  * r  
f t f H  < t u t ,  W N r  t a t  w r ,  ^  

l r  ^  f t #  » w  * f * t ,  f f c  t a f t  ^  
wiSf * w  f f t r i  « m  » t i * r  q w f t  

n ^ w  #  w r ^ ft  i f k  %  m  » w  * n ?  f t  $  
f t  f t  q>T^r f v f « R # r  |  f t x  w f f  f i  
&  ? m r I r  w f i K i w  i i  $  f t  H  

? w i  m  v n  w * f ,  f t  ^ r %  f a t  4  
W t t  ^ « t  ^  b  q n rb r t? 4< n l fw fs n ^ r  
n ft  f t n g n r  » T * n  q i n r « w r t  

fiy fw w  «ft w r  vcfl t  ^  ^  *Wf 
^r l^ y w w  f t  t « t  »rtpf f t  w f r  f t  
4 1  f t  s t o t  w  r «  f t w  w i t  f t  
< fW T « rr  » T f l T  f t w r  O T R T  I t f t f  W  
ifTOfoft % fiw I f t  V V̂ *TT f»
f ^ r < r  v t  S h ^ i T  v t H M  m 4 t <1 
q *  f t  w f r  5,  % f«pjr m u  r r  « r t f  
< r * r o  » ^ t » % ^ 5R  %  m p t  * r " f t  
3 w ^ t t r T i r s n ^ ^ f i r % » r r f ^ ^ r t  1 
s t f f a  > n n f w  irB t w  *r r fiw r  $  » fv < rt 
<£» « t P r t  v t  ir?  v t  f « f t n r .R  =nff 
|  S m p t  v n f r j w  ^  # u t t  
i  1 v t< r  HTTfirjflr< T ffV c rr f  ’  *rrs f 
^ R w t  q  w r  rtv . %  «T5nr t -  * t  5^

< ft wt?t » v ? * r t  v r  ir fn r r  ^

t a r . H  « % * •  f t *  *  a r m  
S w  ^  t  f  9 *n rr f  ̂ T5T sf^f f  1 * *  
« T R f a f 5 f * r  %  f i w  w s r f>7 ? R f  &  
t f T  ^  ? si * x  a r t  i  »  f a «  
« m f a | 5 R  V i  ?net « r  v i f  m  * i i  
$ r i t  ^ r r ff ff  1 f i  ^  %  f a *
*W f t  W .ft | tftT WiVTM «PT% q &
f t  ? w  P i '^ r  arr w h i t  $  1 f e f e r w r f a  
< r f t ^ w f r t  <wr ^ r  w i r r  
& *e tmc <fti «rw 14  vott ^ « t  |,



f t *  *  *«n*» **t 3 *ft ^ r ,  
ftr *nr<r v rm i f

w»f * *pt *r«Bjf $  i «mr *r? 
*rnr <n*r «r$7 $ srt *rWt snvr *ro 
r fM  *4*1  < m  *n<n * t  f im n  f t  
*tNV t t  i d h  «ppc «rr«ft «rc iff firwm 
?i$  t  » t  «T wsr r̂ s i*  *  w i f  *  i 
ftur «rt fiw w r*?, air «rc srar i fcfwr 
* m  w d  * s  * t  w  % fcw fare snff 
tf*rr i %w W f w **jt s  f t '* r  w i  
ftp «rnr fc rv r  s ja  *r rcr <wr f t  tbt 
t  i f *  q «t srcr sfl£ *tflr sif?*  
fiw& «nr TOrtfar t a  fr, « i  
«rwT<re«i *%, t  * f  «r*prT 
STfffT 5  fir i m  j *  fcr srfirrr *t 
t o t  vx4 : $ ?fr ^  % v*rt f  ?  m  
*wwrr «?f«TT t o  ?rmfwi ft fti u<rc 
Itr m i t o *  f i t  « r w  «wt ft*T $ 
9ft aw* fitf t o  *?t ar̂ rflT. &r If vrffc 
««Jfr «r8w ton : Tf i wnr m *  
w w  «ft warrtt f t  t  f f  w  * t 
V9t f t  «ftr i wrc wrw *  *nw« 
** f t  «'t aft sirr «w tar «w t « t  * i 
< n n  $. f«t t^p «qrf«pr <tfr *ns « «  f » 
fa.ff Hi «tfw  %, S it * f  **T *T WRTT
f t , t r n m  v r  iw  *  f/er s^'f *<<r t 

f*r fiwft vr «nr«?jr ?|F v<<r ■nfifo 
Wti ff  srrf r̂ f r  { . s fo r  m  t o
t v  in  * f*  *ft M r  *t «tt ^  
t*f i s fr  ?m  * 5<n t »

8hrl Manabendra Shah (Tehn 
Garhwal): 1 was listening to the de-
bate and arguments put forward by 
ihe Leader of the Opposition. He said 
that the disputed area is about a 
couple of villages. He also stated that 
the main trouble started due to Dalai 
Lama being given shelter m India. 1 
wonder if he means that in 1954 we 
gave shelter; I wonder if he means 
that a big chunk of NEFA and a bi# 
Hump of Ladakh is a couple of vil-
lages, If that is so, then the middle 
Himalayan district is probably a nuc- 
numpie dot on the boundary.

Jtarft Motion re-. BSADftA 31,

Sir, we stand on facts and tradi-
tions, while the Chinese Government 
are standing on, what they call, 
"Usage and History.” History* as 
everybody knows, can always be 
changed to suit the Government, and 
specially so if the Government is one 
of dictatorship, of sovereign ruler, or 
military government, which is the case 
in China.

I would endeavour to try to prove 
that even if we take history as a 
basis, our stand is the correct one. It 
is common knowledge that the Utir- 
teenth Dalai Lama declared Tibet 
independent of China in 1912. Then 
the land of Lama was absolutely in-
dependent of Chinese control till 19X4, 
and the Chinese, in spite of their 
sense of acquisition, which they now 
call “imperatistic designs” failed U> 
crush the independence movement of 
Tibet in 1917. We must remember 
that this is a very important period— 
the period between 1912 to 1917—/or 
the Simla Conference was in between 
this period. It is the period in whieh 
Tibet declared themselves as inde-
pendent of the Chinese sovereignty. 
In 1919 they were forced to concede 
what is now known as the Truce of 
Rong-Ba-Tga. According to this, that 
portion of Tibet which adjoined India 
was declared, or was conceded, 
by the Chinese to be independent of 
the Chinese sovereignty. If it was not 
so, I cannot understand why a demar. 
cation had to be done after a fighting 
took place and a mediation had to be 
done by a third party. The mediation 
was done by Mr. Eric Teikeman. This 
proves that there was no control by 
China over Tibet in that period, and 
it is important for us.

Even after 1934 I do not know how 
far we can say that the Chinese had 
sovereignty over Tibet. Because, we 
understand that in 1934 the Chinese 
had sent an Official Mourner to Lhasa 
to pay homage to the late Dalai Lama. 
Ultimately he was allowed to stay on. 
Therefore, the nature of this official 
mourner is again a doubtful one.

Subsequent events also go to prove 
that the Chinese did not havft
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sovereignty over Tibet. In 198041 
Tibet was invaded by the Chinese— 
the liberation movement, as they 
called it. If Tibet was dependent on 
China, the question of a liberation 
force should not have arisen. Further* 
more, which is more important, they 
had to ask the Government of India 
to recognise this movement and recog-
nise their sovereignty over Tibet, in 
1954. Why? If Tibet was already part 
of China, why should they ask a third 
party, a third power, to recognise 
their sovereignty? It means that Tibet 
was really not dependent on China.

And if this is the position, Sir, the 
status of the Simla Conference was 
altogether different. At the Simla 
Conference, therefore,' I say that the 
plenipotentiary of the Tibetan Gov-
ernment, Mr. Lonchen Shatra was a 
full-fledged representative of the 
Tibetan Government and he had full 
powers, which the Lhasa Govern-
ment had given him, to decide 
an. agreement with the Indian 
Government and to sign—either 
privately as the Chinese say, or pub-
licly—any agreement that may have 
been arrived at Simla. The posi-
tion of the representative of the 
Chinese Government therefore was 
either redundant or, if they had op-
posed, I think it was illegal opposition 
on their part.

And this MacMahon Line, which is 
the creation of the Simla Conference, 
was later on again conceded to be the 
line which the Tibetan Government 
agreed to in 1936. Therefore, histori-
cally the NEFA area is part of India, 
because the MacMahon Line status is 
not what the Chinese have claimed.

In a similar manner the same argu-
ment is applicable to Bhutan, because 
the portion that the Chinese are 
claiming also falls south of the Mac- 
Mahon Line. And therefore I do not 
have to say anything further about 
the Bhutan situation.

As regards the Sikkim border, the 
Prime Minister has already stated that 
the Anglo-Chinese Convention of 1880 
was signed in which the Chinese Gov-

8077 Motion **:

ernment and the then Indian Govern-
ment were parties, and it was jointly 
demarcated on the ground in 1888. In 
view of this I do not see what ground 
of dispute 'there can be. Am I to 
understand Out there also the Chinese 
representative had no power? Am I 
to understand that the Chinese repre-
sentative there was again bullied? If 
so, it is very difficult to swallow it

As for Ladakh, it is clear that tradi-
tionally and administratively the 
hump that the Chinese are now creat-
ing was part of Kashmir. If it was 
not so, why should such a small thing 
as even giving permits for shooting 
have been entrusted to the Kashmir 
Government?

Going on to the broader issue of it, 
I have failed to understand, if they 
had already made a road well out of 
the international boundary, why was 
it necessary to make another parallel 
road through the hump which is ours 
It obviously means, in the first place, 
that they knew that this hump Is not 
theirs. Later on, for some ulterior 
motives, they thought it best to make 
a road through our hump And this 
by itself proves that the Chinese really 
do not have any legal status on the 
hump.

Before I go on to some suggestions 
that I wish to offer, I would like* 
briefly to touch the Middle Himalayan 
area from where I come. Here there 
are quarrels only about some villages 
or a few grazing grounds; and in this 
case I am very happy and the people 
of my area are also very happy that 
the Prime Minister has taken a strong 
stand that he is going to look after 
every inch of Indian soil. This has 
created a psychological security among 
the people of these areas, and if this 
had not been done by the Prime Minis-
ter there would have been a psycho-
logical chaos among our people, and, 
naturally, exploitation by tome Inter- 
ested persons could have taken place 
Because a strong stand has already 
been taken, I do not have to deal with 
it In more detail.
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Coming to the suggestion*, I would 
itke to suggest for the consideration 
of the Prime Minister the following

In the first place, all our border 
check posts should be immediately 
transferred to the Defence forces 
The border police should be merged 
into the Defence forces either as 
regulars or as territorial or auxiliary 
units There is no time to be further 
lost in this

Secondly, my experience has been 
that the check posts are situated in 
tbeir proper places only in summer, 
in winter they go far behind That 
is at least what I find in Tehn-Garh. 
wal Let the situation of Ladakh 
should be repeated in other areas 1 
am to emphasise that as far as possible 
the check posts should stay through-
out the year, if not on the proper spot, 
at least as near as possible to the 
frontier

Thirdly, there has been a special 
planning for the so.called border area 
This was undertaken on the presump-
tion that the people near the border 
might not be weaned away by the 
developments in Tibet This creation 
at a class different to the hill area I 
have opposed before also This is an 
artificial division, because the hill 
problem is the same whether they are 
absolutely adjoining the international 
boundary or in the hills which are as 
a whole adjoining the international 
boundary Therefore, my plea is, 
and always has been that the entire 
Himalayan districts should be declar-
ed as border areas and special atten-
tion should be given for their eco-
nomic development. Active defence 

.of these regions should necessarily be 
accompanied by a second line of uni-
form defence, that is, upliftment of 
these people in conjunction with the 
special and strategic priorities that the 
protection of these areas demands 
This is possible only if they are taken 
over by the Centre and developed on 
emergent and uniform lines My sug-
gestion fe very small. As the position 
stand* at preMnt, the areas involved, 
most of the Himalayan regions in some

way or the other are directly under 
the Centre; only a few districts of 
Punjab and U P are left out There-
fore, I feel that the Government 
should really have no difficulty in also 
taking them over, so that they may 
have a uniform policy both with res-
pect to the economic development of 
the people there and the defence 
policy
lU g bn
[ M r .  D e p u t y - S p e a k e r  m  the Chair].

As regards the international aspect 
nobody could perhaps espouse A better 
than our worthy Prime Minister. I 
have only one humble suggestion to 
make We have always disclaimed a 
rigid approach, we have always dis-
claimed ideological preoccupation We 
should not therefore hesitate to be 
pragmatic if conditions so demand. »

Shri Kasllwal (Kotah) Mr Deputy- 
Speaker, Sir, the hon Member Shri 
Dange in his speech referred to the 
letter of the Chinese Prune Minister 
which was received on the 9th and he 
«aid that from that letter and the 
previous letter of our Prime Minister 
and two or three documents which 
have found a place in the mute 
Paper, it would be possible to say that 
there would be a peaceful settlement 
of the issue 7 want to draw the atten-
tion of this House to the circumstan-
ces because the circumstances are 
rather significant, that is, the circum-
stances under which the letter of the 
Chinese Prime Minister has been sent

Presumably, as he himself has said, 
the letter has been sent in reply to the 
letter of the 22nd March, 1959 of our 
Prime Minister But, after that many 
things have taken place in these she 
months On the 7th of September, 
the White Paper was placed on (he 
Table of the House On the same 
day, it was agreed that a debate an 
the White Paper would take place in 
this House. It was on the 8th that 
that letter was sent presumably think-
ing that a debate would take place. 
It is a matter of surprise that the 
Chinese Embassy itself has circulated
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a cosy of that latter to * Urge num-
ber of Members of Parliament They 
have said in that letter, because the 
Indian Prime Minister has plaeed this 
White Paper on the Table of the 
H ou se, we are now"circulating this 
letter of the Chinese Prime Minister.

1 want to refer to this letter of 
Mr. Chou En.lai because I feel that it 
is an amazing document. It is a 
document which has shocked me 
greatly. He referred to the funda-
mental differences between the posi-
tions of the two Governments on the 

Tpdian boundary question. He 
has taken six months to find out the 
fundamental differences on this ques-
tion. What were those extraneous 
circumstances which prevented him 
from replying earlier to the letter of 
our Prime Minister which he sent to 
him on the 22nd of March? On this, 
he is silent. We do not know how 
the mind of the Chinese Government 
was working at that time. As I have 
already said, what is the kind of 
language in which this letter has been 
couehed? I can only say that it is a 
yngiMge which, to say the least, is 
regrettable. The Chinese Prime 
Minister has accused India virtually 
of aggression. I want to read that 
particular para which appears in his 
letter. He says in the third para, last 
sentence—

"What is more serious, the 
Indian Government has applied all 
sorts of pressures on the Chinese 
Government not even scrupling 
the use of force to support {his 
demand.”

With my little voice, I challenge any 
country and every country in the 
world to say that India ever had any 
aggressive design. I go further and 
say that India has all along been 
peaceful. It is other countries, coun-
tries which have an expansionist and 
Imperialist policy, countries which 
adopted an aggressive policy in purso.

ance of diabolical ideology, which ax* 
fond of aggresaion. It is those cetta- 
trfes which have followed aggressive 
policies and net we. We have all 
along stood for peaee. We have all 
along said, let there he peaceful nego-
tiation of every kind of dispute. Wren 
in the United Nations, it is our' voice 
whleh we have always raised, not only 
on this question, but on so many other 
questions, let there be peaceful settle, 
meht of all important questions. Even 
on the question of disarmament, we 
have said, let all sides come together 
and decide by peaceful negotiations 
whatever is to be decided and not by 
language of war. Our Prime Minis-
ter has invariably in so many speeches 
said that if there was one thing which 
he hated, it is language of war. I 
most heartily agree with him in what 
he has said.

The Chinese Prime Minister, in his 
letter, has said that he was also for 
peaceful settlement by negotiations. I 
assure him and I assure him on behalf 
of this House, that we are also for 
peaceful settlement. Let that peace-
ful settlement be commensurate with 
the dignity and prestige and honour 
of this great country. We stand for 
peace. We stand for peace with 
honour. I go further and say, let the 
peaceful settlement be commensurate- 
with the dignity, honour and prestige 
of China also. Because, we stand 
firm like a rock on the principles of 
Panch Sheel. What does Panch Sheet 
say? Mutual respect for each other. 
Both these countries have been signa-
tories to Panch Sheel. Some hon. 
Members may say, what is Ponch 
Sheel, Ponch Sheel has been torn to 
pieces. But, no; Panch Sheel will 
stand true till eternity. It is a funda-
mental principle on which alone 
today nations can survive. If there are 
certain nations which, after having 
been signatories to these principles, 
have departed from these principles 
that la M  ground far «*r saying flu* 
we should also depart from those
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principle* We stand firmly on those 
principles

Allied to this question, there is one 
other question and that ip a very 
fundamental question, which I would 
like to raise here, because nobody has 
mentioned that particular point, that 
is, the question of the admission of 
China into the United Nations I 
congratulate the Government on hav-
ing raised this question of the admis. 
sion of China into the United Nations 
even this year in spite of enormous 
difficulties Hie Western press has 
criticised our Government of diplo-
matic hypocrisy Yet, the Prune 
NteaKfcSR. Nk "Si'SSSfcw 'VS6, ^  ^
it is a fundamental question No great 
country—China is a great country— 
can be prevented from admission into 
the United Nation* He is quite nght 
But, there is one thing more When 
this question will come up before the 
United Nations—1 am saying it with 
some knowledge because I was thera 
last year—a debate is going to tafc* 
place In that debate, 1 am confident 
that all sorts of questions are going 
to be raised The question oi Tibet 
will be raised, the question of aggres-
sion of China over Indian territory 
will be raised There are 82 nations 
represented m the UNO and these 
82 nations often think differently and 
speak differently What is going to 
happen* I want to say it very frankly 
that in the United Nations, m the 
comity of nations China will <«fand 
condemned as an aggressor over 
Indian territory m the same way that 
Britain and France stood condemned 
over their aggression m the Suez 
Canal m the same wav that the Soviet 
Union stands condemned over their 
aggression in Hungary

There is one thing I also want to 
say and that is this The Chairman 
of the Indian delegation mil, while 
moving this resolution in the United 
Nations, I hope, reflect the mood of 
this country in the United Nations I 
tape ho will truly represent the 
w W t opinion in this country It was 
W y  heartening tor me to read the

jther day, when he said in Bombay 
Ijiat it is only in the UVuted Nations 
giat a country can be more easily 
^rought to book than otherwise

I am making some other points I 
l âvc said about peaceful settlement
2 »ay how can there be peaceful 
g t̂tlement when, on certain matters, 
ghina herself has departed from peace-
ful settlement Take the case of Wu 

and Bara Hoti What happened9 
j want to give certain dates and these 
^ates are relevant It is first of all 
gl 1964 that China made a complaint 
t̂ iat Indians had occupied certain 
t(jmtory in Wu Je which was on their

Ĵiange of notes, there was a note from 
^hina dated 28th July, 1956, in which 
{pey suggested joint investigations 
Very soon after that we agreed to 
.dint investigation Not only that, we 
^lso pointed out the latitude and 
jpngitude of Tunjun La pass We 
âid here is the pass, it will be easier 

for us to find out what exactly ib the 
y^sition of Wu Je and that of Bara 
jfloti On the 8th August 19S8 the 
^hmese refused to have joint investi-
gation One does not know why they 
Refused to have joint investigation 
Qt\ the 10th December, 1958 our 
jhifmistry of External Affairs handed 
 ̂ note to the Chinese Ambassador re. 

guesting the Government of China to 
withdraw their armed personnel from 
^ara Hoti In his letter of the 23rd 
June 1959 the Prune Minister of 
^hma has made reference to the ques-
tion of Wu Je and said that it should 
pe settled b> peaceful negotiation 
^ut what happened9 Our Prime 
flimsier also replied and said we were 
^lw avs willing for a peaceful settle-
ment "but a peaceful settlement is not 
possible because certain things have 
pappened

I want to refer to that particular 
paragraph It says

“Nevertheless we are agreeable 
to both sides agreeing not to send 
their civil and military officials 
to the area Unfortunately your
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delegation did not agree to our
gesture.”

Although they say that there should 
be joint investigation, they resile from 
that position and then deny joint in-
vestigation, prevent joint investiga-
tion from taking place. Then, how 
can they accuse us?

I refer you to another position and 
that refers to Long Ju. Again, the 
same kind of tactics is followed as on 
the question of Wu Je—it is they who 
first complain, not we. Here also it 
is they who first complained about 
Long Ju, and they said certain troops 
of India had gone and occupied Migyi- 
tun and Samgar Sanpo and some 
other places. That was on 23rd June, 
1998. On the 26th June, 19S9 the 
Government of India replied repudia-
ting the note of China and saying that 
we had no such troops in those areas 
It is most significant that our letter 
of the 26th June, 1899 mentions that 
our outpost is Long Ju. That is the 
first time the name of Long Ju appears 
in the correspondence. But on the 
27th August, 1999 China, not replying 
to those letters, again sent a letter 
saying that we had occupied certain 
Chinese territories like Migyitun The 
very next day a reply was sent say-
ing that it was altogether wrong and 
we had not occupied any territory of 
China.

I do not want to go further into all 
these maters. The White Paper is 
there. But I say we stand for peace, 
ful settlement, and I am quite con-
fident that with the good offices of the 
Prime Minister and others it is pos-
sible to have a peaceful settlement of 
this question, but there is only one 
note of warning that I want to sound. 
It is an old adage, an old proverb, but 
I might repeat it here today in this 
House, and it is this, that eternal 
vigilance is the price of liberty.

Shri KhadHkar (Ahmednagar): It
may sound paradoxical, but nonethe-
less it is true that for the first time

one of the co-architects of Ponch Sheet 
h*s challenged the very foundation of 
the policy of peace and good neigh-
bourliness. I would have expected it, 
atfd many of us did expect that the 
challenge, if at all, would come from 
the USA. We never expected it from 
China, we were taken unawares, be. 
ctfuse we never knew till the publica-
tion of the White Paper that all the 
assurances, all the commitments, were 
treated as if they were written on a 
scrap of paper. And m such a posi. 
bon when I listened to my hon. fnend, 
comrade Dange, I was surprised. I 
thought he was talking on the objec-
tive plane of a sthita prajna who had 
no attadiment to his homeland or any 
other life of this-world and was dis. 
cussing the dispute as if it was a dis- 
pute between two States in Latin 
America I expected of him, and 
naturally the Indian people expect of 
those who support our peace policy, 
who vociferously say that they stand 
by Nehru’s peace policy of non-align-
ment and non-commitment, to come 
forward here and now and defend that 
policy, but in the light of the actions 
t*ken by China, I cannot explain it

When I go through the White Paper, 
Mr Chou En.lai’s letter and the latest 
despatch that has appeared in the 
Chinese press, part of which has ap-
peared in the Indian press, it is ob-
vious that China today wants to reopen 
the whole question. It is not a 
question of the MacMahon line I will 
read one small passage from this 
dispatch. It says;

T h e  Chinese official statement 
among other things, accused India 
of:

( 1 ) drawing its maps in such a 
way as to cut 28,000 square 
kilometers deep into Chinese 
territory along the Sinklang- 
Tibet-Ladakh section;

(2) ‘invading’ Parigas. Cbuva, 
Chuje, Shipki Pass, Puling. 
Sumdo, Sangoha and
thal which are claimed to be
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Tibet-Punjab-U P. frontier; 
and

(S) annexing 90,000 square miles 
of Chinese territory along 
the Assam-Tibet frontier”

Therefore, I would not like to repeat 
what Pandit Kunzru said in the 
Rajya Sabha,—he said that our foreign 
policy was in the melting pot—but 
this House m all seriousness must 
take note of the fact that the peace 
policy which was built up in co-ope-
ration with China and which has 
.succeeded and is in the interests of 
the people of India and the people 
of the world, has been challenged by 
one of the partners Why it has been 
challenged is the question before us 
That must be squarely answered 

I sometimes feel that as m the post-
war era Stalin by his aggressive, ex-
pansionist attitude towards the West 
created a rigid polarisation for which 
the Soviet Union had to pay a price, 
at the present stage of development 
possibly Chma is aiming at the same 
thing, they perhaps want to polarise 
Asia by this policy Whether they 
like it or not, the effect is the same, 
that outside the Chinese or the Com-
munist world all other people will 
have to make a choice and adopt a 
certain attitude, and therefore it is a 
crisis of a severe nature The exter-
nal or international policy pursued by 
this nation, very effectively pursued, 
to the benefit of the country and the 
people of the world, is passing through
• crisis because our so-called friendly 
neighbour has thrown out a challenge 
which it is not easy to meet
IS bn.

I say this because Chou En-lai has 
talked of history 1  do not know 
what he means thereby, because we 
are the successors in this country to 
British power that was there for-
merly, and all the rights and obliga-
tions that accrued to us from the Bri-
tisher' «r» ours Under no code of 
international law can they be chal-
lenged. My submission is that, un-

fortunately, China, being outside the 
pale of international organisation, like 
an outlawed person m society, is 
challenging them with impunity Un-
fortunately, in 1954, when the treaties 
were signed, our Prime Minister, per-
haps in the exuberant enthusiasm of 
the post-war era, thinking that we 
had acquired m Tibet certain extra-
territorial rights, thought them to be 
repugnant and handed them back to 
China But if we go through the do-
cuments, through the White Paper, 
we find that there is a certain amount 
of faith on our side, but throughout, 
up to the final culminating act, if we 
take things into consideration, we 
find that Chma has committed a 
breach of faith with our Prime Mi-
nister That is the humble conclu-
sion that I have come to, after going 
through all these papers No other 
conclusion is possible And what is 
done is in the name of history We 
have been checkmated in our efforts 
to prove the validity of our case, by 
being pointed out 'Ob’ |t is a heritage 
which you have got from the impe-
rialists’ I fail to understand this

If we are going to go to the roots 
of history in this fashion, can we 
have peace in this land9 Can there be 
any settled social ltfe and civilisation’  
This is one aspect There is another 
equally important aspect, and that 
must be taken note of by my Com-
munist friends also That is that 
there is such a factor as geography. 
As I said on a former occasion, Indian 
civilisation, and Indian history are 
more conditioned by geography and 
by the Himalayas than anything else. 
We cannot forget that in this land.

Unfortunately, from today’s com* 
munication, it is clear that what they 
want is that the boundary should be 
shifted from the other side of the 
Himalayas to our side of the Hima-
layas I have gone carefully through 
whatever has appeared here, and this 
is what I find

The question before us today la 
this. Of course, we want a negotiated
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sattl ament, no doubt, w* do net 
want to throw aside whatever we 
haVe |«Mnd, and whatever we have 
thought a w  m the beat Intonate cl 
(he country and the world, namely, 
our naa-aUgnment policy But when 
(Buna takes a position disregarding 
the pastt geography and history, and 
•n other rights that we have secured 
from the former rulers of this coun- 
try and wants to lay a claim that 
their border will be on our aide of 
the Himalayas, I am afraid, the peace 
policy is likely to be shattered to 
pieces That is the danger Is China 
reedy far it9 It is not a question, as 
was poaed at one of the meetings in 
Bombay under the auspices of the 
Jan Sangh and the PSP and the 
Swentantra Party, by one of the lead-
ing Members of this House, of a 
change ot stewardship, they wanted 
a different captain, they said to lead 
the ship of State, because we had 
failed Have we failed9 Or, because 
China haa posed this issue, have we 
got to rethink our attitude and lay a 
certain emphasis on a particular as-
pect of the policv, or as some people 
in this country feel “Oh, now, there 
is a threat, all right, jump to the 
protective military umbrella of the 
West, that is the safest asvlum for 
India*, should we do like that9 That 
is the question before us And it is 
in such a context that we have to 
fhink of our relations with China It 
is not Chauvinism that I am advocat-
ing I am talking very objectively If 
at all these two big powers want to 
survive and live as good neighbours, 
friendly neighbours certain pre-con-
ditions are necessarv, and those must 
be accepted bv China, negotiations or 
no negotiations I would like to 
know from the Prime Minister whe-
ther we are going to throw open 
everything for negotiations He said 
in the Rajya Sabha the other day 
fhat we would be ready for negotia-
tions, if the status quo is maintained, 
but, for the status quo, the Chinese 
must withdraw first from those places 
where they have made advances 
Somewhere, we have got to be a little

tough. Otherwise, it is ao use From 
all these letters, one would And that 
we are more eager for peace. It is 
no use pursuing a peace policy,—it is 
not an one-sided game or one-day 
traffic,—when the other party since 
1964 even for petty things has been 
challenging whatever has been stated 
by our Prime Minister, they haw* 
been cheek-mating him, in fact, Ch* 
publication of that letter by the Chi-
nese, after we published our White 
Paper, is a diplomatic attack And 
today’s communication, the commu-
nication that has been published in 
today’s Peking daily shows that a 
big propaganda campaign has been 
switched on in China This is the 
reality of the position

So, my first submission is this In 
such a situation, where is room for 
negotiations? I want to know Where 
is room for negotiations’  I sometimes 
feel that China is kept outside the 
pale of international organisation by 
the insistence of the leaders of that 
organisation They feel that they arc 
keeping China as an outcaste, but 
thev are playing into the hands of 
the Communist leadership I have a 
shrewd suspicion that the whole Com-
munist leadership feels that if one 
of th€ big partners is set at large, it 
can ooeoratc with impunity and do 
anvthing without being challenged 
and being brought to book before m 
te i national opinion, and it can then 
serve the purpose of the socialist 
world much better than our purpost

Therefore I would submit firsth 
that those who desire that in the in-
terests of peace, India should hold lur 
own must see that this outlawed 
nation is brought back within th< 
fold of the international organisation

It has been argued that China 
irritated I can understand China's 
irritation My hon friend has men-
tioned several times that the Chinese 
people are behind the Chinese Prime 
Minister I ask whether in India 
there live only sheep and goats and 
there are no psopte la this land who 
have feelings about it
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About Tibet also, 1 would say this. 
What ware we to do, whan they 
created a condition by which the 
Dalai Lama had to leave his country, 
and they suppressed a popular up-
rising there? We gave asylum to the 
Dalai Lama; it was an international 
obligation under the U.N. Charter. 
We could not fiout it easily. Therefore, 
we gave asylum to the Dalai Lama. 
That was on a human consideration. 
And they accuse us, 'oh, you have 
harboured the Dalai Lama, and, 
therefore, we shall take this turn, 
We shall have aggressive designs, the 
whole border question will have to be 
reopened '* That has "happened not 
only with India, but even with the 
Burmese, it is the same thing.

What was said in 1956? I would like 
to ask my Communist friends whe-
ther in international intercourse, 
there is not such a thing as an assur-
ance or a word given and kept, or 
whether they are governed by some 
other law of dialectics of internation-
al intercourse. I cannot for a moment 
accept the latter position

Therefore, so far as the Tibetan 
issue is concerned, I do feel that it is 
not an immediate »&ue; it is m the 
background But in the long term, 
if wc want to build durable founda-
tions of pcace with China, then China 
must consider the question of accept-
ing this natural barrier. It was not 
Britishers who created it We had 
references to the Himalayas and to 
Tibet in the M a h a b h a r a t a  and the 
Meghdoota So, the Britishers did 
not discover it or create it. It is our 
heritage, as I have said already. 
Therefore, they will have to admit 
that this barrier could not be occu-
pied by a mighty military power 
always threatening us from the other 
aide. These things and these condi-
tions have to be fulfilled. If they are 
not, what will happen? As I said 
earlier, we are passing through a 
CKteb in which it would be extremely 
M kuH ’ to maintain our whole peace 
P o Jky.

One more word and I have done. 
Yesterday the Prune Minister said 
that there are difficulties at transla-
tion. I do not know what type af 
Marxist literature has been translated 
into Chinese But once Shaw said 
that when Christianity went to Afri-
ca, the original Christianity was for-
gotten and it took the African form. 
From all these things, I am afraid 
that perhaps Marxism as translated 
into Chinese has been rendered de-
void of all humanism, brotherhood 
and a question of faith and honour; 
is a different doctrine altogether com-
pletely devoid of the original doctrine 
which has been worshipped and which 
has given inspiration to intellectuals 
all over the world

Therefore—leave aside China—the- 
policy of peace, non-commitment and 
non-alignment has been upheld and 
admired not only here but all over 
the world—those who understand it, 
including people of America. There-
fore, that must be maintained. That 
is the supreme task before us. We 
have faith in our Prime Minister. Let 
us see how he faces the crisis.

Mr. Depnty-Speaker: Shri Thanu
Pillai

Raja Mahendra Pratap (Mathura): 
May I speak a few words? I have 
some experience of China and Tibet

Shri Thanu Pillai (Tirunelveli): 
Mr Deputy-Speaker, the present 
question of border disputes which has 
rightly engaged the attention of the 
country and for which a special day's 
session is being allowed cannot be 
dealt with so easily Hon Members 
who have spoken expressed anxiety, 
and they also doubted whether our 
Government have got the courage to 
do the needful I do not know whe-
ther m this country there is a greater 
patiio: and more courageous man and 
a more courageous leader ♦>»»" oar 
Prime Minister. If the integrity o f 
India, the independence of this oonntry 
and the greatness of the people a n  
dear and near to us, we learnt it under 
his feet and not anybody elae*s.
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there be no question or doubt about 
it. But, as is natural, an administra-
tor’s approach is much different front 
.an agitator's Agitators can, and some-
times deliberately do, say things 
which they do not mean, because it 
suits their purpose. Not that I mini-
mise the gravity of the present suita- 
tion, but the approach to it and the 
-colouring to it is rather dangerous, 
and such a dangerous approach and 
■dangerous colouring should not be 
there in this country, hampering the 
-approach of the Prime Minister.

I do not suggest that we should be 
•complacent. Nor should we create a 
fear complex in this country, be-
cause we have faith that when the 
call is given, when the hour comes, 
«ur people will not fail our country. 
We have fought not a violent battle, 
but a non-violent battle, of course; 
but when the occasion comes, we will 
respond to the spirit of the old vio-
lence which is in our system of cul-
ture and tradition. Let us not think 
now that the leader is not ferocious 
enough and angry enough. He is 
rather soft because the policy and 
tradition of the country is peace and 
not war. Some people write 'peace’ 
and they mean ‘war’. The same voca-
bulary and the same language may 
have different meaning to them. The 
Communists have their own meaning 
for ‘democracy’ and other things. 
There is a special meaning given to 
it. Like that, our hon. friends of 
other parties may have their vocabu-
laries.

My submission is that we have 
been following the Prime Minister’s 
lead and he himself has been very 
badly let down by the Prime Minister 
of China. I will read one or two ex-
tracts from the letters exchanged 
between the two Prime Ministers. In 
the minute of the talk between the 
two Prime Ministers written by our 
Prime Minister, it is stated:

“Although he thought that this
line, established by British im-

perialists was not fair, neverthe-
less, because it was an accom-
plished fact and because of the 
friendly relations which existed 
between China and the countries 
concerned, namely, India and 
Burma, the Chinese Government 
were of the opinion that they 
should give recognition to this 
MacMahon Line".

In his letter dated 23rd January to 
our Prime Minister, the Chinese Prime 
Minister says;

“In view of the various complex 
factors mentioned above, the 
Chinese Government, on the one 
hand, finds it necessary to talafe 
a more or less realistic attitude 
towards the MacMahon Line and, 
on the other hand, cannot but act 
with prudence and needs time to 
deal with this matter".

He had never repudiated this Mac-
Mahon Line, but in his latest letter, 
of September 8, he says:

"Regarding the eastern section 
of the Sino-Indian boundary, as I 
have stated above, the Chinese 
Government absolutely does not 
recognise the so-called MacMahon 
Line, but Chinese troops have 
never crossed that Line”.

There is a variation, there is a differ-
ence, in approach. We were doubting 
why. The hon. leader of the Com-
munist Group gave the answer, that 
is, because of our giving asylum to 
the Dalai Lama, the attitude of China 
might have changed. He is a better 
authority because he gave a guarantee 
on the floor of the House that China 
will not attack India. I wonder how 
he represents China and gave that 
guarantee, but he gave that guarantee.

Now, taking that interpretation, 
these people of peace, international 
peace, are conditioned by circum-
stances; their principles are 'condi-
tioned by other actions. But we have 
fundamental principles never to be
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assailed by success or victory. The 
fundamentals are fundamentals, be-
cause truth is eternal, it cannot be 
swayed this side or that.

Why is this so* That is because it 
is m the system of 'the ideology. We 
do not interfere with their ideology. 
We have recognised that different 
ideologies can co-exist That is the 
first essential fundamental of Panch- 
aheel (An Hon Member' and co-
existence) But there are others 
who would not accept the functioning 
of a different ideology, and when 
sometimes it is not to their conveni-
ence, they simply turn round and 
bring in some other excuses and try 
to flout it

There are instances where under 
threat we did not give up our inde-
pendent foreign policy. You would 
remember, Sir, that when we were in 
a very bad plight regarding the food 
situation m 1952, in the American 
Congress, some member asked Why 
should we give wheat to India be-
cause her antecedents are not well 
known?' I remember to have read the 
Pnme Minister's reply: “We will
rather starve and die but not pledge 
our foreign policy to suit other coun-
tries* whims and fancies'. We may 
have to adopt the same line; we may 
have to take different or stronger 
measures But we will not, for the 
sake of accommodating political par-
ties here or political forces elsewhere, 
give up our policy which has been 
endorsed as the right policy. So far 
as the foreign policy is concerned, all 
the parties have been telling that 
whatever our differences regarding 
other matters, so far as foreign policy 
is concerned they will agree with the 
Government and the Prime Minister 
Now, what has happened. Here is a 
changed attitude and changed tone 
from some quarters, saying that the 
foreign policy is wrong that they 
want a change of foreign policy 
and a change of Government 
Even this they do not have as the

Indo-Chinese
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real object Their local political 
situation demands that they should 
somehow or other criticise this Gov-
ernment and it suits the convenience 
of these people to criticise on this 
foreign policy Naturally the border 
question and the integrity of the 
country is so dear that any tempo- 
can be created in the minds of the 
people T h ey  only want to exploit the 
situation

My hon fnend Shri Dange said that 
some people wanted to ban the com-
munist party I would request the 
Government not to ban the communist 
party They are safe outside than 
underground. j

Some hon friends asked, what about 
the Catholics and what about the 
Muslims The Catholics have got a 
spiritual loyalty to Jerusalem and 
Home The Muslims have got their 
spiritual loyalty to Mecca and Medina. 
But, our comrades have their politico- 
spiritual loyalty to Moscow and 
Peking In religious wars what the 
Christians call a crusade, the Muslims- 
call a jehad But I do not know what 
our comrades call it

Some Hon. Members: Liberation.

Shri Thau Pillai: Yes, it is libe-
ration; but their instrument is tirade 
and running down other people and 
running down Government The word 
‘liberation' is also in the Marxist mis-
cellany; but it gives a different mean-
ing from the meaning which we know. 
We have known liberation of people 
from bondage, from other’s bond* 
(Interruptions).

Some Hon. Members: What hap-
pened m Kerala?

Shri Thana Pillai: In Kerala the 
people liberated themselves from you; 
it is not my fault.

Mr. Depnty-Speaker: Let us not 
bring in liberation here.
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S M  I k M  rtthfc T te liberation 
of Tibet was mentioned here. We do 
Aot waftt to liberate Tibet because we 
have accepted the suxerainty of the 
■Chinese. If the Tibetans want to libe-
rate themselves, it is their own work. 
But our friends say it is liberation and 
hring in Kerala here. According to 
them, liberation is liberating people 
from themselves. That is, whoever is 
not a Communist should be liberated 
from his moorings and made com-
munist That is the system of libera- 

*tion for them. There is the Libera-
tion Army of Netaji waiting some-
where according to one hon. Member 
of the House; and that the Liberation 
Army will come. Likewise, these 
people also liberated Tibet from the 
Tibetans. But, so far as we are con* 
cemed, we have accepted the suzer-
ainty of China and, therefore, we will 
never interfere.

The asylum that is being given is 
a human obligation. We have got a 
cultural tie with Tibet. We have got 
Hindu pilgrimage centres and Bud-
dhist pilgrimage centre there. If 
there are friendly relations, they 
might sometimes allow us; otherwise, 
they may not allow us.

Mr. Depnty-Speaker: The hon.
Member must conclude.

Shri Thana Filial: Sir, one minute 
more and I will finish.

One thing I would like to submit 
'to Government is about Ladakh. The 
road that goes through Ladakh is a 
big chunk. Some people argue that 
it was necessary for them because it 
was the short route and convenient 
and all that. Of course, if we are 
friendly with China, by all means by 
negotiations and settlement we can 
lay a road for them to pass through. 
It should be our territory and our road 
and only free passage for them, and 
not that they make a roi>d of their 
own in our territory. So, they are 
transgressing into our territory. That 
is a wrong approach.

We endorse the Prime Minister's 
:stand. We do not want fear complex

Or comp#aoenejr to dewetep ia the 
oountry. We should tall *hxt people 
that our next door neigbour ia not 
behaving in a proper way; he has 
changed his colour. Let us be alert

Shri Karat Singh# (Bikaner): Mr. 
Deputy-Speaker, the publication of the 
White Paper has given u» a big jolt 
for many reasons. Firstly that such 
important facts about invasions o f our 
border should have been kept a secret 
from this sovereign Legislature. 
Secondly, we eannoi understand the 
cause of this secrecy. After all, we 
the Members of Parliament here make 
the laws. Thirdly, Government should 
have taken us into confidence all these 
yean.

These facts about invasions of our 
northern territories have indeed 
alarmed the entire nation and, per-
haps, other democratic nations too. 
The question now is, with a situation 
like this, how are we going to%olve 
this? As practical people, we h£re to 
look at this matter from an entirely 
Practical point of view. There ar* a 
number of friends here who have sug-
gested that we should, perhaps, do a 
bit of sabre rattling. I would only 
like to point out one thing that one 
should never under-estimate one's ad-
versary. In this case, India is a coun-
try standing all alone against one- 
third of the world. China has a very 
very large population. Here we are a 
democracy; on the other side, you 
have an entirely ruthless communist 
country, a government which does not 
believe in democracy like we do. 
Therefore, when we talk about war, 
let us take into consideration, the fact 
that we are all by ourselves here. 
Our Government has followed a policy 
of non-alignment. I have nothing to 
say about that But one fact remains 
that due to our foreign policy we 
have alien ted a very large section of 
the world’s population and countries 
who think the way we do.

Obviously, the alternative to war is 
negotiations. And, our Prime Minis-
ter has been trying (or til these years 
to solve this problem through nego-
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tiations. Whether he succeeds or not 
is lor Province to see. But, we feel 
that negotiations should be given at 
least one more trial. And, if we fail 
in that, then the Government of India 
should take absolutely stern and 
steady measures to see that our 
“ friends” are ousted from our terri-
tories.

It is quite obvious that due to the 
Dalai Lama episode, the Chinese Gov-
ernment are in no mood to come to a 
compromise. They are also not pre-
pared to accept the McMahon line. If 
that is the position, what is the alter-
native? Are we going to take to the 
pre-liberation maps? Obviously, they 
cannot form the basis of any negotia-
tions now. What is the alternative? 
We hope the Prime Minister will kind-
ly enlighten us as to the line he wishes 
to  take. To us it seems a dilemma. 
{Interruptions). I would request the
Government to state one point. God 
forbid, if the need does arise that we 
have to use our military to oust the 
Chinese from our territories, then we 
will not make the mistake that we 
made against Pakistan in Kashmir in 
1948 but we will push them right out 
of our country and make a good job 
o f it.

We have heard a lot about Hindi 
Chini Bhai Bhai all these years. 
Frankly, I have always been very 
diffident about it because I have al-
ways felt that whether it be human 
being or anything else  ̂ it always fol-
lows that, Birds of a feather flock 
together’. In this case, only demo-
cratic countries can think the way we 
do.

^ Now, if we expect that a communist 
country should really be our friend, I 
think, we are barking on the wrong 
tree. Of course, we give the Govern-
ment of India full marks for having 
given this a full trial. But, I should 
say now that some sort of new think-
ing is necessary for us. We have to 

i. look around and find friends from 
those nations whom we have been 
alienating all this time.

The Chinese people are communists; 
they are ruthless. When I say people, 
I do not mean the people; I mean the 
Government. Obviously they cannot 
look at things from the same perspec-
tive we do, whether it be trade, com-
merce or political thought. They look 
at things entirely differently and, 
therefore, we wish to become
friend.? with them and allienate the 
rest of the free world, we have to 
take into consideration whether these 
Chinese communists are really our 
friends or are they purely paying us 
lip-service and that lip-service as long 
as it suits their interests, and not ours.

Now, we read about China having 
constructed this highway through 
Ladakh. It is surprising that in spite 
of the fact that we have our Air Force 
with all their means of photographic 
equipment, they were not able to find 
this out long before and that there 
was an encroachment of this nature in 
our territories unobserved. I would 
be grateful if the Government could 
tell us how often an aerial survey is 
taken of places on the Himalayan 
borders. Border troubles are not new 
to us. Partition has perhaps been 
one of the greatest lessons we have 
leamt. From that we should learn 
that aggressive countries like China 
can never be our friends. We should 
have been vigilant over these areas. I 
cannot understand how a country like 
ours could have been so complacent 
about it. No matter what lip service 
the Chinese may pay us, it is an ac-
cepted fact that they are expansionists 
and unless we look into this, it will 
be too late. Supposing for argument’s 
sake that we could come to a com-
promise, what is the guarantee that 
they will not want more territories of 
ours later? The Panchsh^el w'as a 
wonderful concept and the Prime 
Minister deserves to be congratulated 
about it. But I feel that when we 
were -negotiating for the Panchsheel
we should have gone a step further 
and the Prime Minister should have 
made this absolutely clear about our 
territories. India is a democratic 
Country and took the Chinese at their 
word, little realising that an attempt
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would be made to make us realise 
that those words would not mean 
anything. Panchsheel though theore-
tical and incomplete, u  only possible 
between countries which are democra-
tic and which think alike but not 
among countries which are dictatorial.
1 agree with the Prime Minister that 
we should follow a non-alignment 
policy. But the basic fact still remains 
that a country like ours, which is 
democratic, must And friends from the 
democratic world, from countries 
whose mental apparatus is like ours. 
Unless we do that, we will be left 
alone at the mercies of wolves around 
us. The Government of India has to 
come to a decision as to what it should 
do. I am quite convinced that a coun-
try like China or for that matter any 
other dictatorial country will always . 
behave like this. If you are for nego-
tiations with them, it will be mistaken 
as a symbol of weakness. We know 
that we are not a weak country and
* the need arises each and every man 

will fight for his land But if we are 
cimplacent, China will definitely mis-
construe this as our weakness and 
Mere will be no end to these border 
problems. I hope that an emergency 
for India to use her Armed Forces will 
never arise but if it does arise, I will 
only request the Government, let us 
give our army a really good support 
and let us encourage our Armed 
Forces end let us see that we do not 
have misunderstanding between the 
Defence Ministry and the Armed 
Forces. It is very important that we 
put our house m order so that we can 
get rid of this agression in any part 
of our country

Sfcrl Joachim Alva (Kanara): This 
is one of the solemn occasions when 
this House is debating a very grave 
and important issue. Since the time 
of the Constituent Assembly right till 
today we have not perhaps discussed 
or grappled with such a serious pro-
blem. Every word we utter and every 
sneer and every jeer we indulge in 
will have a special meaning and will 
be transmitted across the channels of 
the world. We shall have to utter

every word with solemnity and shall 
ponder over it and say it in a manner 
and in such a language as not to pro-
voke our own Mends or even distort 
our enemies. Hie Prime Minister has 
advised us that we should be firm in 
our resolve for peace. That is a piece 
of advice which we should take in 
times like this. Be that as it may, 
there are questions which are flung 
at our face: whether Panehsheel has 
gone into the melting pot; whether 
our great friend, China, with whom 
we have been in friendship for the 
last 2,000 years has refused our hands 
of friendship across the Himalayas, 
whether that friendship has gone into 
the melting pot. When an attempt 
was made on Shri Chou En-lai’a life 
while he was travelling in the Kash-
mir Princess, for Bandung Conference 
a thrill of horror ran through ottr 
hearts and there was great sympathy 
m our hearts. The question is asked 
whether that friendship has been pre-
served today.

The House will forgive me for nar-
rating a personal incident. Last year, 
as a mere observer, I was at the great 
Tashkent Conference You may call 
it a communist or a non-communist 
conference. We have to-day to deal 
with masses of humanity, masses of 
men The hall was packed from floor 
to the ceiling. When the Chinese 
delegate walked up to the rostrum m 
that fifty nations conference there was 
a terrific amount of applause that 1 
have never heard of. Hie second 
highest applause was reserved for the 
Indian delegate. That was again sur-
prising. It was the second highest 
degree of applause for the Indian 
delegate in one of the important cities 
of Russia, right next to our door. The 
third highest degree of applause was 
reserved—I was astonished—to a man 
from Turkey. He was sentenced u* 
death. An Indian Parliamentary 
Delegation had been to Turkey. We 
know what sort of relations existed 
between Turkey and the Soviet Union 
Those sounds of applause are coming



back to my mind when I hear in 
silence and solemnity of the speeches 
tod»y, the Chi’irs and the c ju  ito r - 
chcers Wc will have to balance them 
in a way to see that our friendship >s 
not broken While we are firm in 
resisting inroads on o u r  frontiers W(> 

must also be firm in our friendship I 
have talked to the leadeis ot all 
Parties here and I asked them whe-
ther they could give a solution What 
is the solution’  Most of them do not 
talk of war I was astonished that 
an esteemed leader and friend like 
Dr Ram Subhag Singh, says that we 
must bomb those places What is> the 
meaning of bomb ng7 Bombing means 
war and most of those territories will 
be destroyed Are we prepared to 
take the consequences’

Dr. Ram Subha* Singh: The Pnme 
Minister had on that day said that we 
were finding it difficult to drop even 
the paratroopers there Then, I said 
that if it was very difficult to send 
our peopk to our own check post*, 
then would it not be possible for us 
to bombard the Chinese out of that 
place7 I s t i l l  stick to it that if there 
is no other alternative left we must 
bomba id it

Shri Joachim Alva: With all due
respect to mv hon friend. I say that 
bombing is a very serious affair We 
cannot take to it light heartedly It 
is not like going to jail and suffering 
inside the prison walls Those of us 
who have seen London and Berlin and 
other cities down unto dust will not 
talk of bombing so light heartedly 
Their homes have been destroyed 
Our frienship cannot rest on the sler- 
der last thread of bombing True wi 
should be firm about our frontiers and 
security of our land 1 do not under-
stand how China has turned her back 
on our great friendship There were 
five unauthorised flights by Chinese 
planes on our territory in 1998 which 
compelled our Prime Minister to 
write his first important letter towards 
the end of 1958 to Chou En-lai The 
correspondence is continuing end we 
bad «  letter from the Chinese Premier 
etaft this month. We have to keep 338 LSD.—5.
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these negotiations going on by keeping 
firm to our points

Friends, do not forget how China 
and Japan were interlocked m deadly 
warfare that the grand-children of the 
Japanese and the grand-children of 
the Chinese hate each other so much 
that Asia ha bten shaken up We do 
not want t > make that historic mis-
take—not ourselves perhaps,—their 
giand-children and oui grand-children 
being mleilocked m perpetual war- 
lare

Tiuc, AchaiVd Kiipalani talked 
about the buffer State of Tibet Does 
he know of the historic and classic 
buffer State of Poland—Poland which 
ha*, betn driven between Germany 
<ind Russia' I have seen places in 
Poland where five qaillion people— 
women and children—were gassed 
That was a classic buffer State A 
buffei State has been described as a 
State which claims to be independent 
but is being kicked on both the sides 
b\ everybodv'* Is that the fate which 
is reserved for Tibet* We have to 
wash oui hands off Tibet Tibet be-
longs to China Let us face certain 
hard realities of history What have 
we to do with Tibet when sometimes 
wp are not able to grapple with the 
ptoblcms m Kerala7 Our country is 
vast and long enough for our aspira-
tions If we go on pushing our nose 
into Tibet and put it deeper and 
deeper, wre shall be interlocked m a 
deadly strife which, <n essence, was 
what Sun Yet-Sen wanted to avoid 
between Chine and Japan China 
and Japan are a perpetual warning to 
us We shall .not take things humbly 
down, at the same time We stood up 
against the British Raj and made 
them go out of our land If we are 
cowards and if I am a coward and if 
you and I have no courage, then the 
nation will say. “Let them come along; 
Chinese or no Chinese”

The Chinese, as 1 said in the course, 
of my speech regarding Tibet, are an 
inscrutable race The House will for-
give me far repeating the episode. 
The other day, till 2 O'clock in the 
morning, I sat down with the Afrt#-
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rican Ambassador in Prague in 1957 
discussing about the release of flv« 
American prisoners who had been 
held up by the Chinese. SO meetings 
took place with Mr. Wang, the Secre-
tary-General of the Conference at 
Geneva, and Mr. Leslie Johnson, one 
of the ablest American Ambassadors, 
just about five prisoners. The con-
ference ended and Mr. Johnson has 
been sent away to Thailand. But 
negotiations are still going on. I still 
fail to realise why the Chinese just 
did not let forth five prisoners. Per-
haps inthe next round of discussions, 
they could have ended up by the 
U.S-A. recognition of China! If such 
are the Chinese who are so inscruta-
ble let us not deal with them lightly.
Let us also be conscious about our 
strength, but let us not deal with them 
lightly.

But where the sword had to be 
taken, India had not failed. My friend 
Shri Kami Singhji is a great Rajput.
We had great Rajput warriors in our 
history and they have rendered a 
good account of themselves. But, all 
the same, I would tell my hon. friends 
that this is a historic occasion and let 
us not, therefore, utter a single word 
which may break up our Panchsheel 
and other principles.

There are people outside this 
House—the Swatantra Party and the 
non-Swatantra Party—and I wish,
Shri M. R. Masani was here. He wants 
the Prime Minister to be fired out for 
he wants our foreign policy to be 
changed. He wants our Defence Min-
ister to be changed. Why could he not 
also say that the Finance Minister and 
the Home Minister be also taken out? 
Why should there be such dissentients 
in our home camp? He wants the 
Prime Minister to be out. But the day 
we ask our Prime Minister step down 
the pedestal, we will be disturbing 
our glorious foreign policy. Let our 
Chinese friends also feel that if they 
thus dig into the position of Pandit 
Jawaharlai Nehru, this country may 
also go into the SEATO camp.

8X05 Motion re: SEPTEMBER 13, iftMf WfcHe e* 8x06 
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We have seen the inflation in 
Turkey where'one cannot buy a blade 
or have a cold drink except at high 
cost. That is Turkey, now, which is 
the hotbed of NATO powers. There, 
inflation has gone in such a way that 
the poor people cannot have food and 
necessities except at very high prices. 
Are you going to introduce such a 
thing in our country? Are you going 
to jump into the lap of the SEATO 
powers?

These are very serious considers* 
tions. Everybody is waiting for us to 
fall into their lap—that is, either the 
western bloc or the eastern bloc. But 
we have taken the position in conson-
ance with our two„thousand year old 
policy of tolerance, and many a time 
we a!so forget and forgive many 
things.

I was present at the Palam airport 
the other day when Gen. Ayub Khan 
came. Gen. Ayub Khan is a man who 
is far above the Muslim League group 
and he said, “Let us forget and for-
give.”

Some Hon. Members: Come to
China.

Shri Joachim Alva: Yes; were we 
not as much excited about Pakistan 
sometime ago as we are about China 
now? So, we should not take any-
body's side except our own. Hie 
highest interests and policies of a 
nation are its own concern, but there 
are people when you stretch your 
hand this way or that way. I still say 
that the Chinese are an inscrutable 
race. What is behind their back, we 
do not know. But you must also re-
member the history of our country, 
and the way we have welcomed the 
Dalai Lama and the way India is being 
made the base of his operations 
against China. Perhaps our friendli-
ness may be doubted if not anything 
else. Now, if Sheikh Abdulla is re-
leased from Kashmir tomorrow 
and enthroned in China, we do not
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know what would be our feelings4 
(Interruption*) Let us put ourselves 
in their position

Mr Deputy~8peaker. Order, order

Shri Joachim Alva: All the same, 
we worship, and many of us worship, 
the Dalai Lama because we have great 
respect for him Yet, India cannot be 
made the base of operations against 
China or any other friendly power 
Hese are important facts It is an 
irony of history if the Chinese are 
now the aggressors by having enter-
ed into the Niti Pass' where then is 
real Niti* I do not know why the 
Chinese are not encouraging them-
selves by knocking out the British 
from Hong Kong and knocking out the 
Portuguese from Macao* Instead 
they worry their ancient friends in 
India7

These are very important conside-
rations We shall, today, not take any 
hasty decisions The time of peace or 
war is a solemn one It is all right 
for you to sav “War* War'” But we 
should not want only throw away our 
brethren on those impassable and 
uninhabited Himalayan passes (in-
terruptions) will feel, and how the 
future generation will feel about it 
(Interruptions) These are serious 
considerations With these words, I 
sit down

Mr. Deputy-Speaker: The hon
Prime Minister

Baja Mahendm Pratap (Mathura)
I had very important things to say 
It is a matter of the growing popu-
lation of China, Japan and India I 
am not given an opportunity to speak 
I am leaving

Mr. Deputy -Speaker: I have not 
been able to accommodate many 
groups, as hon Members know, and I 
hope the hon Members would appre-
ciate my difficulty The time is 
limited. Therefore, it was not possi-
ble for me to call every Member from 
every party.

Shri Vajpayee. I have given notice 
(ft a substitute motion I represent 
an important view-pomt in this 
country It was at my suggestion that 
the Government agreed to place the 
White Paper It is not fair to me 
vvhen no chance is given to me to 
gpeak I would like to withdraw from 
the House

(Raja Mahendra Pratap and Shn 
Vajpayee then left the House)

The Prime Minister and Minister at 
External Affairs (Shri Jawaharlal 
pfehra): Mr Deputy-Speaker, Sir, tbit 
Rebate has brought out a large num-
ber of points and I should like to 
<Jeal with many of them Yet I feel 
that it would perhaps be better to 
jay stress on the highlights of this 
Rebate, if I may say so, rather than 
lose myself m a lot of detaiL

The recent letter which I received 
from Premier Chou En-lai raises many 
points and naturally we shall have to 
reply to it after full consideration end 
pot in a hurry, and that consideration 
|s being given to it I do not pro-
pose to deal with that letter here in 
this discussion, partly because this 
jiouse does not require to be convinc-
ed of many of the things that perhaps 
premier Chou En-lai might require to 
De told, and partly also because that 
vrould mean losing myself in a great 
deal of detail

Now, first of all, let me take up one 
simple but very basic point that 
£hn Kami Singh)i has raised Ha 
jnade a lather remarkable statement 
that he believed m Panchsheel pro-
vided that it was with people whom 
you agreed with That is really, if I 
jnay sa> so a perfectly remarkable 
statement ‘ I believe in being tolerant 
provided you agree with me Other-
wise, I will not knock your head",— 
•fhis is his idea of toleration and 
tolerance This is his idea of Panch- 
sheel Some hon Members said: “We 
jrtjust stand on our own feet”  Some 
Other hon Members said* "You most 
$eek the help of others" Well, people 
4?ho say this seem to be, in spit* of
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•11  their gallant language end breve 
behaviour, weak, timid, panicky and 
alarmist That is not how a nation 
meets the challenge—looking around, 
seeing "How can anybody help me, 
who is going to help me"* How is 
•nybody going to help you, if you 
are not strong enough to face the 
challenge7 I say, let this be clearly 
understood I as Prime Minister, and 
my Government, stand on it—that we 
will stick to our policy of non- 
alignment We will stick to our policy 
call it what you like It is not my 
policy, it is an axiomatic truth—the 
Panchsheel—whether we agree, or 
China does not agree, it is immaterial— 
it is an axiomatic position. I say And 
I challenge anyone to show it is a 
wrong position You mav sav “If 
somebody lies, you break his head”
That is a different matter You may 
say “Oh, don’t tell the truth because 
the other fellow lies'* Is that vour 
position*

Step Motion*e: SXPZS&tBKS

Some of the observations made this 
afternoon here, I venture to say were 
quite extraordinary, even in excite-
ment I can understand a measure of 
excitement, even warm feeling and
• desire that no one should touch 
or sully the honour of India, the 
integrity of India, the self-respect 
of India—I can understand all that 
But Dr Ram Subhag Singh's talk 
about bombing hillsmen m the moun-
tains seems to show that he has lost 
his balance and there is no balance 
left He neither understands bomb-
ing, nor mountains, nor human beings, 
nor anything It is only an exhibi-
tion of petulant excitement and anger 
And if this country is going to behave 
In petulant excitement and anger, how 
would it face a crisis’  Is this Parlia-
ment going to behave m this way* It 
is a most extraordinary thing and I 
am wondering what would happen if 
we took some of the suggestions made 
here Exactly where would we land 
eunelves if everybody is to break the 
other’s head? And many hon. Mem* 
bars said: not an inch of our territory, 
Dot an inch of our territory. All

IS, lttft Whke Paper on I*do- S n o  
Chinese Relation*

these brave gestures, if you wou^l 
permit me to say so, have very little 
meaning Certainly, not an inch of 
our territory or anything, if somebody 
forces or compels me, because we must 
never submit to compulsion or force 
in a matter of this kind It is not 
a question of an inch, or yard or a 
mile, it is a question of submitting to 
compulsion, submitting to force, and 
we will never submit to force, what-
ever happens to our country

But what do these gestures mean’  
I dislike this flamboyant language of 
an inch of territory and all that, sit-
ting here m Parliament, not realising 
what it means I dislike this business 
of going about bombing everybody, 
because vou dislike his face or what 
he ha% said or done There ore many 
things said or done which one dislikes 
A chary a Knpalani has accused me of 
some things He may be right in his 
accusation But I do hope he is not 
right when he accused me of over- 
politen««is I am not normall> accused 
of that'

Acharya Kripalani* When we are
concerned

Shri Jawaharlal Nehru He talked 
about Gandhiji Whatever Gandhiji 
might have said, he did not shout 
as some of us do His action was 
strong undoubtedly and Arm but his 
voice was gentle gentle to the oppo 
nent, gentle to the enemy, gentle to 
everybody, always trying to win over 
the other person We do not pretend 
to be Gandhis, because we are hardlv 
fit to be even distant followers of his. 
But I do believe that at any time m 
international affairs, it is the gentle 
and firm voice that should be raised, 
not this shouting voice that we have 
got accustomed to, this cold war voice, 
this just cursing each other, closing 
everybody's mind—where nothing
counts but the bomb of Dr Ram 
Suhhag Singh Dr Ram Subhag 
forgets .

Aefcarya Kripetati: If the Prime
Minister would not mind. I never said
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that he should go on abusing every-
body. I said: we should be Arm and 
we should make our meaning clear.

Shri JawaharUl Nehru: I accept
that completely. But Acharya Kri-
palani said something more. He said: 
you must shout; you must speak m a 
loud voice.

Acharya Kripalani: I submit I was 
making only a comparison

Shri Jawaharlal Ndna: It is a small
matter. But 1 would submit that we 
are dealing with very serious issues, 
end such issues are not solved by 
mere exhibition of excitement Cer-
tainly and obviously, at any time, 
more especially in such moments, wc 
have to be Arm And we have to be 
firm, realising where one has to be 
firm It is not being firm m the air 
or being firm about everything, good, 
bad or indifferent There are impor-
tant things and unimportant things 
One has to be firm about important 
things and one sticks to that, come 
what may

But if one tries to be firm about 
everything it means one is not firm at 
all That is only talking firmly which 
is not acting firmly brcausc there are 
certain physical and actual disabili-
ties, which you cannot survive. 
Nobody can A great country, the 
United States of America, a great 
country like the Soviet Union—they 
are the super-powers—know the limi-
tation of firmness They are very 
firm countries but they know the 
limitations of firmness and they stop 
at a certain limit otherwise they 
would have gone m for a war by this 
time and would have destroyed the 
world. We talk loosely This kind of 
-talk, namely, let us be firm, let us do 
this. Jet us fight and let us shed every 
drop of blood—this kind of thing, may 
1  say, rather takes us away from the 
mam questions that we are discussing, 
which are difficult The position is a 
serious one.

Now I say that Premier Chou En- 
lai’s last letter in some parts is 
Wtaded in relatively soft language

Indo-Chinese
Relations

and in some parts he talks about the 
status quo being kept, talks, negotia-
tions etc But basically that letter 
raises some issues which are very 
serious and which have been raised in 
that form officially almost for the 
first time

As 1 was sitting here, I was read-
ing certain reports of discussions in 
Peking in some Congress that is being 
held there where Premier Chou En- 
lai spoke more or less on the lines ot 
this letter and where other people 
spoke Of course, it does not require 
any particular brilliance to know that 
everyone spoke on those same lines, 
supporting Premier Chou En-lai, 
namely,—

"express their great surprise to 
find Mr Nehru defending British 
Imperialism So-and-so asked
Mr Nehru* On whose behalf was 
he speaking in defending British 
imperialism? Now Prime Minis-
ter Nehru and the Indian Govern-
ment treat the aggressive plot of 
British Imperialism against China 
m the last century as an accom-
plished fact Does this accord
with the five principles advocated 
bv Mr. Nehru.. . . ”

and so on and so forth. There is 
plenty of it Just as many hon. Mem-
bers have said something about the 
MacMahon line strongly saying: stick 
to it: do not budge an inch etc.—I 
forget who said it, but I seem to have 
lead it somewhere—they were equally 
strong against the MacMahon line 
there So, here we are.

Obviously a question like this can-
not be solved by resolutions m Delhi 
and m Peking or by strong language 
hurled at each other. Other ways 
have to be found—either peaceful or 
warlike Every sensible person hers 
and elsewhere wants to avoid war in 
such matters or in any matter. It is 
quite clear. The most powerful 
nations in the world are trying their 
utmost today to find a Way outside 
war, and for us to think auid talk o f 
war seems rather ridiculous in tfelf 
context of things.
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It Is perfectly different for us to 

say and for the weakest and the 
smallest nation to say and for an 
individual to say: I will not submit 
to evil, come what may. It is quite 
a different thing I will not submit 
to It. I will not submit to coercion 
I will not submit to dishonour That 
is quite a different thing Even a 
single individual can say that, accord-
ing to Gandhiji’s teachings or any 
teaching Any country can say that 
That is different from a country in 
the pride of its might saying, “Oh! 
we shall do this or that with our 
armies and bombs etc” It is a very 
different thing The two approaches 
are completely different

Now, what is happening m China 
today* And I say so, I do not wish 
to use strong words, but it is the 
pride and arrogance of might that is 
showing, m their language, in their 
behaviour to us and in so many things 
that they have done It is that
14 hrs.

And it is not t  question of this mile 
on this side of lb- MacMahon line or 
that mile on that side They are small 
matters, I say agam But it is not a 
small matter, the other thing, that 
they shovred in their maps a large 
tract of Indian territory and called 
it Chinese territory That is not a 
small matter Because—you may say 
that you will not give an inch of the 
MacMahon Line, 1 will give it if I 
find that it is'wrongly there, what is 
the good of saying these things—the 
MacMahon Line is a broad line be-
tween Bhutan and the Burma border 
and it goes on to Burma In some 
places it is quite definite, in some 
places it is not definite, it is not mark-
ed m some places And you have to 
go by other indications. The broad 
approach of the man .who drew that 
line was that it should be on the 
watersheds. It was a good approach. 
But we have deliberately left the 
water-sheds in one or two places. 
Therefore, when I say Z stick to the 
MacMahon Line, what X mean is that 
I stick to that broad approach. Bat 
it by evidence or facts, whatever it

% ti3 Motion re:

is, a slight deviation in the alignment 
is necessary, it is not a major matter. 
And that has to be decided by facts 
and not by anybody’s coercion

And when I talked about so-called 
mediation and conciliation—and I even 
used the word arbitration—what did 
I mean7 I meant that in these minor 
alignments, etc. or in these minor 
questions that have arisen, wherever 
they may be, whatever it is—I forget 
the names of these places, Longju and 
Hoti and other places, these are the 
alignments Hoti is not of course on 
the MacMahon Line, it is on the UP 
side—these alignments can always be 
talked about in a peaceful way, in a 
friendly way, and slightly altered 
here and there if  there is enough 
evidenct

But that is not what we are con-
sidering todav We have always been 
leady for that We arc considering 
something much bigger, and that is a 
claim, the claim laid down m the 
Chines*' maps which for the first time, 
mind you now m this last letter of 
Premier Chou En-lai and the speeches 
d e liv e re d  now m their Congress is 
taking shape more definitely At first, 
wheni vor the maps were referred to, 
it was said, “Oh, these are old maps, 
we will revise them" It was a totally 
inadequate answer Well, it was some 
kind of an answer, postponement of 
an answer if you like But now the 
real thing is that this is held out as 
something more definite They hold 
by it—not the exact line, we do not 
know exactly where their line is, and 
it is impossible to discover large 
tracts of Indian territory That kind 
of treatment or behaviour does seem 
to me, if I may use the word, very 
improper for one nation to treat 
another, even much more so when the 
nations have been friendly And that 
is the point that has arisen

The question is, again I repeat, for 
the moment do not worry about these1 
petty spots A  patty spot is Impor-
tant if coercively and 'aggressively 
even a yard of territory is taken from 
vs. Because, it Is not a yard of t«rri-
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tory that counts but the coercion. But 
all those petty spots are capable of, 
sitting down and. some kind of solu-
tion. Because, it makes no difference 
to China or India whether a few yards 
of territory in the mountain are on 
this side or on that side. But it makes 
a great deal of difference if that is 
done in an insulting, aggressive, 
offensive, violent manner, by us or 
by them All that counts.

Now, I have been accused, with 
some justification, that I have kept 
matters from Parliament, these im-
portant matters. (An Hon Member: 
Why some?) I beg of you, you have 
read this White Paper, point out to 
me what exactly 1 have kept. I shall 
tell vou what 1 have kept It is only 
one thing that I have kept, that is. 
last November, December, when we 
were dealing with the Aksai Chin 
area and the road there. That had 
come to our knowledge apart from 
our letters about Bara Hoti. about this 
and that We cannot come here for 
every little thing But, that certainly 
is an important matter: the road 
through the Aksai Chin area We felt 
its importance We did nftt como here 
at that time

Hon. Member*; said,—I forget who 
said—do not our Air Force take pic-
tures and all that I do not think 
there is a full realisation of what this 
area is and where it is The mere 
act of taking pictures would have 
endangered that plane which took it, 
endangered it not only from the phy-
sical features point' of view, but 
endangered it from the point of view 
of action, by the other party shooting 
it down, whatever the risks.

I won't go into details. But, I should 
like this House to appreciate what 
these places are. This place, Aksai 
Chin area, is in our maps undoubted-
ly. But, I distinguish it completely 
from other areas. It is a matter for 
argument as to what part of it 
belongs to us and what part of it 
belongs to somebody else. It is not 
*t all a dead ‘dear matter. However, 
X have to be frank to the House. It is 

-pot clear. 1  cannot go about doing

things in a matter which has been 
challenged, not today, but for a 
hundred years. It has been challeng-
ed as to the ownership of this strip 
of territory. That has nothing to do 
with the MacMahon line. It has 
nothing to do with anything else. 
That particular area stands by itself. 
It has been in challenge all the time. 
Our going about taking pictures of it 
from the air or, as somebody said, 
bombing it, is not a feasible proposi-
tion. We knew it is not an inaccessi-
ble place. Of course, people can go 
therf\

pr. Ram Subbag Singh: If it does
not belong to India, then, there is no 
question of bombing.

Shri Jawaharlal Nehru: I am not
saying that. That is just it. You 
make statements without knowing 

I cannot say what part of it 
may not belong to us, and what parts 
may The point is, there has never 
been any delimitation there in that 
area and u has been a challenged 
area—bits of it* I cannot say which 
b.i is and which not That is a ques-
tion which will have to be decided.

Shri C. K. Bhattacharya: The same
statement of our Prime Minister on a 
previous occasion has been used by 
Mr. Chou En-lai in his letter to prove 
that this area belongs to them.

Shri Jawaharlal Nehru: Maybe.

Shri C. K. Bhattacharya: A  similar
statement is used in his present letter 
m justification of his claim.

Shri Jawaharlal Nehru: That is 
just what the hon. Members fteeL 
Either I must put facts before than 
or delude them or leave them to 
make rash statements themselves: 
what am I to do about it? Many 
statements that I heard today were 
far removed from facts. Therefore, X 
have to say, I distinguish between 
these frontiers. There is the Mac-
Mahon line. By and large, apart from 
minor variations, that is a fixed Hne. 
In some parts, in the Subanasixi atee 
or somewhere there, it was not coatt-
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sidered a good line and it was varied 
afterwards by us, by the Government 
of India. There are many factors to 
be seen. But, broadly, it follows the 
watershed. That is the test. We hold 
by that. We stick to it subject to 
minor variations, for special reasons. 
A mile here or a mile there 
does not matter provided it 
is peacefully arranged. It is in re* 
gard to that that 1 said, let us have 
mediation, concllation. There can be 
no mediation, conciliation or arbitra-
tion about these demands of the 
Chinese about large chunks of terri-
tory. It is quite fantastic and 
absurd basing their demand on what 
Aappenecf m past centuries. As I 
said m the other House the other 
day. if this argument is applied, I 
wonder how much of the great 
Chinese State would survive these 
arguments. How did the Chinese 
State, this huge State, mighty State, 
build itself up—by the doctrine of 
Panchsheel or what? In the past it 
built itself up by conquest obviously, 
all parts of it Whether it was a few 
years ago, a hundred, 200 or 500 years 
ago, it was built up by conquest, as 
all great States have been built up 
by conquest, violent conquest, and if 
you apply that theory, the Chinese 
State was not born complete m itself 
when civilisation began So, that 
argument of British imperialism can 
well be countered with past, if not 
present. Chinese imperialism which 
obviously functioned One might say, 
as I said the other day, in the old 
days Asoka’s empire, the Kushan 
empire and Chandra Gupta’s empire 
spread over half of Central Asia and 
Afghanisthan and all over; therefore, 
we should lay claim to that It Is 
an extraordinary argument, this kind 
of thing. The whole reason of that 
argument simply takes you back to 
past ages of history upsetting every-
thing. It rwrtly is the argument of 
a strong and aggressive Power. Nobody 
else would use it- I have a feeling 
that as there is a certain paranoia 
In individuals, sometimes theie is a 
paranoia fat nations, and one sees that,

so that in this matter let us coma 
tb basic facts.

The basic facts are these. Number 
one, that this Chinese claim which 
Was vaguely set down in maps etc.,

becoming more definitely stated 
now. That is a claim which it is 
quite impossible for India or almost 
any Indian ever to admit whatever 
the consequences. That is quite clear. 
There is no question of mediation, 
conciliation or arbitration about that, 
because that is absurd. As some-
body said, Shri Khadilkar I think, it 
involves a fundamental change is the 
Whole geography of it, the Himalayas 
being handed over-«s a gift to them. 
This is an extraordinary claim. This 
h a thing, whether India exists or 
does not exist, cannot be agreed to. 
There the matter ends

Now, having said that, so far as 
lines of delimitation etc., are con-
cerned, these are matters always for 
argument provided the approach is a 
Peaceful one Take Long Ju We 
have said so, vou have seen the letter, 
t y e  think tltat Long Ju is on our side 
or the line, just on our side within 
Sbout half a mile of it They say it 
is not We think we have a good 
vase, but 1 leave that out We have 
■said we are prepared not to go 01^ 
<o Long Ju You get out too. and 
then tht matter can be considered 
t>\ maps, charts, whatever it is, be-
cause it is a minor rectification and 
it does not make much difference pro-
vided it is peacefully done. Or, any 
Other minor point like that we are 
prepared to consider in this day, but 
riot this light demand of handing over 
the Himalayas to them That we are 
riot prepared to consider.

Again, there is this MacMahon line 
that I referred to. There is the 
border of U.P, Himachal Pradesh 
find Punjab. There, when we had 
this treaty about Tibet in 1954, a 
h umber of passes were mentioned, 
that is. passes meant for pilgrims 
%nd others to go over, and traders 
'Those passes themselves in a sense
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laid down the frontier, and the claim 
now made here and there, as in the 
letter, to the Shipki La pass etc, is 
undoubtedly a breach of that agree-
ment of 1954 m so far as the passes 
are concerned.

Dr Ram Subhag Singh vaguely 
said* nobody knows what places, what 
areas of India the Chinese may have 
occupied I beg to inform him that 
everybody knows it or ought to know 
it If he does not know, he should 
try to find out from those who know, 
before making such statements

Now, apart from that area in 
Ladakh, about which I mentioned to 
you, apart from that area, about the 
road, lor the moment we know 
«xactly where they are there There 
is no part of our border at the present 
moment occupied by the Chinese ex-
cept that Longju area, that little bit 
about which

Shri Hem Barva (Gauhatu May I 
submit one thing7 About Longju. it 
is said that that MacMahon line was 
delimited up to a length of 850 miles 
by Sir MacMahon Longju is on this 
side of the MacMahon line So, how 
can they claim Longju now7

Shri Jawaharlal Nehru* Longju is 
800 miles

Shri Hem Barua: The Macmahon
line had delimited the border up to 
850 miles The delimitation was done 
bv Sir MacMahon himself

Shri Jawaharlal Nehru: Who savs 
that7

Shri Hem Barua: And Longju is.
on this side of the border

Shri Jawaharlal Nehru: At least, I 
do not know I am merely stating the 
fact I am stating the fact m so far 
as I know that there are no Chinese 
troops on this side of the MacMahon 
line anywhere, except that in two or 
three or maybe, four miles of Langju, 
thefe is «  small detachment there.

An impression seems to have grown 
that there are masses and masses Of 
Chinese armies perched on the fron-
tier or are pouring into the frontier.. 
That is not a correct impression, it 
is not an easy thing to do, and if it 
is done, it will be met, whether it i« 
big or small or whatever if may be.

Let us realise this, the real danger 
at the present moment is not of
Armies pouring in, the real danger
is the words that are being said in 
Peking That is the thing which is 
extraordinary, and these words which 
I have quoted, we cannot possibly
acc.ept, admit or agree to That is
the basic position Now, all mmor 
things one talks about, one agrees tô  
one has conciliation, one has this or 
that a s  with any country And our 
bioad approach will always be a 
friend!) appioach even to the utmost 
or last end, because any other ap-
pioach is, according to our thinking 
a wiong approach

We may lose our tempers Losing 
one’s temper is not a good thing, but 
one loses it because one cannot con- 
tiol one-self, but a nation at least 
should not lose its temper, when it is 
faced with these serious. problems, 
and must be firm, at the same time, 
restrained and controlled

Maj 1 also add, to complete the 
whole picture, that it is not merely 
a question of this, but a question of 
the treatment given to our Missions 
in Tibet, our trade agencies7 It has 
been a consistent)* discourteous treat-
ment bv the local authorities. We 
write, we complain, answers come, 
long explanations come but it does 
seem that it is deliberately done, to 
make it more and more inconvenient 
and difficult for them to work there.

Mav I saj this here7 I would just 
like to draw Acharya Knpalanl’s 
attention to one note in the White 
Paper—he might note down just the 
page. I would not read it now—which 
does indicate our approach to these 
questions, that is to say, a mixture 
of politeness and firmness. This i*<«t
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page 77 of the White Paper, the state-
ment at our* Foreign Secretary in 
reply to the Chinese statement

May I here say that I should like 
to express my regret to the Members 
of the Socialist Party here for a re-
ference to them in one of these state-
ments, and I accept entire responsi-
bility for it 1 am sorry But I was 
much disturbed by that particular 
incident which happened m Bombay, 
because, whatever may happen, the 
Head of a State is supposed to be 
above criticism, and it rouses tremen-
dous passions, if you hit the Head of 
a State And what was done there 
m regard to Chairman Mao had made 
<r tmTOTR&KBr AcSNsrenw Nr
change the atmosphere of China 
against us It was utilised bv all our 
enemies, and 1 was moved by that, 
disturbed bv that

Shri Braj Raj Singh Ma\ I submit 
one thing’  Was it not brought to 
the notice of the Prime Minister that 
just after the occurrence of the inci-
dent it was disapproved by the 
Socialist Partv then and there7

Shri Jawaharlal Nehru. It may be 
so, but I am trying to express my 
regret for this reference here, any-
how. it should not have been put in 
this way

I should like this House to consider 
this matter, apart from its views 
about the cold war, apart from its 
views on Communism « Indirectly, 
Communism comes m In the sense 
that Chine is a Communist State, in 
that sense, it does affect I think it 
will make it more difficult for you 
to understand the situation if your 
minds are coloured by this business 
of the cold war, the arguments that 
go on between Communism and anti-
communism What we have to face 
today is a great and powerful nation 
which is aggressive It might be 
aggressive mintut Communism or plus 
Communism Either way it might be 
there That is a fact that you have 
to face.

Therefore, do not confuse the issue.
So far aa the cold war Is eoncem-
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ed, as the House knows, or ought to 
know, all wise men or most wise men 
In the world are trying to put an end 
to it, and it would be a tragedy. If 
We, who stood up against the cold 
War, should surrender to its voice 
and technique, when the countrier 
Which started it were giving it up 
therefore, let us not have it Cold 
War is an admission of defeat—men-
ial and intellectual defeat It is not, 
If I may say so with all respect to 
the participants of the cold war, a 
taature wav of considering a question. 
Certainly, I am not speaking in terms 
*jf non-violence, although cold war is 
the negation of non-violence I say 
if vou. are violent, be violent But 
fiobody has y e C l hope, approved of 
blackguardly language That is cold 
war

One hon Member I think Dr Ram 
Subhag Singh, referred to Bhutan and 
&ikkim I am glad he did so

Shri Goray: He is being bombed
i’ll right

Shri Jawaharlal Nehru bi
cauic he reminded me of something, 
about which I want* d to make sonv 
rtientiOT In Premier Chou En-lai’:. 
lj*>t letter, he says

“In your Excellency's letter, 
you also referred to the boundary 
between China and Sikkim Like 
the boundar> between China and 
Bhutan, this question does not 
fall within the scope of our pre-
sent discussion”.

I beg to differ from Premier Chou 
tfn-lai It does very much fall with- 
ift the scope of our present or future 
discussion If he thinks that he can 
deal with it as something apart from 
Ihdia, we are not agreeable to that 
We have publicly, rightly, under-
taken certain ran>oniibilities for the 
defence of Sikkim and Bhutan, if they 
are attacked. Therefore, it It very 
necessary for us to understand the 
position there, because if something 
bhpptns on their borders, then it >

12,1989 White Paper on lndo~ g m
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the same thing as an interference with 
the border of India.

One hon Member, I think Shnmati 
Benuka Ray, asked has there been 
violation of Bhutan's territory’  So 
far as 1 know, there has been no 
violation

Then there was one question which 
was put to mo—1 am sorry to repeat 
Dr. Ram Subhag Sings’s name It was 
a very interesting question In Pre-
mier Chou’s letter, he had referred 
to a telegram which we received 
from Tibet—from Lhasa—m 1947 It 
is true The point which Premier 
Chou made was that even then, m 
1941, ttv&t vs, soon alter v/t became 
independent Tibet claimed territory 
from us That was his argument It 
is tiue that we received a telegram 
from the Tibetan Bureau in Lhasa, 
which was forwarded to us by our 
Mission in Lhasa, claiming the return

• of Tibetan territory on the boundary 
of India and Tibet A reply was 
sent bv us,—it did not say exactly 
what replv was sent by us m 1947— 
demanding the assurance that it was 
the intention of the Tibetan Govern-
ment to continue relations on the ex-
isting basis until new agreements are 
reached on matters that either party 
may wish to take up

Now, what the telegram means, I 
do not know But this House should 
remember that when we discuss these 
small border disputes, whether it is 
Migyitun or this or that, all these are 
standing disputes with the old Tibe-
tan Government, even in British 
times certain small areas which were 
points of dispute between the then 
Government of India and the Tibetan 
Government. There were some new 
disputes too. It may be that this 
telegram refers to those areas In dis-
putes, relatively small areas.

Here is another instance of what 
we call the new approach of the 
Chinese Government to us, or, per* 
k*P*»an intensification of that ap-
proach. We received a complaint

* pcotatt from them «  few day*
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ago about the violation of their terri-
torial waters 1 was surprised be-
cause the report was that it was one 
small ship—a frigate I think—which 
was taking supplies to a ship called 
Magar—crocodik—(its name is 
Magsr) This frigate was taking sup-
plies, and passing near by Hongkong, 
it did undoubtedly pass across the 
territorial waters of China, say within
12 miles or so—whatever it was They 
protested and said it was challenged 
and Jt did not listen to the challenge. 
The Magar has no come back yet 
But we have received a report and 
it said that there was no challenge 
whort they came across and they did 
not Know and they went on That is 
cuTMiVfi ewvagtv—petty at the
M a g itr going there and being challen-
ged

But, m this connection another 
incident is quoted

‘‘Last year your cruiser
'Mysore’ also did the same thing,
parsed through our > territorial
w a t e r s  "

N o w .  t h e  cruiser ‘Mysore’ had gone 
last year on a visit of goodwill to 
C h i n a  among other countries. That 
i s ,  i t  went to Honkong, China, 
S h a n g h a i  and it went to Japan and, 
m a v b e ,  it went to some other places 
also 1 do not know It certainly 
went t o  Shanghai It is very surpris-
ing that *it should be quoted and 
quoted a year after Certainly last 
year it came to within 6 or 12 miles 
The affair is rather extraordinary.

There are a multitude of questions 
that arise in this connection and we 
shall have to deal with them with 
all care, patience, firmness and for-
bearance And 1 am sure that this 
House will show that firmness coupled 
with forbearance.

If 1 have erred in the past in tome 
delay in placing the papero before 
the Souse, I shall not err again. It 
is too serious a matter. At that Hue 
one wanted the situation not to fee 
worsened by publicity when we w et*
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.dealing with them, corresponding 
with them and their answers come 
after months. This very answer from 
Premier Chou has come 6 months 

.after my letter of March. One waits 
jtnd times goes on But, anyhow, the 
situation is such that we have to keep 
the country, and especially the Par* 
liament in full touch with the deve-
lopments. I do not expect, and I do 
not want the Rouse to imagine that 
something very serious is going to 
•happen on our frontiers. I do not 
at all expect that to happen. It is 
>not such an easy matter for it to hap* 
pen either. But the basic difficulty 
is this apparent change in the attitude 
of the Chinese Government when it 
has come out quite clearly with a 
demand which it is absolutely and 
wholly impossible for us to look at 
But, if you will put that aside, the 
major demand aside,—they themsel-
ves say, the House will notice, that 
they are not, in a sense, pressing for 
■that now and that they are prepared 
for the status quo to continue but 
there is the demand, just as the 
maps were a constant irritant and a 
reminder to us that something may 
happen and it is now much more 
obvious—it is only in that sense the 
situation has worsened and not m the 
sense that something is going to hap-
pen in the border or the frontier sud-
denly

I would beg of you not to put this 
matter in the category o f  communist 
or non-communist The House must 
have been the statement issued more 
or less on behalf of the Soviet Gov-
ernment and this House knows the 
very close relations that the Soviet 
Government hai naturally with the 
Chinese Government The issue of 
that statement itself shows that the 
Soviet Government is taking a clam 
and more or less objective or dis-
passionate view of the situation consi-
dering everything We welcome that 
If is not far us to divert this major 
issue between these two great coun-
tries. China and India into wrong 
channels; it will be completely wrong 
for us to do that and we must main*

t t i $  Motion r«:

tain our dignity and at the m um  time 
deal with the situation as firmly aa 
we can. It is a difficult situation, 
difficult in the sense, physically diffi-
cult apart from other dUBeuIties. 
Remember, if the physical difficulties 
are on our side as they are— hund-
reds of miles of mountains and 
forests with no roads—the same diffi-
culties are on the side of any person 
who rashly tries to come in. So you 
can balance the difficulties either way.

Anyhow, our Army and our Defence 
Forces are fully seized of this matter 
and they are not people who get 
excited quickly They are brave 
people, experienced people and because 
they have to dftl with a difficult job, 
they deal with it in a calm and quiet 
way but efficiently I am sure they 
will do that.

There are a number of amendments 
Naturally. 1 am not prepared to accept 
any amendment which is a condemna-
tion of our policy.

Acharya Kripalani: Before you deal 
with the amendments, may I ask a 
question'* Shri Dange has. said that 
the Dalai Lama is being subsidised by 
vour Government Is it a fact?

Shri lawaharial Nehru: I have not 
referred to the question of Tibet or 
the Dalai Lama, partly because, 
although it slightly touches these 
issuer and it has affected them, it is 
a separate issue So far as the Dalai 
Lama is concerned, I do not know 
what is meant by ‘subsidy’ We have 
spent some money over his remaining 
there but we have given him no 
special subsidy But some money has 
been spent naturally on his stay 
Mussoorie and we are spending money 
on the other refugees.

Again, as the House knows we have 
expressed our views m regard to some 
statements of the Dalai Lama. We 
have disagreed with them.

Acharya Kriyatani: Can this help 
be called a subsidy to the Dalai Lama*
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Shri JiwtkirUI Nehn: 1 am merely 
telling you the (act He is given no 
subsidy at any kmd but some money 
has been spent by us on arrangements 
for his stay in Mussoone That is the 
position

It has b^en a difficult problem for 
us—the problem that was referred to 
by Shri Dange and Acharya Kripalam 
There was a little controversy as to 
the freedom to be given to a person 
who has sought asylum here and that 
is quite apart from the respect we 
have for him Of course, it is a con 
stitutional question We have great 
respect and the people of India have 
great respect for the Dalai Lama At 
the same time v.t> did tell him man\ 
times that he should not make India 
the seat of activities against a country 
which is a friendly country I wish 
to say this b> and large, for a con 
siderable time, he has observed a good 
deal of restraint considering the 
stresses and strains he suffered from 
But somet mes he has gone bevond 
that and we had to contradict some 
of his statements Wc did not wish to 
enter into trouble about it, but because 
some of his statements did appear to 
us to go much too far that we had to 
contradict them

I cannot accept th<$e various amend* 
ments naturally because they are in 
effect a condemnation of our policy 
But there is one amendment tabled by 
Shri Naldurgkar which is acceptable 
to me if the House so wishes

Shri Hem Barua: The people inhabit-
ing N E F A , about 30,000 sq miles of 
whose territory are claimed by China 
as shown in their map, still preserve, 
due to the British policy of isolation, 
a sort of separatist psychology, and 
dunng all these years of freedom, we 
could not create m them a compre-
hensive Indian mind and as such those 
people are easily susceptible to Chinese 
propaganda May I know from the 
Prime Minister what steps do the Gov-
ernment propose to take to see that 
&U thing does not happen in N E F A ♦

Relation*
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is education, publicity, and all thaV 
there Most of the NEF A region 
had no administration even in the old 
times Gradually administration has 
spread there Now administration, 
education and all that ait ‘•preading. 
there

Shri P K. Deo I am grateful to the 
Prime Minister for the firmness with 
which he has spoken and dealt with 
the Chinese situation He has rightly 
diagnosed this Chinese malady to be 
the arrogance of might Imperialism 
is no longei the monopoly of the west 
It can also spread to the east though 
it has got a different name They call 
it liberation We have seen what 
hberation means to Tibet Whatever 
be the impei lahsm, this imperialism 
should be nipped m the bud Unless 
it is nipped m the bud it will grow 
because it has got a cancerous and 
malignant growth.

From the analysis of history we have 
seen that all policies of appeasement 
have failed to stop the growth of 
imperialism SirNevtilk Chamberlain 
has failed in his policy of appeasement 
to stop Hitler from h.s aggressive 
imperialist designs at Munich in 1939 
or so In this particular case also, I 
think our Prime Minister will deal 
with the Chinese situation firmly and 
the whole country will stand behind 
him

Lastly, I would like to express my 
thanks to my friend and comrade, 
Shri Dange for the guarantee he has 
given on behalf of China, that there 
will be no aggression I would like 
to know what he is to China Is he 
the accredited agent to China and 
whether it is the Chinese or the Indian 
speaking Anyway, I request him to* 
be more realistic and more patriotic* 
in his approach to the situation

Shri Jawaharlal Nehra: Some hon. 
Member mentioned or enquired if the 
Chinese had built an airfield nr 
Indian territory There is no such 
thing There is only one airfield
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the eastern Ladakh, Chushu, built 4 
-or $ years ago. I went there and it 
was an exciting trip to the borders of 
Tibet. But there is no Chinese air-
field there.

S u l C. K. Naur: I want to know 
>one thing.

Mr. Depnty-Speaker: Now it is too 
late. I will put amendment No. 4 to 
the vote at the end. So far as other 
amendments are concerned, may 1 put 
them all together?

Shri Braj Raj Singh: Regarding my 
amendment No. 2, in view of the 
regrets expressed by the Prime Minis-
ter, I would like to withdraw it if the 
House permits me to do so.

Mr. Depnty-Speaker: Has the hon. 
Member the lea\e of the House to 
withdraw his amendment?

The amendment was, by leave, 
withdrawn,

Mr. Depnty-Speaker: 1 will not put 
all other amendments, except amend-
ment No. 4, to the vote of the House.
’The amendments Nos. 1 , 3, 5, 6, 7 

and 8 were put and negatived
Mr. Depnty-Speaker: The question

is:

That for the original motion, the 
following be substituted, namely:—

"This House having considered 
the White Paper containing Notes, 
Memoranda and letters exchanged 
and Agreements signed between 
the Governments of India and 
China, during 1954—59, laid on 
the Table on the 7th September, 
1959 and the further documents in 
continuation thereof laid on +hc 
Table on the 10th September, 1959 
agrees with the policy of the Gov-
ernment adopted with regard to 
the frontier problem existirg 
between the Governments of India

and China and endorses the view 
and stand taken by them in con-
nection with this problem.”  (4).

The motion was adopted.

16.4S hrs.

•GORAKHPUR LABOUR 
ORGANISATION

Mr. Dcpaty-Speaker: The House will 
now take up the Half-an-hour discus-
sion on the Gorakhpur Labour Organi-
sation.

Shri X. N. Pandey (Hata): Mr 
Deputy-Speaker, before coming to the 
subject matter of,the discussion today, 
I would like to give a brief history of 
the Gorakhpur Labour Organisation.

The Minister of Labour and Employ-
ment and Planning (Shri Naada): May
I know the distribution of time 
between him and me?

Mr. Deputy -Speaker: Ten minutes.
Shri Nanda: That will be all right.
Shri K. N. Pandey: I should be 

given more.
This scheme was introduced in 1942 

in order to meet the demand of labour 
at various defence projects. After the 
war was over, at the request of the 
employers of coal mining the Central 
Government agreed that they would 
also be provided with labour, pro-
vided they would agree to bear the 
entire cost of this scheme. That is 
why this scheme started the supply of 
labour to the coal mining areas.

Since then the scheme has been in 
operation. Now there has been a 
demand from other sides that as the 
workers of Gorakhpur are kept in 
camps this camp system should be 
abolished and they should be treated 
as free workers or at par with other 
workers working in the coal-mining 
area.

* Half-an-hour discussion.




